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mixed programmes. For example, Ravi 
Shastri is shown batting in Melbourne 

and simultaneously, within a sr:cond, a 
Bangladeshi girl is see;) singing. It 

creates confusion and it alsi) app~ars 

that the TV is joking? Under these 

circumstances, I would like to draw th'! 

attention of the Minister of Information 

and Broadcasting abcut these facls for 

immediate improvement of the Door

darshan and also make the following 

suggest Ions for his c.>ns idera tion : 

(a) The exist ing Curscong Tdcvision 

Relay Contre be immediately re

placed by a High Po\vcr TV trans

mitter. 

(b) KUl'scong Television Relay Centre 

should relay programmes at diffe

rent channels so as to avoid COil

fusion of programmes. 

(c) A provision should be made to 

show Calcutta telecasts through 

Kurseong TV Relay Centre and for 

Programme Production facilities at 

Kurseong; and 

(d) Another TV transmitter may be set 

up at Cooch Behar for expansion 

of TV coverage in the extreme 

broder areas of JaJpaiguri and 

Cooch Behar Districts of North 

Bengal. 

lor Grants (G,n.) 1984-8S 
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GENERAL BUDGET 1985 .. 86 

GBNERAL DISCUSSION 

AND 

SUPPLEMBNTAR Y DEMANDS 

FOR GRANTS (GENERAL), 

1984-85 

[Englisld 

MR· DEPUTY-SPEAKER: Now we 

take up items Nos. 12 and 13 together 

Shri Vaddc Sobhanedrecswara Rao has 

gi vcn n,)ticc of three Cut Motions to the 

Demands for Sllppl mentary Grants 
(General) but he is oot her". 

MJtioo Moved: 

"That the respective Supplementary 
S1:lms not exceeding the amounts on 

Revenue Account and Capital Account 

shown in the third column of the 

Order Paper be granted to the Presi

dt.:ot out of the Consolidated FUlld of 
India to defray the charges that wHl 

come in course of payment during the 

year ending 31st day of March, 1985 

in rcspec~ of the following demands 
entered in the second columm thereof: 

Demand Nos. 1, 2, 3, 4, 7, 9~ 10, 
11, 12, 17~ 18, 19, 21, 23, 25, 26, 

27,31,32,33,34, 35,36,37,38, 
39, 40, 41, 43, 44, 45, 4G. 47, 48, 
49, SO, 52, 53, 54, 55, 56. S7, S8, 
59, 60, 61, 62, 63, 64, 65, 66, 68, 
69,71,75, 76,77, 7iJ,79, 80,82, 
83, 85, 86, 88, 89, 91, 96, 100, 
101, 104, lOS, 108 BDd 109." 
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List of Supplementary De .... ..,.. for Gruds (General) for 1984-8~ 
sub ... itted to tbe Vote of Lok-Sabb. 

No. of 

Demand 

Namc of Demand 

2 

MINISTRY OF AGRICULTRE 

1. Department of Agriculture and Cooperation 

2. Agriculture 

3. Fisheries 

4. Animal Husbandry and Dairy Devciopment 

7. Department of Agricultural Research and 

Education 

MINISTRY OF CHEMICALS AND FERTILIZERS 

9. Ministry of Chemicals and Fertilizers 

MINISTRY OF COMMERCE 

10. Miniltry of Commerce 

11. Foreign Trade and Export Production 

12. Textiles, Ha ndloom and Handicrafts 

MINISTRY OF COMMUNICATIONS 

17. Capital Outly on Posts and Telegraphs 

MlNISTR Y OF DEFENCB 

18. Ministry of Defence 

19. Defence Services-Army 

21. Defence Services·Air Force 

23. Capital Ovtlyon Defence Services 

Amount of Demand for 

Grant submitt(d to the house 

3 

Revenue 

Rs. 

35,85,000 

19,30,01,000 

1.62,00,000 

J.OOO 

10,27,000 

110,59,34,000 

19,1 S,OOO 

3,000 

4 

Capital 

Rs. 

22,98,55,000 141,35,89.000 

49,00,00.000 

45,47,17,000 2,000 

393,64,00,000 

62,61,39.000 

39,60,00.000 
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MINISTRY OF EDUCATION AND CULTURE 

25. Education 

26. Departmeat or Culture 

27. Archa'~ology 

MINISTR Y OF ENERG Y 

31. Department of Non-Conventional Energy Sources 

MINISTRY OF EXTERNAL AFFAIRS 

32. Ministry of External Affairs 

MINISTR Y OF FINANCE 

33. Ministry of I-'inancc 

34. Customs 

3S. Uuion Excise Duties 

36, Taxes on Income, Estate Duty, We.dtb Tax and 

4iul Suppleme"41ry 
Demands lor Gr .. nrs 

(Gen.)" 1984-85 

3 4 

69,57,000 10,00,000 

4,7 S, 75,000 

1,80,00,000 

3,000 

8,79,27,000 

1,67,24,000 

5,56,90,000 15,65,OS,000 

7,71,83,000 

Gift Tax 9,41,48,000 

37. Stamps 1,50,50,000 

38. Audit 13,79,24,000 

39. Currency, Coinage and Mint 8,76,50,000 

40. PeQlions 

41. Opium and Alkaloid Factories . 8,54,000 

43. Other Expend~t':lre of the Ministry of 
Finance 5,000 168,05,92,000 

44. Lons to Government Servants, etC. 13,4S,OO,ooo 

MINISTRY OF FOOD AND CIVIL SUPPLIES 

4S. Department of Food 253,21,22,000 21,90,62.000 

46. D~partment of Civil Supplie s 1,000 
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MINISTRY OF HEALTH AND FA\1ILY 

WELFARE 

41. Ministry of Health and Family Welfare 

48. Medical a nd Public Health 

49 Family Welfare 

MINISTRY OF HOME AFFAIRS 

50. Ministry of Home Affairs 

52. Department of Personnel and Administrative 

ReforlllS 

53. Police 

54. Other Administrative and Genral Services 

5 S. Other Expenditure of tbe Ministry of Home 

Affairs 

56. Delhi 

$ 7. Chandigarh 

58. Andamao and Nicobar Islands 

50. Dadra and Nagar Haveli 

60. Lakshadweep 

MINISTR. Y OF INDUSTRY 

6 t . Ministry of InduCJtry 

62. Industries 

63. Villale and SmalllDdustrlel 

MlNISTRY OF INFORMAnON AND 

BROADCASTING 

64. Ministry of Information and BroadcutlDI 

65. Information and Publicity 

66. Broadcastina 

3 4 

5,00,000 

4,17,06.000 12~22,94~OOO 

10,12,88,000 

1,4P.12 .. 000 

1,83,03,000 

82,98,19,000 

54,17,48,00 

5,42,17,000 

34,54,22,000 

5,04,94,000 

3,12.86,000 

44,99,000 

2,47,35,000 

20,15,000 

37,03,79,000 

6,47,19,000 

13,42,21.000 

7,68,21,000 

4,60,60,000 

5,000 

84,69,000 

2,53,75,000 

$,16,.7,000 
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MINISTRY OF LABOUR AND REHABILITATION 

68. Department of Labour 

69. Labour and Employment 

MINISTRY OF LAW, JUSTICE AND COMPANY 
AFFAIRS 

71. Ministry of law, Justice and Company 
AffJirs 

MINISTRY OF PLANNING 

75. Planning Commission 

MINISTRY OF RURAL DEVELOPMENT 

76. Ministry of Rural Development 

MINISTRY OF SHIPPING AND TRANSPORT 

77. Ministry of Shippinl and Transport 

78. Roads 

79. Port", Lighthouses and Shippinl 

80. Road and Inland Water Transport 

MINISTRY OF STEEL AND MINES 

82. Department of Steel 

83. Department of Mines 

MINISTRY OF TOURISM AND CIVIL AVIATION 

8S. MeteorololY 

86. Aviation 

MINISTRY OF WORKS AND HOUSING 

88. Ministry of Works aDd Housin, 

89. 'Public Works 

9 J • Roulin. and Urban Developmoat 

DEPA1lTMENT OF ELECTRONICS 

,to Department of Blcctronial . 

(G,n >,1984·85 

3 4 

16.77,000 

S7,18,06.000 

23,58,000 

'9.43,000 

J,OOO 

.. 7,lJ,000 

8,64,90,000 

4,000 

1,000 

10 .. 98,52,000 

4,000 

12,12,50,000 

138,98,24,000 449,97,46,000 

J.OOO 24,S 5,00,000 

36,59,000 

J8.76,000 

1,87,18,000 

1,65,00,000 

1,000 

1,000 

2,00,0 1 tOOO 

1,000 
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DEPART\iENT OF SCIENCE AND 
TECHNOLOGY 

100. Sun"ey of India 

101. Grants to Council of Scientific and 
Industrial Research 

DEPARTMENT OF SPACE 

104. Department of Supply 

lOS. Supplies an d Disposals 

3 4 

3,47,70,000 

8,50,00,000 

4,75,000 

PARLIAMENT, DEPARTMENT OF PARLIAMEN
TARY AFFAIRS, SECRETARIATES OF THB 
PRESIDENT AND VICE·PRESIDENT AND 
UNION PUBLIC SERVICE COMMISSION 

lOS. Dcpartmcqt of Parliamentary Affairs 

109. Secretariat of the Vice-President 

MR. DEPUTY-SPEAKER: Now I 
call upon Shri C. Madbav Reddy to 
initiate the cHscuss'on on the General 
Bud.et and the Demand~ for Supple
mentary Orants (Gt:neral). 

SHRI C. MADHAV REDDY (Adila
bad) : Mr. Deputy-Speaker. Si .. , I rise 
to make a few c()mments on the General 
Budget which wtas presented by the Hon. 
Finance Minister on the 16th of this 
month. Sir, this is the first budget of the 
new Government and it coincid~ with 
the first year of the Seventh Five Year 
Plan and, natural1y, one expects that 
this Budget would spell out the policies 
and strategies of the Government for the 
next five years. We have examined the 
Budget in this respect. We have found 
that t he budget is very disappointine. 
We have been to!d that there was a 
arowth rate of 7 percent in the Sixth 
Five Year PJan but now we haw been 
told that the growth rate would come 
down to S percent in the Seventh Five 
Year Plan, and that to achieve this 
powth rMet certaio' hi,h outla),s wQu14 

.? ,3,5,000 

1,85,000 .... 

be required. We have found that in 
the first year of the Seventh Plan, the 
outlays on majtlr items such as steel, 
etc. are very disa PPQinting. 'Sir steel 
i~ the bale ror the industrial develop
ment of any country and much more 110, 

our couotry which is a devoJopina 
country. I have noticed that allocation 
for Central Plan has been reduced this 
Year. As against the allocation of about 
RIo 17,5)() crore, in 19a4-8S, Ihe esti
mate outlay for ] 985·86 i~ 'only Rs. 
18,500 CrOl'el, which' is about RI. 100() 
crores more. I Ceel that this is a very 
meagre amount. For Production of steel 
in 1984-85, Rs. 1,340 crores were ~pcnt. 
But For 1985-86. the outlay is only 
RI. 92S,. crores that is, about, RI. 415 
crores less than the allocation made in 
tbe last year. The Ouvermnent'. policy 
of a l\ocatiou of such a meagre amount 
for steel hal affected the steel projects. 
particularly the Visakhapatnam Steel 
Plant is worst aifetted~ TIIt= aHocation 
for this ,.Plant bas bcon reducod' to ",. 
215 crores for the current financial year. 
Tilil pr()joqt is Of vil.l, importa.c to my 
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State and this has been hanging fire for 
a very ]ong time. It is about 1 S years 
that this for has been taken in hand and 
it ha s not yet been completed. It has 
not even been recognised as an on-going 
pn1ject, because we have been told that 
the on-going projects will be taken up 
for completion. But this project has not 
been recognised even 3S an on-going 
project and a meagre sum of Rs. 21 S 
crores has been allocated for thi s project, 
the Vizag Steel Plant, which is the only 
integrated steel plant in the country 
located on the east coast, has lot of im
portance in the production of steel, as 
also for the export of steel in future. 
So far Rs. 1250 crores have been spent. 
In spite of spending Rs. t 250 crorcs, even 
today, We are not recognizing this pro
j~ct as an on-going project. Last year, 
there was an expenditure of roughly 
Rs. 650 crores; against this, we have 
reduced the outlay to Rs. 2J 5 crores in 
1885 86 which is very·very disappoint· 
ing. We are told th3.t there are cons· 
traints of resourcos; every time we are 
told that there are no funds. Tho public 
sectol' projects have to fend for them
selves. There is al) investment of Rs. 
30.000 crores on the public sector and 
no returns. If the public sector is not 
paying the dividends. who is to be 
blamed? What is the rcason for this? 
Why arc there no returns from the public 
sector ? Simply bccauic there are no 
returns from the public sector, are we 
to discard the public sector? I feel that 
the major drawback or defect in the 
implementation of th~ projects is the 
bunching of the projects by the Govern
ment. This is responsible for the 
projects not being complated on time, 
over-runs, escalation of costs and then 
completing the projects in 15-20 year •• 

Again, 1 will give you the example of 
ViZ1g Steel Plant. It was started 15 
years ala, and 1 feel that it may take 
another 1 S years to come up. If you 
are loing to take 30 years to complete 
a project, wben is it gomg to give 
return? Bvery project in the public 
sector has such a history of over-runs, 
ion, delars, Ua implemontatioil a~ 

(Gen.). 8984-85 

when finally the project is completed, it 
is uneconomic. Thi, bunching happen. 
because there are public pressures; in 
democracy everybody wants a public 
sector unit in his area. Why should the 
Central Government succumb to the 

.pressurl's? Why is it that you do not 
take a proji!ct acd complete it and tben 
go to another project 1 

I will now se.:k your permission, Mr. 
Chairman, to spea.k in Hindi. 

(rrans/ali on] 

III Tirupati, the number of barbers in 
proportion to the devotees who want to 
get their heads shaved in rar less. Thou
sands of people go there to get their 
heads shaved. In such a situation what 
the barbers do is that they shave 
only half the head. In this way by the 
evening there are several persons with 
heads half shaved. 

[Eng/ish] 

PROF. MADHU DANDAVATE 
(Rajapur) : Knowing their policy. I have 
preferred to be bald headed! 

[ Translation] 

SHRI C. MADHV REDD! : The same 
is the position of the Central Projects. 
No project is complete. One project 
should be completed and then only the 
other taken in band. This will result in 
not I)Dly completion of the project, but 
also in getting return from it. As tho 
proj~cts are not completed in time, 
their cost also escalates and they be
come uneconomic. By the time produc
tion starts tbe profit is not sufficient to 
meet the expenditure on overheads. 
Bunching of projects is a very bad prac
tice and it is because or this that the 
projects are not being fully financed. 

So far as Vizag Steel Plant is concer
ned, I would request lilat it should not 
be left incomplete like the half shaved 
by the Tirupati barber. It r equircs one 
thousand crore rupees f\olf early comple
tion, which you have not allocated. If 
you allocate this amount for tho plant. 
it will ,0 into production witl:lin tlu'eo 
year •• 
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Relardlng growth .. rate, it has been 
stated that during the last 4-5 years in 
tbe Sixth Five Year Plan, it has been 
4 percent. It is a matter of happiness 
because our growth·rate during the last 
20 ycars bas remained 3.5 percent, which 
is called Hindu growth.rate by econo· 
mists because Hindu society neitbe; 
disintegrates nor makes any progress. 
You have cross(d this Hindu growth·rate 
and increased it from 3' 5 percent to 
4 percent. It is a good thing. Now you 
want to increase it to S percent <ll'.d you 
have stated that durlOg the Sl!vcnth Five 
Year Plan, the growth·rate will be 
'.S percent. How much investment is 
required to achieve this growth-rato is 
what you will have to sec. M'~rely esti
mating the growth-rate without funds 
will not do. The t!stimates given by you 
for the Plan do not indicate that the 
Plan would work. You arc going tn 

have a Plan holiday. Today everyone is 
wondcrinl whether we shall be able to 
implement the Seventh Five Year Plan 
or we shall have another Plan holiday. 
In this respect, I would request the Hon. 
Minister to state clearly that the Plan 
would be implemented without any break 
and the requisit" funds allocated. 

Now, for whom have you provided 
the tax reliefs 'lit is being said that the 
common man has been given many 
reliefs. In this connection, the reactions 
of the people are coming daily in the 
newspapers. You see the statements in 
the newspapers. Who is happy over it ? 

Never has such praise been showered 
since 19S2 on the budget as we are seeing 
this time in the newspapers, but who arc 
the people who are praiSlDg it '1 Who are 
jubilant 1 It is not the shopkeepers of 
Pacharlanj, Delhi or the common man. 
The people in the corridors of the Indian 
Chambers of Commerce are very happy 
and celebrating the event by distributing 
sweets. Stock Exchange people of 
Calcutta and Born by are very happy. It 
is the vocal c1nss and persons who have 
power and the press in their hand. Who 
are happy. You can sec from this for 
whQse bono6t tbis Budset bas been pro-

for Grants(Gen.), 1984·85 

sented. This is not a common mao'& 
Budget. Had it been a comm.on man's 
Budget, it would have been praised by 
taxi drivers, rickshaw pullers and house
wives. During the last five days, there 
is not a single item whose price has not 
gone up and it is difficult to guess what 
extent the prices have increased. Prices 
hJ.ve increased disproportionately. Wha t 
is the reason? This is because you have 
very subtly increased indirect taxes. 
Small doses of taxes have been imposed 
on all the items but the tax on imported 
~rudc. has been the maximum. By 
Imposlf',g tax 0'1, imported crude 
you have giverl a blow to the 
whole economy. This will resu]t in in
crease in prices. What I feel is that the 
prices of indigenous crude will also in
crease because you will have to bring 
parity in the prices. On imported crude 
the prices have already been increased. 
Let us see whether the prices of indige
nous crude have been brought at par 
with the imported crude or not. What 
will be the position then '1 Shri Nani 
Palkhiwala had made a remark last year 
which I remember quite often. The 
remark was-

[English] 

"Indian economy is float ing in oil. II 

[Trans lationl 

He had said that because of : 9 million 
tonne oil production. Indian eCOQomy 
vould be saved-

[English] 

Indian economy is floating in oil and 
now it will be drowned in oil; it is 
likely to be drowned in oil. 

[ Translation] 

You have increased the price. of crude 
oil. 'By this increase you have shown 
that there is danser to the economy and 
it is likely to be drowned. Be careful 
about it. 

Regarding taxatioD, we have been 
told that the more the reJief to the 
bill 'busiQeSsPlCD, the 1X10re "m be 
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the investment by them. This has never 
happened. They are not going to do it. 
The affluent section will buy land with 
the money -which would accrue to them 
on account of reliefs. You have extended 
the limits of Metropolitan cities. They 
will circulate the money in such a way 
as to increase black money. Subsequen
tly they will convert that money into 
white money. It is, therefore, wrong 
to say that they will go more money for 
invelltment. This will not help increase 
in investment but will generate more 
black money. 

IMF had mnde an assessment. Some 
people dispute that but I do not. In 
that assessment it was slated that in 
India in one hour bL~ck money to the 
tune of one and a half crore was being 
generated. 

{ English] 

-They know how toconvcrt their black 
money in to white. There are several 
Ways of doing it. They had been doing 
it in the past and they will be doing it 
in future also. 

{ TrOlls1alion} 

This com ~s to 22 percent of the natio
nal income. With this generation of 
22 percent of national income as black 
money. a paraHel economy continue~ 
to operate. I would say you are 
not the Finance Minister of the 
country, you arc Finance Ministery just 
in nam:, the economy of the country is 
not in your hand, but in the hands of 
thOle who run the paralJel economy. 
They can take it to any direction they 
want. You may make as many rules and 
regulations as you likc-

[ EfI8lishl 

-22 percent I of our GNP is converted 
in to black money. 

[ Translation} 

They will direct our economy. Your 
rules and reau1ations will be to direct 

(Gen.), 1984-SS 

the economy to d(sircd channels but they 
will take it to undesired channell bo
C.lUse the power is in their hands. 

What will be its result? There will 
be increase in production of consumer 
goods the emphasis will b.: on luxury 
goods. 

You may be aware of the extent of 
our national incllme. No other country 
con~umes 78 pcrcennt of its national 
income. This happens only in our cou;>t· 
try. Now the increac;c in production 
will be mostly in the luxury sector and 
the investment will be diverted to this 
sector. Whatever control Y.JU may 
exercise and whatever directions YOLl 

maygive, you cannot check this. The way 
you have dealt with the industries-

[EnglishJ 

- Luxury goods arc going to be manu
f,lcturc.:d in the country ill the next five 
years. we have to guard against this. 

[Translafiolll 

Our con!lumption goes up in propor
tiOll to the increase in the production 
of luxury goods to that extent, invest .. 
ment is Dot made in the desired channel. 

I would like to say that this budget 
is against the interests of the common 
man. N{) bady is prepared to accept 
that this budget has given Ui more relief. 
When I was coming to Parliament. one 
person was heard saying that he ' ... a5 a 
tax-payer but now be has had been 
ex(,}mpted. Ht; further said that he was 
very happy tha t he was lett ing some 
relief as his income wads wjthlD the limit 
of Rs. 18,000/-. No doubt, a meaaro 
amount of Rso 150-200 has been saved t 

but middle class people are being made 
to spent twice to four times that amout. 
He will have to spend more OD petrol as 
he comes to office on scooter. 

Valct~bles, soaps and other essential 
tiems will also cost more. You have not 
given the required relief to tho lower, 
middle and upper middle class people. 
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They are happy but they have been very 
badly hit. So far as the public sector 
is concerned, we used to say with pride 
that-

[English] 

-wo have an ever expanding public: 
sector which has got a dominant role. 

[Translation] 

But now the positon is that if we talk 
to a public sector Offeer or Managing 
Direclor l he draws a long face because 
there the poor people have been neglec
ted. 

[English] 

Mills are not working properly. Tbe 
public sector is not paying us, and that 
js why we do nOl want it, which means 
you do not want your socialism. 

[Translation] 

Or you do not need so:;ialism. The 
socialism advocated by t he late Pt. 
Jawahar Lal Nehru and the late Shrimati 
Indira Gandhi h.ts become outmoded. 
Now you want to t3kc the Country to 
the 21 ~t century when no CJnc~ssion 
will be required and there will be no 
need for socialism The steps taken to 
weaken the public sector are quite im
proper and these will have quite adverse 
df":Cls ill future. The dominant role 
beiDa played by public sector in the 
development of the country is now 
aouaht to be shifted 10 the private 
IOCtor. 

I wou:d like to draw your attention to 
the fact that the States have a share in 
the taxes levied by the Centre. This 
time you have taken care to levy taxes 
oilly on those items in which the Stalos 
have no share. For example, the Stales 
have no share in import duty. Tax on 
crude oil will fetcb "s.620 crorl!s. The 
States wHl not get a single paisa out of 
it. You have, of course, said that the 
States' share in Public borrowings is 
beilll increased, which is welcome. But 
if you ao into the history of public
borrowlop you will find that. 

fo" Grant, (Gen.), 1984-8S 

[English] 

-our exporience of it has beoD very 
bad. 

[Trans/ation] 

-because in the Third Five Year Plan, 
the States' share was 50 percent of the 
public borrowings. In 1984, this share 
had come down to only 10 percent and 
even jf you increase public borrowin8s 
fUi'ther the States will not get their due 
~hare. During the years 1961-65 the 
States' share wac; Rs. 435 C"ores and the 
Centn:'s shan: was Rs. 423 crores, in 
ot her words the Centrt;: 's share was less. 
In the Fourth plan, the Sh tes' share 
went upto Rs. 590 crores and the 
Centre's share up to Rs. t 540 crOTes. 
If1 Fifth Five Year Plan, the States' share 
was Rs. 854 crorcs and the Centre's 
share went upto Rs. 2966 crores. 
During the years 1981-84 the Slates' 
~hare rose to Rs. J 503 crorcs tiS against 
the ClJntro's share of Rs. 13,262 croes. 
If this trend coni inucs in future also, 
it will not b.: b ·ndicial. The States' 
should bi! giv(;n a higcr share in publ.c 
borrowings since it is public money. What 
is the harm if it is cqu'dly divided 1 Why 
arc the Slates allocated such a meagre. 
reveOlw? Everybody knows that agri
cultural development has taken place. So 
for, the strategy has been to pay more 
attention to irrigation and concentrate 
only. There are big projects in Punjab 
andthe productio:1 of cereals h;lS a Iso 
gone up. The poor eat ragi, miIlets and 
maize. Regarding pulses, which are 
a protein- rich food for the poor, 
there is shortfall in production and 
even of they arc avilable, thoy are 
very c08tly. Oilsccds are not produced 
in these areas where irrigation facilities 
arc available, We have not paid atten
tion to dry land culth·ation. We shall 
have to change tihs strategy. This stra
tegy of intensive development in agri
culture in cel tain areas will have to be 
given up, otherwise, I fear, we shall 
have to import large quantities of edible 
oil also in future. At present Rs. 1200 
crores are being spent on this. In future 
the amount may 80 up causing heavy 
burden on the exchequor. 
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[ English] 

SHRI B. R. BHAGAT (Arrah): Mr. 
Chairman. Sir, this is the new Govern· 
ment's first Budget. I would like to 
underline the basic philosophy of the 
Budget before I go on to the other pro
visions. In this respect, r "ou'd like to 
quote two lines from the Finance 
Minister's Speech in which he hai 
quoted our new and dynamic Prime 
Minister, which gives the basic philo
sophy to this Budget: 

"We have make India self-reli
ant in every important sphere. We 
have to create a dynamic country 
that is equal to any other c~untry 
in the world." 

I congratulate the Finanr~c Minister 
on attempting to present a Budg(·t so as 
to achieve this obj-.;ctive in phases over 
the Plan period and even beyond the 
Plan period in the nineties when ulti
m:tl ely we will succeed in creating a 
society which will b;: self-reliant, progres
sive and atrlu'mt and when there will 
be no poverty and unt:mployment. The 
basic objcclive of the Seventh Plan. as 
described by our late and reveled Prime 
Minister, Shrimati Indira Gandhi was 
and continues to be cwn now work, 
food and productivity. If we apply those 
three criteria, this Budget is an exercise 
to achieve a significant gain in all these 
three aspects. Evidcntly, a Budget is a 
very extensive exercise and there is no 
way in the Budget-making to brillg 
smiles to every face. 

But such is the wizardry of the 
Finance Minister that he has been ab'e 
to spread the smiles on widest possiblp. 
.pcctrums of the population. Some 
mistaken people say he has given relief 
to .be rich people. others say that he 
is going to creatc monopoly houses but 
these are not only mistaken but very 
very parLial views of looking to the 
Budlct. The Budget has to be looked in 
its·totality and I wou!d like briefly to 
presc.nt the total picture that the Budlot 
seeks to achieve. 

This is an invigorating Budget 
because it tries to create positive impul'" 
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ses in to tho economy and into the 
various sections of the society. It is 
going to stimulate growth, improve 
efficiency and provide relief to all the 
sectors of the economy, to the poor 
people-both the rural poor and the 
urban poor-,to the lower and the middle 
classes and to the farmers. It contains 
a se t of proposals to help the workmen 
-the most productive class-and to 
industries, the idea being that each one is 
mlde to contribute to the best of his 
ability in are sphere, the incentives 
and reliefs have been provided with that 
object in view. 

A very important point Ius been made 
by the Finance Minister ahd I think it is 
the first time that a Finance Minister 
has made it. Only in lhe carlil!r times 
.I remelllber a Budget Iiku this having 
been presl'ntcd, a very dynam ic Budget 
which is goins to change the fiscal pro· 
files of the country ill the coming years. 
A Budget like this was pi'csenred only 
in the year 1957 by TTK when he intro
duced certain innov .. ltions, and that 
Budget had stooJ (he tcst of the 
time. The pr~scl1t Finance Minister 
has. in the same way. tried to give a 
completely new orientation to the fiscal 
policies and to achieve the objectives, 
th'lt is, to stimulate growth, to provide 
efficiency and to give relief to all classes 
of the peopl\! so that they arc able to 
contribute t() the product ive process in 
a more effective manner. He has made 
a point that now this tlscal policy is not 
for one year, this is dovetailed into the 
plan and, therefore, we must look to 
these policies, in the contl'xt of the plan, 
in a long-term perspective. He has 
even invited debah:s on some of his 
policies and the debate will continue in 
parlianlt'nt, He has i.wited the Mcmb.:rs 
of Parliament to give their view so that 
we a1l contribute to the basic objoctives. 
that is, to stimulate the economy. to 
reduce inequalities and to remove 
povtfrty. Let U'l not quarrel but contri
bute to there object ivcs which are built 
into the national consciousness of our 
country. If something is wanting, well, 
we wi) I remove it and substitute it by a 
better method. Take perlonal taxation. 
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for example. It is said that the relief 
will provide help to the rich people. 
Some Han. Members have sa id that the 
tax on income in the bracket 18,000-
25,000 has been increased from 20 per
cent to 2 S 'Percent. But if you see the 
whole relief on inc;)me in the bracket 
15,000-2000, the relief is SO percent in 
the first slab as is mentioned in the 
Finance Minister's Budget .Speech itself. 

If you take the slab Rs. 15,000 to 
Rs. 18,000. it is 100 per cent. But, if 
you take the whole slab, it is SO per
eent. In the next higller slab, Rs. 
25,000 to Rs 50,000 it is 22 per cent 
and from Rs. SO,OOO to Rs. 1 lakh it is 
18 percent. 

AN HON. MEMBER Relief for 
whom 1 

SHRI B. R. BHAGAT : To those who 
pay taxes. 

PROF. MADHU DANDAVATE : For 
the incom·!-tax payer, who lives below 
th~ p:'overty-I ine. 

SHRI B.R. BHAGAT : Those who are 
below the poverty-lino will be lifted 
above tb,; poverty-line. 

AN HON, MEMBER : In how many 
years 7 

SURI n.R. BHAGAT : Do not talk in 
an absent-minded manner. If you read 
the Prcsidc;:nt's Address, it is mentioned 
there th'.\t in tb·; Sixth Plan 14.5 million 
pl!oplc were provided jobs and thus lifted 
above the poverty- line. I will come to 
the anti-p(>vcrty scheme later. Now I 
am talking of those who pay taxes. 
We have a number of measures to help 
people below the poverty-line. So, be 
fair. Do not talk in an absent-minded 
manner ...... (Interruptions) 

Coming to the reduction of 5 percent 
in the corporate sector tax, it is said tbat 
we have siven too many tax con-;:cssions 
to the corporate sector and that tho 
definition of monopoly houl:tes was been 
revised upwards. But you have to 

for Grants (Gen.).1984-S5 

combine it with the withdrawal of the 
concessions which the corporate sector 
enjoyed earlier, some of which have 
been listed by the Finance Minister in 
bis speech. The concession regardinl 
additional depreciation has been with
drawn. While the general rate of depre
ciat ion allowance was raised to 1 S 
percent, the other concessions have 
been di~continucd. For approved pro
grammes of rUfal development, the 
corporate sector enjoyed some concession 
which has been removed. The tax 
concession in respect of dividends receiv
ed by Indian companies from certain 
foreign companies has been removed. 
So, if you combine the concessions 
which the corporate sector were 
enjoying, but which were removed, 
and tbe relief they have got now, the 
Finance Minister has provi dcd for an 
increase in revenue from the corporate 
sector to the tune of Rs. 250 crores. 
That does not show any overall net 
concession. 

The fact is that this relief has been 
given to allow the private sector to 
develop, because it is part of the natio
nal sector. I will come to the public 
sector later. I am only saying that we 
should have a prop:'}r perspective in 
regard to the private sector. If it has 
to playa role, there should not be any 
restrictions which inhibi t its growth. At 
the same time, it should fit in with tho 
national policy and our indu,,>trial policy. 

The budget speech and the Economic 
Survey talk about the role which the 
public sector has to play. It is not only 
reaching the commanding hdllht, but it 
is basic. The cris,s which any Finance 
Minister faces is that' there is no gene
ratioll of internal resources. We have 
an investment of Rs. 30,000 crores in 
the public sector. Even during the 
Sixth Plan, the generation of resoucCI 
from the public sector did not come up 
to the expectations. did not come up to 
the mark. It is mention cd in tho 
Economic survey that they have to be 
made more efficient. You talked 
about public sector manaacment. I am 
not talking about public sector manage
ment. I am not talking about one aspect 
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or the other. I am saying that the 
complete management criteria, their 
contribution, their generation of internal 
resourCes, thei r gross profit, net profit, 
input-output ratio, thlY all leave much 
to be desired. 

It ba!l been mentioned in the Econo
mic survey and I would like to quote a 
few sentences from it. 

"The deterioration in the financial 
performance of the public s,~ctor 

enterprises during] 983-84 was attri
butable mainly to lower capacity 
utilistion resulting from scarcities and 
quality problems with infrastructural 
inputs like coal and power:· 

For these I cannot btame the manage
ment. If they do not get ragular suppJy 
of energy or if coal supply is faulty or 
if there ill more ash content, you cannot 
just blame the Management. These are 
the basic difficulti(s which the private 
sectors are facin6. 

Then t here has been an upward wage 
revision. 

SHRI AMAL DAITA (Diamond 
Harbour) : Can you not blame the coal 
people? 

SHRI B. R. BHAGAT: Look to the 
perspecti ve. 

Can you sty that wage should 
upwards? It has to be. Then input costs 
are increasing. 

Whether it is the Steel Authority of 
Jndia or the Bharat Coking Coal or 
Eastern Coalfield, Delhi Transport, 
Fertiliser Corporation, Hindustan 
Fertilisers, Kudremukh, all have made 

. huge made huge losses and have pulled 
down the public sector, but there are 
some redeeming areas also in the public 
sector like the Petroleum. You have 
talked that the country's economy has 
been drowned in oil. I don't know how 
you draw such a conclusion. Actually it 
baa boen sustained because there haa 
been bonanza of oil. We have increased 

, the .pr(Jd®tioa or oil from U million 
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toones to 29 million tonnes-an increase 
of 18 million tonnla. This is one area in 
which the Plan prospects have been very 
much realised upwards. Our only re~ret 
is that in the coming years unless we 
find a.nother big oil field, the increase 
may Dot be so. Thcrefllre. we have to 
provid~ fur that; the Finane.:: Minis~er 

has actld wisely and h-ls provided for 
that. An these fiscal measures and 
the rev;sion of oil prices and other 
thing~ is with thrJ idea that we must 
restrain and bring down the usc of oil in 
our economy. If we do not find it in lhe 
coming years, we will be hard put, 
because the growth m'.ly not be like this. 

Thai is the reason why the Finance 
Minister has talked of using more thermal 
energy, electricity .instead of oil. He 
has talked of this a nd the Economic 
Survey says that we must look for new 

sources like Alcohol as various other 
countries are doing. These are the chal
lenges to our scientists and the R. &. D 
effort. Our Prime Minister and Finance 
Minister are emphasising more and more 
to improve the technology and scientific 
environment in the country so that we are 
able to brillg about changes and mal\e use 
or new teChnology. We have to thi nk 
like this if we have t,l look ahead. The 
Budget in a formidable manner looks 
ahead in all fields. 

SHRI AMAL DA TT A : It is a 21st 
century budget. 

SHRI B. R. BHAOAT : Well, we arc 
going to the 21st century and we want 
to go there with hope and strength. That 
is the policy of our Government. 

Then if sec, CDS has been abolished ; 
Estate duty h.ls been abolished . 

[ Trans /(It ion 1 

SHRI C. MADHAV REDDI: Who 
will be benefited by the abolition of 
Esta to Duty ? 

SHRI B. R. BllAGAT: Everybody 
will bo bencfited b_cause RI. 20 crorol 
used to be tbe re\'enue 184 on tho 
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collection of this amount Rs. 20 crores 
used to be spent. So, nobodY was 
benefited previously. 

[English] 

Sir, 1 now come to the positive aspect. 
Where will all this money go ? There is 
a provisio:1 fl)r anti-povaty programme. 
As you know, thl.lre arl.! a number of 
programmes that have bJcn launched for 
rural development in the Ce,ltral Plan. 
They have been maintained and they have 
been strengthened. Projects worth more 
than Rs. 800 crores have been sanction
ed for implementation under the Rural 
Landless Employment Guarantee Pro
gramme. Thic; programme will have an 
outlay of Rs. 400 crorr~s this y~ar. This 
is for those who do not pay t he tax. 
Prof. Dandavate said, 'I am going to 
categorise what the budgot tells about all 
those who do not pay the tax: 
(Interruptions.) Not only tbis. Th':::re 
are a number of other programmes. 
There is a programme for free education 
for girls all over the country up to 
Higher Secondlry lewl. Ht:re, a provi
lion of Rs. 221 crores has been made 
for education. This is all for whom? 
A large number of people are bl!low the 
poverty line and this is for the poor girls. 
Now, you come to the implementation 
of the 20-Point Programme. It is all 
for the rural and the urban poor-creat
ing employment for them. As I said. 
in the Sixth Plan 14'5 million jobs are 
created. This y.:ar, under the Seventh 
Plan-food, work and productivity-we 
have to provide jobs, ~t least one job for 
each family. 

This is the objecLive and this is all for 
those about whom Prof.Madhu Dandavate 
asked: 'What about those who do not 
pay the tax?' The total amount allocat
ed in tho Central Plan is Rs. 4,900 
crarer. for the next year, i.e., 1985-86, as 
against Rs. 4,141 crores provided for in 
the current year representing an increa~e 
of 18' 3 per cent. Now, you see the 
picture of the rural poor nnd tbe land
loss. I do not want to take much of 
tbe ttmo of tho HOWle. There arc ache
mOl for tile landless and mar$iQal far-

men, the small farmers. Then, in 
respect of industrialisation, we want 
the public sector being augmented. 
particularly the most dynamic sector, 
that is, oiL The public sector is being 
modernised; technological. managerial 
and other innovations have been intro
duced. The basis of our budget pJlicy 
is that public sector must contribute 
and be a competitive sector and there
forc, this budgd tries to hdp the poor 
the low~r middle classes, the middle 
cla<;se<;, the f.lrm'~rs and the workers. 
You know, there are a number of mea
sure for the workers. For the farmers 
there is crop insumnce. for landless and 
margin~d farmers and for craftsmen 
there arc social security m"asurcs-arIY
body dying, a poor man, th~re is nobody 
to look afLer him, we can straightaway 
give Rs. 3000. This is all for the poor 
people. Then, the workers' retrench
ment compensation has been raised to 
Rs. 50,000. 

The basic revolutionary change that 
the Finance Mmister has made is a very 
important concept and he has said that 
labour is an implHtant factor of produc
tion, as important, if not more. as 
capital or managerial And it has been 
said that the labourer's dues in any 
sector of indu"try gets priority over the 
Government dues. 

SHRI R.P. DAS (Krishnagar) : It is 
not a new find that labour is t he most 
important factor in production. But you 
are saying as if it is a new thina. 

SHRI B. R. BHAOAT : I am telling 
you, it is an emphasis. It is an approch. 
It is not a find. It is an approach. That 
is' what I am saying. It is the pro-la bour 
approach. I am answering the charle, 
the absurd charge tbat has been levelled 
on this Budget that it caters to tbo rich 
people and the monopoly houses. I am 
saying that this Budget is for the farmers. 
This Budget is for the landless and the 
small farmers. This Budset is for the 
pL·or peof,lle. It has got aU potitive 
steps. This Budget is for the oraanised 
people. This Budget is for the 
19w-~id41o ~la1S pe~le and t_ lIlicldl~ 
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class people. This is the answerd, I am 
giving. Please take it. I an) putting 
arguments. 1 am giving you facts. If 
you have any objection, you meet facts 
with facts. 

So, my point is, as I said J the Finance 
Minister has done an exercise and it is 
a wizardly exercise. Nobody can do it 
better in one year than the Finallct'l 
Minister. He has devetailed it into the 
perspective of the five years. This is 
the fiscal policy. There will not be any 
confusion about it, The policy will be 
continued. Parliament will debate it. 
The country wiU debate it and it will 
be evolved. 

Now, 1 come to the criticism that has 
been made. It has been criticised 
that there is a large deficit of Rs. 3,346 
crores and it may lead to inflation. 
This is the criticism. Sir, inflation is a 
product of many factors and possibJy 
three main factors. Price rise in a 
country in a year is the co~fficient to 
many factors. The main factor is pro
duction. In our country, it is agricul
tural production. Second factor is the 
state of liquidity or the resources of the 
money at the disposal of the public. In 
this contextJ black money comes in and 
a point has befD made by the hon. 
Member. The third factor is deficit. 
If the totality of all the fnctors are on 
one side, well there can be a price rise. 
I do not deny that. But if out of the 
three factors, if one factor is one side 
and the other two factors are on the 
opposite side, it hardly affects the 
economy. It is not going to create 
inflation. This is the point I am making 
out. I want to prove it by some of 
tbe economic indicators given in the 
Economic Survey. The solid econo",ic 
indicators are there. First is the Gross 
National product, i.e, production. I 
will take only two or three yeard in the 
last 10·12 years, for a peak period. For 
example, you take 1976-77. The Gross 
Nat ional Product rose by just bellow J % 
of 0.9%. 0.9% was tbe O.D.P. Now, the 
prices role 1w i I 2% in that feat anel tile 
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monetary resources at the disposal of 
the people rose by 23%. Now, one 
factor, i.e. production is very important. 
But it was neaative or nearly zero, leas 
th~n 1% during that p¢riod. Reaardinl 
the oth~r two (Gctors, the wholesale 
price rise was 12% and tho monetary 
resourceS with the people had risen by 
23%. So, this is th-: picture in 1976.77. 

Now, I t\ike you to anotber picture. 
In the year 1917-78, the increaic in the 
Gross National Product was 8.7%. I mean, 
it rose from less thall one percent to 
8.7%. The production rose to nearly 
9%. The percentage rise of monetary 
resources was 18%. The price riso wu 
0.3%. So, the price rise was almost 
nil during that period also. 

SimiJary, Jet us take the figures for 
the year 1983-84. The Oross National 
Product rise was 7.4%. Thea, tbe mODe
tary resources rose by 18% and tbe price 
rise was 8.3%. In the last year, whlcb 
the Finance Minister has quoted, the 
production, GOP, was 4%, monetary 
resources, i.e. money supply was 15.4% 
and the price was S%. 

So, you see the combination of all 
these three factors. This year's economy 
is in a very happy position. In 1980, 
during the elections, we promised that 
we will give a Government that works. 
We have never Had a Government that 
has not worked in all these fivo yea~. 
All that is reflected in the achievement 
of targets of the Sixth Plan. All tho 
targets of the Sixth Plan have been 
achieved. 

SHRI AMAL DATI'A: That is not 
claimed even by the Financc Ministor. 

SHRr B.R. BHAOAT : I am claimin, 
it. Don't try to misquote the Fiaance 
Minister against me. You tell me if tbo 
facts are wrong. The Sixth Plan provi
ded the GNP growth of -, percent Wet 

have achieved S.2· per cent. Tbo laraol 
of food,rains production was put at 
IS 1.2 million tonnel. That hal been 
achieved. The Plan provided for 8 to 9 
~efceqt ,rowtt1 ill in\iultry. We ~Y' 
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iucceede4 up to the extent of 7 percent. 
Similary in respect of tbe anti·poverty 
prolramme, all the details are there. 
At the moment, we have large reserves 
10 ,the extent of 22 million tonnes of 
fc,()dgra;ns. 

All the effort!! have been made to sti
mulate tbe economy to achieve further 
growth rate. if the economy grows 
further by 3 percent· or 4 percent or S 
\)ercent, wo can ach:eve a still higher 
Ifowth rate. We may not be able to 
achieve 13 pertent growth every year. 
·Certainly, we can achieve 5 percent 
'arowth. That is our objective, if there 
,il . a 5 percent growth in foodgrains 
production, if there is a 8 to 9 per cent 
growth in industry. if we improve our 
production both in agicu1ture and induatry, 
w6 will a:hieve a higher growth r~te. 

The Finance Minister has taken certain 
measures to curb the creation of more 
money resources, if he is able to create 
more reserve money and if he is able to 
brioa it down from 15 percent to 11 or 
12 perct,;nt" there will not be a .rise in 
prices. This is the experience of Indian 
economy in tho last 10 years. So, the 
Finance Minister is well-advised to take 
a calculated risk. He has thrown a 
challenge, a challenge to· be an honest 
tax-payer. There is reHef in the Budget 
for an honest tax-payer. 

According to the IMF Report and other 
rcporh, as percenlale to the GNP we 
have the largest parallel money circulation 
Somebody put the figure at Rs. 40,000 
crores; somebody put it more or less. I 
am not concerned about the quantity of 
it. But tho fact is tbat there is a parallel 
economy. To that extent, the monetary 
reforms and the levers, controls, exer
cisod by the Reserve Bank are ineffec
tive because a part of the expenditure .. 
personal expenditure, conspicuous con
sumption, is met by parallel sources of 
moncy. It bas reac.hed a proPortion 
which is making an absurd nonsense of 
all our monetary policies. If we can 
J>r1na dOWD the black lIloney seDeration 
b;V 10 percent, that will improve our 
oeCulOmy. 
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The Financ~ Minister has come out 
with a scheme that it is better to provide 
reasonable tax structure and collect it 
rather than to provide an exorbitant tax 
rate and not collect it. He has thrown 
a challenge that let us be honest. Let 
everybody pay his taxes. There is no 
reason not to pay taxes, either corporate 
tax or personal tax or ot her taxes. I 
have no time to go into the philosophy 
or the analysis of the excise taxes. But 
these are well chosen. 

You cannot leave a yawning gap of Rs. 
5,000 crores of deficit. Already you have 
taken a calculated risk. You have to raise 
resourc~s. ,The corporate taxes and the 
personal taxes are a very small percentage 
of it. Already we are raising resources 
through borrowings. Non-tax reSources 
are already going up. The external re
sources are going up. But there is a limit to 
that and there is a price we have to pay 
for it. Excise taxes are bound to be there. 
But the point is that we have at present 
the industrial sector, the agricultural 
sector. the public sector, the private 
sector and the employment generation 
programme in the rural sector and the 
anti.poverty programme. The main point 
is all must be absolutely bonest. That 
is the challenge of the Financo Minister 
in this Budget. If we are bonest and 
pay our taxes honestly, there. will be 
buoyancy in the current revenUe. Every
thing must be managed more efficiently. 
It is a challenge to the new generation 
of the younger educated people who are 
managers and technologically oriented 
and scientifically trained. Let UI be 
more efficient. There should be more 
productivity. I bope that we will have 
a good monsoon on an average and I am 
absolutely certain that the industrial 
sector will reach 8 to 9% and tbat the 
officiency of the public sector will 
increase. We will surely absorb this 
amount of deficit and the country will 
march throuah the first year of the 
Seventh Five Year Plan. The first Bud,et 
of this new Government wiu lay the 
foundatiol1 of further l1'owth, "ettor 
efficiency aod prosperity and ~11 
briD, down 'Povert, au' will promoto 
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equality. 

As the Prime Minister has said we 
wi 11 brina about a self-reliant economy 
and India will ultimately emerge as a 
country second to none in the world. 

SHRI BRAHMA DUTT (Tehri-
Oarhwal): Mr. Chaiman, Sir, I am 
thankful to you for giving me time to 
speak. I know that the job of the '\ 
Finance Minister and that of the Finance 
Ministry is very difficult. Two types of 
demands are presented before them. 
On the one hand it is expected of 
them to "'nocate funds or to take 
up some project in a particular region 
and on the other hand, different demands 
ar~ made in respect of certain other 
areas. The Fmance Minister bas to 
perform his job in a very balanced 
manner and I congratulate him on his 
presenting a balanced bud:;et. The hon. 
Member who spoke before me was saying 
that the budget had brought a smile on 
every face. It is evident from the smile 
on the faces of the Members on the 
other side. Whatever be the reasons 
therefor. they did wear a smile on their 
faces. 

I am not in favour of going into the 
bUdget speech of any Minister of Finance, 
because the speech of the Finance Mini:)
ter and the Budget are a process through 
which certain social and economic 
objt:ctives are to be achieved. Thl! 
greatest achievement of our country is 
that we have succeeded in ensuring 
coordination between parliamentary 
democracy and planninb. It is a synthesis 
of democratic proct:dures a1;ld planning. 
"revi~)uslYI people were of the view that 
it was not possible to introduce the 
system of planning in a democratic 
set-up, but due to the efforts of our 
nation-builders, Panditji and Indraji. 
we have proved that democracy and 
planning can go together. The greatest 
achievements of the current year's budget 
and the previo us budgets havo been 
that whil.e preparing them, the annual 
plans were not only taken into account 
but they formed part of the budact. I 
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congratulate the Finance Minister 
because he has taken into account the 
enhanced plan ontlay in tbo Bud&JCt, 

The first budget was presented On 26th 
Novtmber, 1S'47 in this country. Perhaps 
tbat budget was of the order of.R.a. 400 
crores whereas the current year's budaet 
is of the order of Rs. 42,000 crores. It 
is evident that the administration and tbe 
public sector have got a very impl)rtant 
rolc to play. Hence discussioD on their 
working becomes necessary while discus· 
sing the budget. During this period 
we have made notable achievements 
and certain ir:stitutions have 
developed. The Planning Commission 
was set up in ! 950 and thereafter th.e 
Finance Commission was set up. Wbilo 
formulating a budget, the Finance Minis
ter has to take into account the recom
mendations of the planning Commis
sion and the Finance Commission. 
The Fmance Mi •. istcr has followed tbe 
same procldure, for which I conaratu
late him. We have made development 
possible not only through the budget but 
through institutional devices also, such as 
the lOBI, NABARD and EXIM Bank 
have been set up for the purpose. 

I consid;r the budget speech for the 
year 1970-71 of the late Shrimati Indira 
Gandhi, who held dual chacge of the 
office of the Prime Mi nistor and that of 
the Finance Minister at that time, a 
histonc document. At that time she 
had sooken certain words which will 
have to remember,cd for ever and which 
every Finance Minist cr will have to keep 
in mind: 

"SocialJ economic and political 
statabilily is Dot possible without 
increaso in production and national ia
come. These two things are abo 
oot possible without payinc due 

• attention to the welfare of weaker 
sections." 

The Finance Mioister bas tried to 
make these things possible becau'se bo 
has included new scbemes for social 
welfare and for weaker sectioDS in tho 
Sovootb Five Year PJao, 
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This budget is important, being a tran
sitional budget, when the Sixth Five 
Year Plan is coming to a close nnd the 
Seventh Plan is about to commence. We 
have decided to increase agricultural 
production, gross production and also 
avenues of employment in the Seventh 
Five Year Plan and sufficient funds have 
been provided for this purpose. ~ew 

schemes have been drawn up for social 
welfare and for the weaker sections and 
it is for the first time that a hold measure 
has been adopted to compensate the 
farmers for the loss suffered by them in 
the event of a natural calamity. A 
provision of crop im:urance has been 
made for small farmers, without pay
ment of premiulll. Attention has been 
paid towards social security of weaker 
sections, which had not received proper 
attention so far, although we had made 
bi, claims to this effect, and n sincere 
attempt has been made for their uplift
ment. 

I would like to make a humble sub
mission. We have seen that in 1970·71, 
particularly after that bold step of Bank 
Nationalisation, the change witnessed in 
ODe economy was a revolutionary one 
and that era continu~d up to 1976·77 
wben one gross national product increa· 
sed to about Rs. 72 thousand crores 
from approximately Rs. 36,500 cror~s. 
At tho same time, one national savings 
trebled to about Rs. 18,000 crores frum 
RI. 6800 crores. The foodgrains produc· 
tion bad risen to 13 crore tunnes form 
JO crore tonDCS, but unfortunatelY, aft \ r 
1976·77 the country witnessed a dark 
period. It is heactening to note that 
two Finance Ministers of that period are 
hon. Members of this House. But, the 
note of warning sounded by the late Smt. 
Indira Gandhi in 1970·71 in her 
capacity as Prime Min ister and Finance 
14 ioist er is before us. What she spoke. 

. about economio instability and political 
'iD stahility has ultimately come true. 
It is very necessary to compare 1977 
with 1980, because mucb of tho criti. 
clam apinst us will be made by either 
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those who were in power between 1977 
and 1980 of those who supported them. 

We have seen that one gross product 
in 1977 was of the order of about Rs. 
47,000 crore, which remained static in 
1979·80. Foodgrain production declined 
(rom 12.5 crore tonnes to 11 crore 
tonnes. The production of one cash 
crop, sugarcane, which had a iood 
support price, declin ed to 13 crore 
tonnes from 18 crore tonnes. Even in 
the matter of power generation, the 
increase was nominal. 

14.00 hrs. 

I would like to make to another 
submission. Attentil)n has been paid to 
even the poorest of the poor in this 
Budget. An attempt has been made to 
pay full attention to them. We have 
not.ed that the income tax limit has been 
raised. It can be said tbat only 
the rich pay income tax, but this lower 
middle class always hao:; a revolutionary 
potential. I want to tell those of my 
frier.ds who believe in the theory of 
Marx that the lower middle class has 
a revolutionary p )tential. These friends 
of mine admit that they have been 
given SO percent relief. 

14.01/2 hrs. 

[SHRI ZAINUL BASHER in the 
Chiar]. 

Priority has also been given to the 
workers. The first priority given to 
them is this. In the event of a unit 
becoming sick, the workers are not at 
present paid their wales,· or bonus. 

But noW the salary limit for the purposes 
or bonus has been raised from Rs. 7S0 
to Rs. ] 600. Provision has also been 
made that when a unit is declared sick, 
the proprietor will have to come out 
with a new scbeme if its capital has 
gone down by so percent. He will baive 
to call the. general body meetins. He wll 
not be given another chance if the entire 
capital is wiped out. 

From the bUdlct; we see that the 
allocation for the 20.Point Programme 
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has been raised from Rs. 4,141 crores 
to Rs. 4,900 crores, an increase of 18.3 
percent. Implementation machinery 
rests mostly witb the State Governments. 
In spite of the weak machinery, the 
people have b :nefited from this pro-

,i gramme to a great extent. When I was 
given an opportunity to sp.:ak earlier, 
I had said that there was need to being 
qualitative change in it. It hfnk the 
hOll. Minister that he has taken lldt.'quate 
care in this regard. 

Security has been provided to the 
small farmers, whether they are artisans 
or landlcn people. I am thankful to 
the Minister for lhis also. We have 
practical experience of our National 
Rural Employment PrDgramme. The 
rural people know it and I have also seen 
that there arc villages which have not 

" been linked by Toads, where rivers were 
causing soil erosion, which used to be 
waterlogged, but with the R.L G.E.P. 
we have been able to overcome these 
problem.,. When we visited the villages. 
the people told u~ that this pro~ramme 

should be continu~d and, if p,jssible, it 
should be expanded. Nobody in the 
villages expects us to work ill the fields. 
but it is our responsibility to provide 
them with facilities. I express my 
thanks to the hon. Minister for allocat
ing an additional amount of Rs. 400 
crores for this programme. But. I would 
like to say that the States which do well 
in this programme should be given 
some incentive. 

It is generally said that our Don-plan 
expenditure is increasing. If we go 
through the bud~et carefully, we shall 
find that 28 percent of our revenue is 
spent on defence. which is absolutely 
necessary 'in the present circumstances. 
We pay 26 percent as interest. 1 S per
cent is spcnt in the form of subsidies on 
foodgrains and ferti)jzers~ etc. to benefit 
the farmers. Therefore, it is not correct 
to say that our non-plan expenditure is 
~xcessive. 

Now, let liS take the question of 
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deficit. A deficit of Rs. 3674 crore bas 
been shown in the Budget, but the hon. 
Finance Minister had three alternatives 
to reduce this deficit. Tbe first was to 
levy heavy taxes which would have 
caused resentment in all sections and at 
the saDle time it would have been said 
.hat the tax rates in our country were 
the higbest; or the plan expenditure 
could have been slashed down, but that 
too would havl~ been suicidal for the 
development of the country. He has 
neither reduced the plan expenditure 
nor levied heavy taxes. He has taken 
recourse to 0 ther means and, I tbink, 
our economy has the potential to abosrb 
this much of deficit and it will not lead 
to adverse consequences. However, I 
would like to give some suggestion, 
which perhaps, are necessary. 

I would like to nlake a humble 
submission that in para 56 of his Budget 
Speecb, the hOIl. Minister of Finance 
has laid emphasis on energy and has 
sounded a note of warning that, perhaps 
we shall not be able to have that much 
of petrol, which we had during the last
five years. That is why he has laid 
stress on increasing coal productions and 
power generations especially through 
Thermal Power Plants. For this, we 
ought to have complete coordination .. 
When the hon. Minister of Finance was 
the Chid Minister of Uttar Pradesh, he 
had entrusted the Department of Electri
city to me. Whenever I asked the Electri
city Department, they used to tell me that 
good quality coal was not available 
I convened a meeting in Calcutta wherein 
the Coal India people told me that the 
wagons were not made available to them. 
The Railway people said that coal was 
not availe because they did not get 
traction power. This non-availability of 
coal, power and wagons bas become a 
vicious circle. It needs to be broken. 
In this connections, I would like to draw 
your attfntion to two thiDgs. If India's 
resources of energy are to be properly 
harnessed, I would again emphasize that 
our mUlti-purpose projects, whether they 
are iu KashmirJ Himachal Pradesh, Uttar 
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Pradesh or even in Nepal, should be 
constucted in collaboration with the 
Centra I Government. The multi ·purpose 
projects on the rivers Tecsta is Bengal, 
which originates from Sikkim or similar 
rivers in Assam and in the South should 
be declared National Projects. Similar 
rivers are there in ()ur State also. on 
which four Bhakhra-Nangal type dams 
can be built. More attention ~hould be 
paid to them. ns the Himab.yas have 
inexhaustible resel'ves of snow. During 
the months of May and June, when there 
is acute scarcity of water in ttlt: plains. 
the rivers flowing from the Himalayas 
have more water and it is our mistak.e 
if we did not exploit them. This is a 
very important matter and ~hou Id bo 
liven cvn<;idcration. They shluld be 
declared oltional p:"ojects and should 
nOl b.:: viewed as belonging to a particular 
State. In our Stllte, we have the Tchri 
Project which will generate 2000 M.W. 
of electricity. Through multi-purpose 
pro jccts only J we can expand our 
irrigation potential and cail also control 
floods. We hil.ve rcqu~sted the O.!ntral 
GovornmC'nt that these pwjects should 
be constructed jointly by Lhe State and 
the Cenlre, both sides conI ribuiting 
towards the investment. Sharing of 
power can be done on the basis of natio
nal formula, and this has also been left 
to the Centre. You mu:,t pay attcnti,lO 
to these projects irrespective of their 
being in Kashmir, Himachal Pradesh, 
hilly region of Uttar Pradesh, Sikkim, 
North Eatsern Region or North Bengal. 

There is another important issue 
which has not received attention. 
The bi8g~"t cash crop in OUT State is 
sugar-cano. Our sugar-cane production 
is approxinntely 18 eror! tonnes and 
remunerative price must be paid to tbe 
farmers, otherwies its production wi II 
decline and we will have to import suguf. 
If tho sugarcane price is linked with the 
price of sugar, we shall not be able to pay 
remunerative prtcc for sugarcane. r have 
experience of it myself. When "riCe of 
sugarcane was fixed at Rs. 21.50 p. 
in U.P., on amount of Rs. 60-70 croreS 
wu paid from tbe lenera} budlet. It 
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is a matter of great surprise that even 
after twenty to twenty five years, we havo 
not thought of ma.king alcohol from 
sugarcane. By alcohol, I do not Olean 
the alcohol. which is harmful to human 
body. It can be used as an alternative 
iiourcc of energy and you can satisfy 
the farmers also. Sir, the work in this 
direction was started in 1974-7 S 
in two countr'ies j c. in Brazil and 
India. In the year ] 974, 615 m ilUon 
litres o~ alcoh')L were 'Produced in Brazil, 
whereas in India the production. of 
alcohol was only 318 million litrcs. In 
19 ~ 3, the production of alcohol rose to 
7418 million litl'ers in Brazil. whereas in 
India it could be j\\cieased to only 545 
million litrcs. It is used io the produc
tion of fertilizers and rubber and to run 
vehicles. I hav" a very good documont 
ab)ut Brazil, but I do not have time to 
read from it. I would St'od it lattlr on 
to the hone financo! Minister, national • 
policy has been fOfmulakd ·there. One 
million ca rs are being run there by using 
alcohol as fu.::1. I wouid request that be 
should pay attention towards this aspect. 
Our indtlstry i:; dependent on alcohol 
to a certain extent and the:-o.:by our 
sugarcane is utili5ed propetly by. We 
can pay remunerative prices to the 
furm-:-rs, and morc OPPOl tnnities of 
employment CO'lld also bl': created. Indus
tries would not bl.! concentrated then at 
one plac~~, but would be dispersed at 
several places. It ca:l be used as a 
subsititutc for petrol. It will also increarse 
indigenous producti on and nat ional in-' 
come.· We ShOllld set up labour intensive 
industries, which require less capital, as 
we have less capital and there is plenty of 
manpower. So long as alcohol is in short 
supply, we should not export it. There 
are certain people having vested interest, 
who war.l to export alcohol by starvinl 
our own industrie~. Our State has more 
alcohol-based industries than west Ben
gal. There were certain occasiJns when ~ 
alcohol was supplkd to West Bengal for 
Uttar Pradesh so that their industries 
could continue their operation, as it is a 
national industry. Its export ahould be 
banned completely. Rubber is also 
beiDa imported. If deficit has to be 
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reduced, the import well have to b~ 
curtailed. There are certain items in 
respect of which we commit mistakes 
and we want to import alcohol. It has 
a by-product. called butadicr.e, which is 
used in the manufacture of art iHcial 
·rubber. Tax is levied on its import. If 
tax on butadiene is abolished, there 
wourld bl;.~ loss of' rcvcune to the extent 
of Rs. 1.5 crores, but the(e will be a 
saving of Rs. 7 crores. 1 would like to 
congriltu\ate the Government that it has 
streng! hencd the public distribution 
system. There can.lOt b..: a b.!lter method 
of controlling the prices. The Slates hav~ 
mobilised additional reSources but 
there is erosion in the resou.-ccs of the 
public sector undertakings. There is great 
nc(d for making th( m mure efficient. 
A detailed study should be undertaken 
in this rt'gard. I would like to remind 
the h on. Finance Minister of an impor
tant obscrv.ttion made by the then 
Financ~ M.nist cr Jast year: 

[English] 

"Some States have managed their 
finances well. They have been able to 

. raise additional resources and effec
tively distributed them to implement 
ad<.:quatcly sevcraly State 'Plans!' 

[Trans lation] 

In the next paragraph he had added 
that : 

[English] 

"Por those States who have manag
ed their finances well, I am working 
out a suitable scheme to provide some 
additional assistance to them in 1984-
85. This is only Just and appro
priate." 

[Translation] 

I am still working for that scheme. 
We have been treated like a disciplined 
cbiJd in a family who aets the minioDm 
"~. SoDle'Ofour State Govern_t, 
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have wot observed financial discipline 
I wou'd like to bifercate financial 
discipline in two part~. The plan out
lay.. should be fully utilised. Some of 
the states reduced their outlay and 

C! lso took overdraft from the Reserve 
Bank of I:1dia. Here they make a 
hu e and cry that these states are 
being discriminated against. We did 
not reduce our plan outlay. The 
out!ay of ShIh Five Year Plan in Uttar 
Pradesh was Rs. 6200 crOTes. We 
d:d not (ake any overdrafl for rour 
years and rath'!r spent Rs. 6000 crores 
on plan. We were (olced to take 
overdraft for certuin projects. I am 
therefore, waiting for that scheme. 

I would like to raise one or two 
morc points and would like to put 
forward certain suggestions. 

[English] 

SHRI AMAL DATTA Who is 
forcing you to go in for overdraft ? Ir 
you discipline yourself to be ~ ithin the 
allocation ...•.. 

SHRI BRAHMA DUTT : We cannot 
copy indisciplille. We don't want to copy 
them. I do not advise anybody to copy 
indiscipline for that matter. 1 would 
request the hon. Member that he Ihould 
tell his friends thn t this kind of indisci
pline is not at an good for the economy. 

SHRI AMAL DATTA 
about Uttar Pradesh. 

You talk 

SHRI BRAHMA DUTr : For the last 
one week, we have been hearing here 
about Uttar Pradesh. 

[ Translation) 

I would like to submit to the hOD. 
Finance Minister that he should collect 
figures abOtlt the amount of 9verdraft 
drawn by various States separately durina 
the last five years o:'ld that he should also 
see bow much or that amount was conver
·te" by (bern iQtQ 100111.1 wO\lId also lib to 



207 a,n,rol Budg't 1985-86 MARCH 21, 1985 G~n,ral Judg,t 198 5.86 208 
Gen,ral Discussion 
and $upplemenll4.r y 
Dlmtlnds for Gronts 

(GIn.). 1 984·8 S 

remind you about tbe assurance given 
last year and would request you to fulfil 
that assurance. Althougn all parts of our 
country are very important, one part is 
the most important which spreads from 
K.ashmir to Assam and includes Himachal 
Prade:;h, Kashmir. the hilly areas of U.P. 
certain parts of Bihar and North Benia) 
and Sikkim. This is our border area and 
this is quite backward: In tbe last annual 
plao, i.e., for the year 1984-85, the 
plan outlay for this strategic area was 
iocrea'ied, but on going through this 
year's bUdget. I find that no provision 
has been made for th:s area. You 
should explain how much provision has 
been made this year for this area. I do 
Dot say that you have made a lapse 
in this regard, because you are very 
intelligent and a man of clear percep
tion but I have been unable to locate 
there figures. r therefore request you 
that you should clarify the position. 

I also went to submit that after about 
15 years, we are goiDg to enter the 21st 
century. It is of course true the schemes 
and projects for which provision has 
been made in tbe budge t will be imple
mented by next year and the target 
fhed in the Plan. Will be achieved 
within the next 5 years. But you should 
have a perspective plannoing for IS 
years so that we cou Id enter the 21 st 
century in a proper manner, It is abso
lutely neee~sary that while form.ulating 
finanCial and physical 1>lanning. there 
should be man-power plabning also. 

There is also a very sensitive issue of 
black money in our couotry. We can 
compare it with water ill a house. There 
is clean water and dirty water in a 
house. The dirty water is generated on 
itl OWQ and it is not possible to check it 
all of a sudden. We shOUld make usc of 
it prudently. Similarly we cannot 
control black money all of a sudden, but 
some steps should be taken to utili&e the 
exiting black money for social purposes. 
I think that if we could do something iD 
this direction and could utilise tbe black 
money for reclamation of crores of acres 
Qr barre~ ~n~, s~ciJ} fQreatq and to pro-
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vide housing to the rura J as well as urban 
poor, we would be able to fulfil the social 
obligations, aDd the plans formutated by 
the municipal boards, State Governments 
and Central Government. could also be 
implemented. This will definite1y be a 
bold step and will bl) helpful ioeurbina 
black money. OUf economists should 
consider this issue seriously. 

I would like to mentioll here one 
thing more National savin,s are an 
alternative to taxes for any State or 
Central Oovernmellt. It is an admitted 
fact that our national savings have 
increased considerably and their impact is 
also good but the proc'!dure is very 
complicated and people are not sure about 
the repayment of the money deposited 
by them. People, told me only yesterday 
that they had to face many difficulties in 
getting back their money. Sometimes 
payments are held up on the pretext 
that the signa.tures do not tally and some
times on some other pretext. I would 
like to say that the procedure should be 
Simplified. I congratulate the Finance 
Ministt'r on tbe steps taken by him to 
ene.mragc national s~ vings. 

In the end I would like to say that 
when I camo to Parliament for tbe first 
time. I became nervous. Everything 
appeared yellow to mo and I was 
apprehensive that I might be suffering 
from jaundice, but later on I came. to 
know that it was the opposition which 
was suffering from jaundice. It is a matter 
of joy that tho opposition has now 
gained immunity against jaundice I Jequest 
them not to have a jauDdiced new of 
tbis budget. If tbey try to go deep into 
this bUdget, they will find that ...... 

(Interruptions). 

I, therefore. congratulate the Finance 
Minister on preseuting this imaginative 
Budget and hope that the work initiated 
by him will be completed in this very 
year, If we see the Budget with a 
balanced out'ook, we shall find tbat 
weaker sections will Jot relietl produc
tion will increafle and employment oppor
rtqrlities will "leo iDQrca~. I &Ill fuJI)' 
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confident that we sha'l be able is achieve 
the targets of tbe Se\'enth Plan. 

We could Dot achieve all the targets of 
of the Sixth Five Year Plan but whatever 
has been achieved has exceeded the 
overall targets. We must analyse there 
sectors where we could not achieve the 
targets. Monitoring of plans is ab!iiolutely 
necessary. The States. which cut the 
size of plans or neglect them, should ~e 
penalised and there which achieve targets, 
should get incentives. 

[ English] 

SHRI SOMNATH RATH (Aska): Mr. 
Chairman, Sir J the Budget has well 
reflected the first post-election policy 
declaration of our Prime Minister, Rajivji, 
the man of the year declared by the 
National Integration AssemblY for his 
contribution to the world peace. 

SHRI AMAL DATTA : Where is 
that '? 

SHRI SOMNATH RA1"H : You know 
that. 

1 congratulate the Finance Minister, 
since the Budget is an exercise in preCision 
and simpliCity. The Budget carries the 
message of our Hon. Prime Minister 
for drafting a new educational policy. 

The Go.vernment is committed to 
stamping out b!ack money. The Budget 
has provided more relief to the poorer 
sections. It is intended to promote a 
non-inflationary climate, about whi ch I 
will speak at the end. It carries a host 
of incentives for the industries, 
alricu)turists and workers for increased 
production as wel1 as for exports and 
thus facilitate the generation of more 
internal resources. The Budget has 
liven a new orientation to the hopes and 
aspirations of the people. It has mapped 
out a strately for the mobilisation of 
additional resources and necessary 
incentivcs are provided for value-added 
. .-portl. 
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The Budget emb:>dies the Prime 
Minister's declaration of growtb with 
justice which is to be realised withia a 
stipulated tim: .. table. The proposal. have 
been inc.:>rporated to improve producti
vity and utilise modern technology, givin, 
a new impetus to exports. 

The Budget reflects the commitment. 
given to the people by our Government 
and it sets up a gO:l1 for a new economic 
and social order. The Government has 
got the political will to implement all 
that the Government promised, 

This is the first Budget of the present 
Government coinciding with the start of 
the 7th Plan. Our burdens and 
responsibilities are immense. Our road 
is long and arduous. The Budget gives 
relief substantially to almost all 
categories of tax-payers; individual and 
corporate, generate more employment, 
a measure which gives social security to 
the poor. The tax relief given to the 
low income group of tax-payers, raisinl 
the tax limit from Rs. 15,000 to 
Rs. 18,000 has, certainly, been a relief 
to ten lakhs of people. Abolition of 
estate duty. compulsory deposit scheme 
and also the relief in wealth tax are 
certainly to be welcomed. As for the 
customs duty, it is seen that in some 
cases it has been abolished and in some 
cases it has been reduced. As for crop 
insurance, it was ooly a declared policy 
hitherto. And now, it is going to be 
implemented in a comprehensive manner. 
or course some States like Orhsa have 
done it in a small way. As you know, . 
two-thirds of the premium will be 
subscribed aod a large number of 
agriculturists will be immensely helped. 
or course, it will be applicabJt to who 
have taken loans. it requires further 
examin;ltion also. It gives hope to 
fulfil the aspirations of agriculturists, 
who are the backbone of India. 

Sir, it is said tbat bacause or a defj~jt 
of Rs. 3.349 crores, it may Jead to 
inflation. I invite your kind attention 
to the fact that the budgetary lap for 
tbc )'car 1984 .. 8' was originally as. 1773 
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!Crores, and it had gone upto nearly 
Rs. 4JOOO crOTes, but inflation was 
effectively controlled. Similarly, now 
also inflation ca;, be controlled. One 
such step provid"d in the budget is the 
dec:sion to permit donations by companies 
to potit'ieai parties. It would go a long 
way in cradicaling 1)~\litical corruption 
and also to put an end to some t'xtcnt, 
to black money and utilise it propt!rly. 

Sir. it is a COUr agcous budget. My 
Hon. friend from the OPi')osition quoted 
Palkhi,ala. With your permission .r 
want to invite the attention of the Hon. 
Member (he is not present in the House 
DOW) to what Shri Palkhivala has said 
now. It is publish('d in the Statesman 
today. He has said and I quat e-

" ••• epoch-making budget for 
redesigning India ... The budget will 
perhaps be the biggest economic story 
of Asia in the current year·· Only one 
man-the Prime Minister-was 
responsible for this overdue change .•. It 

-'Only one man', that is what I wish 
to emphasise UpOll. 

It is said by the Oppositon that the 
Government has not given due attention 
to dry-land farming. But I know for 
certain, as a previous Agriculture 
Minister of Orissa, that this Government 
in this present financial year has given 
due attention to dry land farming. 
For instance, Orissa has got Rs. 6 
crores from the Central Oovernm.ent to 
be utilised for water harvestins structures, 
tbat are small irrigation projects and 
their aim is three·fold. It is to stop 
soil erosion. to irrigate the dry lands if 
Dot in Rabi, certainly in Kharif and give 
relief to the cultivators and also to raise 
the water strata in the ground level. 
Similarly the Central Government has 
aiven Rs. 10 lakhs every year for five 
years for intensive rice cultiVation and 
also intensive wheat cultivation in many 
Panchayat Samities. This year, many 
mote Panchayat Sall1ities are going to be 
juolu4ed; all\! B.s. 10 takl» _111 be 
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given to cultivators by way of subsidy, 
fertilIzer, agricultural implements, 
pesticide and also to impart knawledgo 
in technology and science for more 
production. LO'lO and subsidy have also 
been given to grow more oilseeds. For 
the coming financial year, it has alreadY 
been declared that some more 
panchny .. lt samitics are going to be 
includ-:d in this scheme also. As such, 
though we are self-sufficient in agricul. 
tural production, sufficient attention has 
been given to increase agricultural 
producti:m and also to help the 
agricultllrist1. 

In a growing and developing country 
like ours, a deficit budget is necessary 
for developing our country. So, I 
would request the Hon. Members to go 
through the economic theory to know 
this. As far as Orissa is concerned, I 
would request the Hon. Finance 
Minister to allocate sufficient funds set 
up the second steel plant which is the 
crying need of the State. Since about 
sO p;:rcent of the population in Orissa 
is agriculturist, the Orissa Government 
has requested for being given sufficient 
fund fot irrigation projects. As such I 
again request that suffiCient amount for 
the second steel plant in Orissa and 
suflicicnt amount for the irrigation and 
power projects may please be allocated. 

I once again support the Budget and 
hope Ollr country will risc further and 
will be a self·sufficient country in all 
respects. 

$HRI HANNAN MOLLAH: 
(Uluberia) : Mr. Chairman, members from 
th~ treasury benChes have given their 
opinions which are quite different from 
the opinions of the common people 
outside the House. Bc(ore going into 
the detail:s of the budget exercises of the 
Finance Minister, I want to mako 
some comments regarding tbe philosophy 
which Mr. Bhagat mentioned. Attempts 
have been made for the last few mootbs 
to build up a myth by the monopoly-led 
Press aDd Government media that the days 
or obsolescence have ,one. A new era 
bepos and a new lca4er of tbe .... 
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government a Iso promised to take the 
country into the 21st century with alJ 
its essence. But, many people are 
surprisingly thinking how it will happen. 

Will it be on the burnl of mediaeval 
backwardness, or will it be bas('d on 
the colonial leg:;cies ? What will be the 
change? What will be the philosophy 
behind the c,hangc? Anyhow, some 
indications were made by som'~ utterances 
of the leaders of the Gl1vernment. 
But now. Mr. V. P. Singh has come 
forward with his Budget which unvdls 
the 'mask off the id'Jl the G,)vcrn
ment want to build up. Though the 
Prime Minister said two day.> ag'_) that 
he would not change anything which 
was initiated or introduced by Pandi t 
Jawaharlal Nehru, his Financ~ Minister 
Mr. V. P. Singh is much m01'1! inspired 
by Reag)nomic;, not by Pu,ldit 
lawaharlal N~hru's so-called mix,!d 
economy. This is thG pllilo)ophy now 
they are thinking of pursuing. And we 
see in this Budget that there is a definite 
shift tow..I.rd:i lh~ S~)-c..lJkd free COn'JiUy 
through the sta1e! of Iib,!ralisathn. 

It is not for nothing that th..: Pr~ss led 
by the monopolists is hailing th~ B..1dget. 
They hav~ said that it is an cp:>ch
making budget a budget, with a dir..:ction 
and it is a direction dcfmitely tc)wards 
the socallcd free economy. 

Now, nododY can blame the Govern
ment that they are believing in fake 
socialism. Earlier, it was fake silcialism. 
Now nobody can blame them. They 
have got th'"ir directio:1. 

And, this new Budget has inspired the 
entire exploiting class in the country, 
the big monopolists the capitalists, the 
vested interests and all their allies and 
one of the staunchest supporters, Mr. 
Palkhiwala, was quoted h~rc. He 
demanded yesterday, that it was good, 
that we should come forward for de
nationalisation of public 8e;tor. Now 
that is the voice of the monopolists aDd 
the Government is gains towards that 

. direction. 

OUf Party, tbe Commuuist Party of 
India (t4aaist) assesses the character 

and Supplementary 
Demands for Oranta 

«(ien.), 1984-85 

of this Government that it is a bourgeois 
landlord Government, led by bi. 
bourgeois and constantly c311aboratin. 
with foreign capitaiists. And this Budget 
proves our point. 

AN HON. MEMBER: For. K.O.B. 

8HR[ HANNAN MOLLAH: That, I 
know. Th'~y arc saying you, otherwise 
you wou~d have gone s:lmewhcre else. 

You arc boasting of your balaoce of 
payments. 

8:1, thh Budget, in the words of a 
renowned e ;oilomist, is a Budg!t that 
d ~livers g~cat<;st good, ft.Jr the smallest 
number. That i~ rhe rl!al character of 
Ihis Budget. 

Now, let mJ show you how this Budget 
is ~ping to serve the interesls of the ruling 
cl ISS. Sillc~ I,ldl'p~ndcnc¢ no Budget 
placed in this august House gave so 
much,-maximum concession-to such a 
minimum number of p.::op)e of the 
c.)untry. In sp,te of it'i facade of populist 
stancl! and some of its marginal relief 
measures, th·.! burden of high taxation 
and tb;,: hefty impositioa of railway 
freight and fare will create big 
inflationary pressures. 

If that becomes a reality, then the 
lif~ of t he common man will be mis..:rable 
during the cnminS ye Irs. They are 
talking or their p,,;r{orman-;';,s. The 
EcollOmic Survey prc'ic,ltcd by the 
Fin'lDce Mini ster to this Hou'lcJ also 
indicates that them ar..: SIg1S of straias 
011 economy in many .. rl.!:1S a~l d there is 
a serioU'l presmre on baLlinces of 
payments which rUJy hav! impc.ttioJIS 
on price situatioll. They cannot deny 
that factor. The agricllltural product on 
this year may incrc:!se by one per cent 
only. but for the n 'xt y~ar th(;y depend 
mostly on God and gO~ld monsoon. This 
year the Gross Domestic Capital 
Formation is less by .04 ·p~r cent as 
compared to last year's. I may montion 
some of the negative points. About 
power situation, in spite of their talkiag 
so much on power fcont t the fact i. 
that the pace of addition to new capaci~y 
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bas slowed down. Though actual 
production of coal has inc~eased. yet 
it is much below the target. Mr. 
BbBgat talked about fulfilment of targets 
in many areas. I will pinpo:nt some of 
the areas where targets have not been 
fulfilled. In each of the last three Five 
Year Plans the industrial ~rowth has 
been below the targd. T;~is is a matter 
of concern. You huve libcraliscd 
industrial policy. What docs tbat inidi· 
('ate? I need not deal with it bl'cause 
all of you know it better. Regarding 
prices, the Economic Survey says that 
tbe prices of pulses have increased by 
24 per cent. About many problem5, 
the Economic Survey says that unless 
these are ovcrc')mc, there would be a 
great strain on the Seventh Plan. These 
are some or the points made in the 
Economic Survey. So" it is not that 

things are very rosy as some friends form 
tbe opposite benches arc trying to present 
here. 

Take the question of planned 
development of our economy. What is 
the position there? When the ciJuntry 
is J)assing through a scriou~ unen'ploy
ment situation, succe:o.sive Five Year 
Plans have been leaving behind much 
more unemployed; tho; figure has already 
crossed the mark of 25 million 
unemployed. In the rural as well as 
urban areas, more than SO per cent of 
the people are living below the poverty 
line. When all these, things are there, 
what is the pos ition of the Plan outlay 
for the next year ? There is only a 
5.75 per cent increase over the last 
year's revised estimates. 

But if we take into account the price 
rise during the last year-of course, they 
always play with the figures and they 
sbow the figures according to their 
copvenient-from April to December the 
price rise waa 7.5 per cent. In this context 
jf we eee the increase of 5.75 per cent in 
the Plan allocation for this year, it it 
lower than the last year's allocation. The 
Finance Minister baa mentioned in his 
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Budget SpC'ech that we are not going in 
for new 'projects, we will try to maintain 
only the on-going projects. That means 
next year the plan development will be 
stagnant. This is what the Budget 
envisages. The Centre has reduced 
allocation in many sectors. Some of 
these arc rural development, small indus
try, iron and steel industry, consumer 
goods i ndu'\try I railway and tel_e
communications. The allotment of funds 
to thrsc sectors for the corning year is 
It,wer than even the last year. It will 
definitely damage the growth potential of 
our country's tconomy during the next 
year. 

My next point is about the inflationary 
possibilities. The Minister in his Budget 
Speech has said Ihat anyone wh() lives 
within his means. suffas from lack of 
imagination. Thank') to his imagination. 
Day in and day out they hav..: been 
blaming the States for their fa:lure in 
respect of resource mobilisation. But 
what has been happ .. :ning h~rc? They 
are depending on deficit finanCing. One 
Hon. Member said it is necessary. But 
to what extent, that is the question. It 
is just like ,somebody who begs, to 
purchase some gift. Earlier we have 
been sedng deficit financing for develop
ment, this time we are secinr; deficit 
financing for giving concessions to the 
monopolists and to the vested intcr~sts. 
Last year, initially there was a deficit of 
Rs. 1,173 crores but it actually went up 
to Rs. 3,98S Crorcs. This year it is 
estimated at Rs. 3,349 crores which is 
about three per cent of the GNP, but the 
Finance Minister says it is not much. 
For the last rew years it has become a 
practice to say like this. if you add the 
Government borrowings of Rs. 3,500 
crores to the estimated deficit. tbe total 
will come to Rs. 6,849 crores. This 
will be met through bank financing. If, 
as in the last year. this year !llso the 
deficit becomes double, if the bad 
monsoon is there, ir favourable factors 
do not play, wha t will happen ? Govern
ment is making this calculation with the 
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hope that there will be good monsoon, 
but if it happens otherwiseJ can you 
imagine what will bappen 1 I would say 
that keeping such a big 'budgetary gap 
with the hope on the God, will lead you 
nowhere. 

It is a gamble. I think it is a 
gambler's budget, gambling with the state 
of the economy of our country. 

Thirdly. take the question of price rise. 
The history of our economy is a history 
of continuous price rise, beyond the 
(apr,city of the pUlcbasing power of the 

people. It will be more in the CODling 
Years. This budget gives a big push to 
the price rise. which is already io opera-, 
tion in the market for the last' one 
month. Some pe'Jple are happy because 
some relief is providt.:d in the budget, at 
least for the lower slab tax payers. But 
When they go to (he market to buy 
things, they will find that they have to 
pay more. 

Shri Bansilal has already taken his 
toll of nearly Rs. 500 crores. Now the 
petroleum products are goiag to cost 
more by Rs. 1400 crores. Many items 
are produced out 0 f petroleum. Price 
of all such items will go up and it will 
be a serious blow to the economic capa
bility of tbe people. Out of the additional 
tax burden of Rs. 1, t 31 crores) you arc 
giving concession to the indirect tax of 
584 crores to the rich. Therefore. while 
the rich will benefit, the common peoplo 
will have to bear more burden. 

Already, the value of the rupee has 
come down and people are suffering on 
account of that. In addition, when 
thero is a beavy dose of taxation, tbey 
will find themselves in a very serious 
situation. 

During the period January to Deccnlber 
1984 the wholesale price went up from 
320 to 337. During thn same pedod. 
the consumer price index went up from 
'59 to 588. It is significant that out of 
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the 360 commodities wbich are taken 
iQto account for tho wholesale price 
index, the prices of only 40 agricultural 
commodities haue shown some decline. 
In the case of the other 206 items, tho 
prices have increased. 87 of these items 
are produced by the monopolists. This 
is the situation. The old policy of pump
ing money from 99 percent of the 
people to benefit onc pL'rcent still conti
nues. This is the philisophy and policy 
of the Government and it is confirmed 
by this budget. 

You are giving concessions to the 
monopoly houses, to the industrialists. 
They are very happy and jubilant. The 
stockmarket is boomir.g, there are black
marketeers everywhere. in spite of your 
crusade against black money. Everybody 
knows what will happen. If you look at 
what has happened during the last 37 
years, never before since independence 
have such big concessions been given to 
the exploiters of our country. 

The Finance Minister has given tbe 
concession worth Rs. 200 crores to four 
millio:1 tax payers. So out of 350 million 
income earners 346 million income 
earners will have no benefit. The burden 
of Rs. 200 crores caused by giving 
concession to 4 million people will be 
realised from them. 

Now, I come to the question of exemp· 
tions to the companies. The Government 
says that surcharge on income-tax has 
b:::en exempted. I ask how many people 
are there who ara setting this benefit. 
This redution in direct texes wiIJ only 
shift the burden of a few on the sbolder 
of many. This is what is ,oinl to 
happen. 

They have imposed excise duty on 35 
items like Bidi, Ye'setable products, soap, 
cotton and woolen fabric~, paper. plastic, 
aerated water, cement, class, steel 
products, Pan MasaJa, footwear etc. All 
are coated with big tax Masal •• 
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MR. CHAIRMAN: You have taken 
almo'st 23 minutes Another Member, 
Mr. Amal Datta will also like to 'take 
full time. Now, that is up to you to 
adjust your time. 

SHRl HANNAN MOLLAH : Tn this 
way you tire taking away Rs. 259 crores 
to give conce8~ion to the p~opel who are 
excmY'tc.:d from Weal1h Tax, Estate Duty 
and things like that. So, these arc the 
shifting of burdens in your policy. 

The MRTP Houses are dancing, 
because their cxempt:on limit has been 
nlised five times. 

As a rcsult 49 big houses arc now 
waiting to cross the border line and get 
benefit. You have given other benefits 
to tbem also. You have raised the 
maximum limit of interest payable on 
unrecovered debentures issued to MRTP 
non·FERA companies: Apart from these 
you have given tbem several olhl:r 
benefits. 

When you are giving so many conces
sions to the big houses it is quite clear 
that they will recipocate as ·you want. 
And in the Budget itself you have 
promised that y(~u will allow them to 
pay to polit ica! party; and to whom they 
will p.IY, everybody knows. So, you will 
allow them to loot the country and you 
will share a portion of the loot from 
thoBe looters for the benefit of your 
polilical party, to purchase votes and to 
befool the people. 

Now, take the question of public debts. 
What is your Budget giving? It will belp 
increase the publ.c debt to Rs. 87,062 
crores with the result that per· capita 
debt of the citizens of the contry will 
come to Rs. 1,143. Where are tou 
takina the contrYJ I ask. You continue 
to burden them with debts. Therefore. 
I say tbat yours is Ii Government which 
Wi. born in dtbt. You arc living in 
debt and definitely you will die in debt. 
This is tbe situation where you are 
leading tbe country to. I hope 
the entire country will try to save 
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itSctlf by expediting your death, to avoid 
their death. You can imagine what will 
happen when you start repaying IMF 
loans from next year. 

15.00 hrs. 

Next, I want to deal with the question 
of balanc~ of' payments. What is 
happening there? The Economic 
Survey llas mClltiontd about the strain 
on the balance of payments, and the 
trade ddlcit in the first tight months of 
1984·85 is estimated at Rs. 3,017 cro;es 
as against Rs. 3,080 crores last year. 
It is a very marginal increase. How? It is 
because of good harvest. II is the 
contribution of the agriculturists of our 
country; the peasants, and ~ood monsoon 
also that helped you. You deny 
remunerative prices to the a~ricultural 
producers. All these things helped you 
this year. Secondly, your c· ude oil 
imports were less in tho current y\!ar. 
Last year, we p:Lid less on those two 
articles, In spite of that, tho increase 
in the export earning is not much. 
ActuallY, in thd Economic Survey 
it has been mentioned that in terms of 
money value our export has increased. 
But the quantum of many commodities 
like coffle, cashew: rice, cardamom, oil 
cake, i ron ore, jute. engineering, leather 
gl)ods, even crude oil and all these things 
is going down. In terms of money value 
you are i.1c~rasing the exports, but in 
terms of quantum, y.)u are expJ.rthg less. 
This is the econ,)my tr)wards which you 
are leading the country. 

The decrease in the e'Xp~)rt of engi
neering goods is the m~ximum. You 
want to ta \e the couatry to 21 st Cent ury, 
and your export of cngiileerins loads is 
going down. L~t year the situatiO:l was 
very much damaging. (Interruptions). Mr. 
TewarYt I do not know what will hapPoD. 
Only rigging will not he~p. or dcc:arina 
the ML A as WOll after be has lost tho 
election is not 800d (Interruptions). 

You have take:l the IMF loan. To 
repay that loan, you wlU take another 
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loan. This is the hand-to-moutb situation 
that is going on. When you ,tart repay
ing the IMF lean there will be more 
strain. With this the trade deficit will 
increase and the balance of payments 
position will not be a happy situation. 

Then I want to say sJmcthing ab:)ut 
overdrart and borrowing. You have 
increased Central assistance al'.d b.)rrow
ing to the States. But cJntinucusly y.ou 
are taking some items out of thl! Staks' 
purview. So, they cannot tax them 
with the result that their sbare is 
constantly. going down. The Momb~r 

who spoko earlier explained th:lt. SJ. I 
am not going into that. 

The sec,md question is that you are 
ask jog tht: States to be disciplined. What 
is meant by 'J:sciplincd' 1 Ali the States 
put together, how much was their total 
cvcrdruft? It wa'> around Rs. 2000 
crores, and your deficit fil;ancing is 
already Rs. 3,900 crores, say. around 
Rli. 4000 crMCS. So, is this the dicipline 
you want to teach the Slates? The 
States take o\'crJrafl-it is not anybody's 
money-they give 13 ).'Iercent interest, and 
for your deficit fil1ar cing you are giving 
only 5 percent intl.rest to the bank. Still 
fOU are asking the Slates to be disci
plined. 

*Bhoot kt munh men Rram ka naam jaisa. 

Jf the inter-State consi&nment transrer 
is implemented, the States can gain 
something. All the Chief Ministers bavo 
agreed on that. But still you are not 
implementing that. You hav~not br. ught 
in nny 1egi.;lation in Parliament in this 
regard. It is becau'ic so long as Parlia
ment does not pass the Bill, the inter State 
consigT".ment transfer will not be effected. 
The States arc being deprived. 

I come to the question of freight 
equalisation. Your predecossor lu:d 
promiaed that this would be phased out. 
ht in Ul~ Blldget potbina of tbat IOrt 
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was mentioned. OJ'.Iy during the debate 
on the National Transport Poi icy • it Was 
told that they were trying to implomont 
it in TC!lpcct of steel ar.d cemen t What 
about coal? There is a constant attack 
on tho Eastern region to fiinish the 
economy in those Statl!s. I do not know 
what is the inspiration or gain that they 
get. (ltilerrUpf;onl·). It is a discrmina.
tion against the EJstern rC{iion, 
coal producL'g rcpion. These are the 
problems of the States. The VItI Finance 
Commission had recomm61'dcd something 
but y~lU hwe denied it to us. 

I C(lme to the question of State's Pian. 
It is not yet finalised. They arc going 
to imp:em('nt the Plan from pext mlmth 
but not a sinalc State has finalised the 
Plan. But tho most unf.>rlu nate t bing 
is that the West Bengal Go\'ernmer1t did 
f!ot get a single pie last year for the 
State P:an. Here is a letter of 8th 
July. 1984 from the Finance Minillter, 
West Bengal to the Dl'puty Chairman, 
PJanning Commissi,)n. Another letter 
was sent by the WCf.t Bengal Chief 
Minister to the Union Finance Minister 
on 25th July, 1984. On more letter 
was written on 14th August, 1984 
addresccd t" the Union Minister ror 
PlanniD8, Shri p.e. Sethi. 

(/nterruprioJl5 ) 

MR. CHAIRMAN 
Let him speak. 

Order Please. 

SHRI HANNAN MOLLAH : And tben 
again, the West Bengal Finance Ministor 
sent a Telex Messa~e to Shri V. P. SiD,h. 
Uaion Finance Minister. Oilly a few 
days are lert. But you have not liven a 
single pio for tbe Pia!l budget for l·he 
last year. Is it Dot a conspiracy to 
destroy tbe economy d the State for 
political re~soDs? I dJ not know wbac 
if tbe l1Ioanin, of thi6 type of deali~. , 
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Sir, 1 want to say somctning abuut 
tbe industrial sicknhcss. What is the 
reason for sickness? Take for example, 
jute industry. Because of your wrong 
policy, industrialists to take out tho 
capital elsewhere. They are not 
modernising the existing machinery. 
They are not giving proper attention to 
the industry. With the result~ this 
industry is becoming sick. I want to 
mention one thing about textiles. From 
1938 to 1948, textile industry had a 
capital ~f only Rs. SO crores. But their 
earning during that period was more 
than Rs. 300 crores. It was Rs. 372 
crores. 

For an investment of Rs. 50 crores, 
they earned Rs. 300 crores as profit. 
Those who are managing this industry 
are shifting the capita} to other sector. 
Because of the attitude of the manale~ 
ment and the industrialists, the industry 
is becoming sick. Now, you have decided 
to set up a commission. If a unit 
becomes sick, you will not allow tb~m 
loan for the business. That is good. 
BLLt 1 wan to know why are you not reati 
sing it from tbe assets of the Directors 
who are responsible for making the unit 
sick and who made money for personal 
gains? Why are you not attaching 
their assets or confiscatil"g their assets ? 
You are respor.sible for this question. 
(Interruptions) 

Now. I want to make a comment on 
the question of relief to some section of 
the people, The bonus limit has been 
raised to Rs. 16~0. The annual income 
of the employees who come within this 
limit will be more than Rs. 19,000 
and. if the bouns is added, it will be more 
than Rs. 20,000. They will come 
within the slab of income-tax and they 
will bave to pay more tax. So, the)' 
are liviD, something in one wayand they 
are taking it back in another way. 

They arc talking ubJut the abolition 
of CDS this year. It is their baby. 
WbJ 40 t~cf boast of a~1i,hiDI CDS' 1 
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It is not our child. Wru,tber they kill 
it or abort it, it is their babY. They are 
now taking the credit for ab:Jlishing 
it. 

In the past, they hav~ said that they 
will do many good things for the 
common people. But a 11 those thinSs 
do not reach the comanon people. They 
have fix~d an agricultural lab( Ul' wt>gc 
in some Stat es. But nobody gets it. 
This IS the reality. As regards the 
crop insurance scheme, we do not know 
who will get benefit. Like all other 
schemes~ the actual benefit will go to a 
small scetioI' of people, the richer 
people, the kulaks' ?nd all that. The 
sma 11 and marginal poor peasants will 
not get the benefit. So, they should 
spell out c1 early as to what is the idea 
behind it. Who will be abto to pay 
the premium? It is only those who 
have got the surplus. The sman poor 
peasant will not have a~y surplus. 

They are talkil"'g about the social 
security scheme for agricultural lttbour. 
In many States ruled by Congress-I, they 
are earning only Rs. 3' or Rs. 4 or Rs. 5 
a day, How will they be able to pay the 
premium? Where is the question of 
paying it? Let them tell us how the 
crap insurance scheme will be worked 
out and how it will be,lefit the poor pca
sant. Thousands of Scheduled Cute and 
Sche du:ed Tribe people are being killed 
by the landlords in the name of caste
riots. It is actually the lahd struggle. The 
landlords kill the agricultural labour. 
It is not a caste struggle. What will be 
the position? If these peopLe are killed 
by the Ia.ndlords, th·.y will have to 
accept their derths :md compenaste them 
through this social security scheme. All 
these things should be clarified. 

In conclusion, I want to say that 
this Budget is a cl ear indication of 
further concessions to the irdustry. 
They h:.wc already given many concessions 
and they have promised ma'll>, more 
conctllion to be given gradu,Uy. T~ey 

arc ,ivins much morc subsidy in rClpcc\ 



215 O,,,,rlll ',""",' 198~ PHALOUNA 30; 1 'Od (SA£4) 
M-C."sr,,1 DllCunron 

Q'''tNlI B.t,199S· 226 
86 ....... G.".ral DlltuslloII 

IIIId 'S.ppl,m,ntqry 
Demands lor Grllllts 

(Ge",). 1984·85 

of export and import and in otber case. 
also. At tbe same time, tor the 
common people, they are laying that if 
the monllOO['l is better. then everything 
will be better. Now, if it is not better, 
what will bappen? Then, they will say 
that there will be more taxes and they 
will have to mobilise resources in one 
way or other. So, in this Budaet, there 
more concession to the rich people and 
more bu~'den on the 99 percent of the 
c.ommon people of this country. 

Tbis is the direction and the main 
thrust of your Budget. It is an anti·people 
Budget. It is a Bud3et against the common 
people. It is a Budget of the mono
polists ard vested interests. It is a Budget 
of the gamblers also. This Budget will 
not serve the economy of our country. 
Rather, it will create problems for our 
economy and it will make the living 
conditions of our people much more 
di,fficult. 

With these words, I oppose the 
Budget lock, stock and barrel. 

[Translation] 

SHRI BANWARt LAL PUROHIT 
(Nagpur) : Mr. Chairman, Sir, I support 
the Budaot. I have been elected as a 
Member of Lok Sabha for the first time. 
I WCDt to the library and tried to go 
through al1 the Budget speeches made 80 

far. I have seen from the speecbes 
made so far by tho Members of the 
Opposition, that they had criticised each 
and every of the Government whether it 
was wrong or riabl. So, if tho Members 
from the OpPosition criticise the Budget 
tbis time also, there is nothinl new about 
it. 

Just before me, an Han. Member of 
the CPI(M) IeveUed against us and 
our Government baseless charget of pre· 
parina this Rudaet under the influence or 

~unp II ~derod by tho Chair. 
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foreign p:)wers. Tbey are at liberty to 
say anything but our reply to them is 
that you are. of course. sittiog; here but 
youljc*. Then how would you take it ? 

What is the use of sayil"l blseloss 
things 1 You can criticiso but tbe 
criticism should be meaningful. This il 
an important subject and it take conside
rable time of the House. Mere criticism 
and baseless charges will not serve any 
purpose. You can give suggestions for 
improvement where necessary. But you 
have not been able to give a single luUes-
t:oo. There being no BaWl what sugges
tions could you give? 1 would lik,e to 
say that this is the best Budget presented 

, 80 far. 

15.17 hr •• 

[SHRIMATI BASA V ARA.JBSW ARt 
In the Chair] 

The Opposition Members have levelled 
the chargo that Government have heJped 
the capitalists in this Budget by reducina 
the income tax slab. You should 10 
into tho spirit behind it and scc why this 
rate has been reduced by the Finance 
Minister. On the one band you say 
that in one hour black money to the 
extent of crores of rupees is generated 
whereas on the other hand YOli demand 
that there should be no reduction in tllX. 

Prominent economists are of the view 
that our rate of taxation is very high and 
as a result thereof tho public and 
capitalists generate black money in order 
to evade taxes. I would like to s~y that 
it is a sort of incentive 80 that their 
int crest in gOBcra ting black money could 
be curbed. But it can also be said that 
those in the habit 'of doing so will 
continue to generate black money. Tho 
Government, by efi'ecting reduction in 
the tax-rate, have given a.n opportunity to 
capitalists not to generrte black money. 
A provision tor special courts baa been 
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"ade for t".9 purpose and the State 
OOyernments 'Would be consulted about 
it; I ftm of the view that the question of 
special courts should not be left to 
State Governments. You have got the 
requisite machinery, you have tribunals, 
etc. AU die econOlllic otren<:..es should 
be dealt with through these tribunals 
and by settina up more tribuonals. Per
sonS guilty of generating black m~ney 
should be awarded deterrent punishment 
to that· every scope of generating bl:lck 
money is obvIated, 

1 would like to teU my friends in the 
Opposition that our Government fulfils 
the assurances given to the people. You 
might have seen that programmes 
chalked out during this short SP"11 have 
been i~plcmentcd. I ~ould like to 
urge upon the Fim1l1ce Mi;listcr that tho 
matter regarding setting up of special 
courts should not be left the State 
Governments; it will be a waste of time. 
It is the duty of the Central Government 
'0 set up courts, dispose of CC1SCS and 
punish the offenders. This matter should 
not be left to the State Governments DS 

two or three States nre being ruled by the 
Opposition and they are <ktermined to 
make your policies a failure. You will 
Dot get cooperation from them. We 
must ensure the success of the imp(}I't:lnt 
.chemes. (lnlerruptions) 

Please &0 through the Budget and then 
only say any thinS;. Also study the provi
&ion made in it in respect of setting up 
of courts. 

The OpPJsition ba.s levelled a s~l'io~ 
ch .. rge that dut>: impos!d on petrol and 
crUde oil is on the high aide, You know 
who owns motor vehicles. It is the 
rich who own them. and. therefore, duty 
bts to b~ levied on it. 

Sir t I would like to aubmit that the 
price or ketosenc. whi .. b is used by poor 
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pepple, sbould .Qot be, i~c~e8$e4. , T~c 
du~ impo,scd on kerosen~ ~ould. b,e 
reduced. In addition, hike in price Qf 
cooking gas, which is u~d by the J1)lddlc 
ClolSS people, should also be witbdrawn. 
If duty is increased on th~se two itales, 
Opposition will have an opportunity to 
criticise the Government. 

I would like to m3ke mention about 
esscntiall!ommodities, inc)udirg oil, etc. 
We have observed that there is a lot of 
fluctuation in their prices. When the 
comm'Jdities come to the markd J the 
prices come down and the godowns are 
filled with those commodities. Later 
on when the consumer goes to buy the 
same commodity he has to pay a very 
high 'Price. So. you will have to check 
the fluctuation in the prices of the essen
tial commodities. The Government 
should ply serious attention to this 
aspect. 

Take the price of edible oil. Some
tim::s it is Rs. 10, sometimes Rs. 1 S 
and sJmetimes Rs. ] 8. When its price 
is R'i. 10, the farmer getsB verYIQw 
prices but later on, the consumer has to 
P \y n very high price. It is a big 
problem and we will have to pay atten
tion towards this. For this, even if you 
have to create a buffer stock. you shL'uld 
do so but the esscotial commodities must 
be brought down . 

Mr. Chairman, Sir, I would now like 
to apeak on the most revolutionary step 
th,lt has beCh taken. The limit for small 
scale indu~tries has been raised from 1.&. 
20 lalths to Rs. 3' lakhs. Everyone 
should welcome the steps taken for the 
development of sman scale industriet. 
This sector will provide more opprtuni
ties for employment. We hoartily thank 
you for this but it ~. a matter of ro&l'o& 
t.hat no extra incentives ~ beon ,ivt'Q 
tp the small Beall industri", b,,:,t t~ 
incentives have been liven to bil indus
tries and small scale industries alike. Por 
creatin, maximum opportuaitiea tOf 
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D~ploymeat, ror t~e devcl~pment of the 
vi,lIaaes and for the setting up of new 
industries, it is necessary tha t srJ?all 
scale illdu'ltrjel be provide with more 
facilities. Small scale industries should 
also bo given such incentives as may 
help in their expansion and thereby 
creates morc and more job opportunities. 

I would also like to say that ever since 
sas was discovered in Bomby High with 
the efforts of ONGC, our country has 
made much progress in this field. Today, 
we can think of self-suffi~iency in. 
petroleum products in the near future, 
but [ would like to submit one thing in 
this regard. You propose to set up ten 
big fertiliser plants in the country which 
will be b:lScd on gC1S beillg exploited from 
the sea in Maharashtra. This gas will 
de supplied through pipelines to U P., 
Rajasthan, Gujarat and other parts of 
the country. You arc sctfng lip four 
plants in U.P. and also in Rajasthan and 
other parts but in Maharashtra wher e 
the gas has b.ccn fOUlld you arc establish
ing only one plant. You will be spend
ing lot of moaey on laying the pipelines 
in different parts of the country but the 
people of Vidarbha, who have been 
demanding at least one gas-lased fcrtiHzer 
and petro chemical complex in their 
,~egion. have not been provid~d with 
the same. There. are eigbt districts in 
Vidarbha. We are also the citizens of 
India. In 1977 when (vr the first time 
oil was struck and work had started, we 
had sone there and discussed about it. 
Since then we have been raising our 
voice for this complex but till today our 
demand has not been acceded to. Can you 
not provide a petro chemical complex to 
tbe people l·f Vidarbha? Kindly think 
seriously.bout it, The Hon. Miaister 
inform» us that because of certain 
technical reasons, they canoot set up 
the complex. What are those technical 
r eaBons? Is the land iB Vidarbba 
uneven? What is that t :chnical reason 
due to which U.P. can have four plaHts. 
but..in> Maharashtra only one plant is 
provided? Can you not provide two 
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plants ih Maharashtrlt ? Kindly think 
about it and provide at least one plant 
to Vidarbha. 

There were several press reports to 
the effect that the Centra 1 Government 
wants to ab.:>lish sales tax and ('ctroi and 
there was a discussion in the Vidhao 
Sabha also but no(hing is beiDg beard 
about this now. We come to. know from 
the newspapers that some Chief Ministers 
are vehemently opposing the abalition. 
Our advice is that you should dl) what 
is good in the interest of the people and 
abolhh sales tax and octroi. Tb~ aboli~ 

lion of Octroi and Sales tax will help the 
speedy movement of goods ami tho 
people also will be relievt:d of the 
difficulf ies. The Central Government is 
committed on this issue. It is your du ty 
to fulfil it. If any Chief Minh,tcr has 
any objection, that should b~ sorted out 
promptly but a decision must be taken so 
that tbe pt!ople facing difficulty in 

. connection with ~ales tax and octroi arc 
reJieVcd of it. Besides, there will .00 
speedy movement of traffic. If you do 
this, tho country and its indusLries wlll 
develop fllrtb~r. 

Lastly, I would submit that there has 
been considerable increase in the Dumber 
of people living ill slums. More than 
half tbo people of BomblY live in slums. 
Similarly, in PUne and Nagpur.. th" 
condition of poople living in slums is 
miserable. Keeping in view their condi· 
tion, there is need to implement your 

. Slum Improvement Schem~ und~r tho 20-
Point Programme. The money provided 
for this Schcml is not sufficient. Tbol'C' 
is a big housing problem as also sanita
tion problem. The funds made availablo 
arc too meagre. I request that tho 
amount for this Scbeme sbould be 
incroasecl. Once again I heartily coo ...... 
tulate the HOD. Finane c Ministor and 
hope tbat be will, after consi4criDI ~y 
IUIIcstions. take some do cisiOD'. I am 
tbaQlcful. tQ. Mr. Chairmaq also f9f I'''DI 
me an opportunity to spoak. 
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[En,llsh] 

SHRI C.P. THAKUR (Patna) : I 
thank you, Madam Chairman, for aiving 
me this opportunity to speak on this 
budaet. 

I riae to support the wonderful budget 
of our Fin:'lDce Ministe'r. The year 1985 
it the Year of the Youth, and it is in 
the fitDess pf things that we have got a 
youthful leadership in our Prime Minis
ter who, iu response to the massive 
mandate given by the people. has given 
a very tax-cutting, forward.boking and 
l1'0wth-promoting budget, and also the 
.ther philosophy behind this budget i!t 
t.hat for the first time an attempt hJ.s 
been made to inject honest in the finan
cial mangement of th~ COU!ltry. 

Madam Chairman, some critics have 
said that this is a rightist budget or that 
it is only for the few poople or it is only 
f.)f the middle class. It we analyse this 
budget we find that it has given eonces
lion 0 the in-:ome lax payers, small 
and big industrialists and there are many 
anti-poverty pro&rammes. So, I say that 
this budget is for all and not for one 
section. 

Sir. the economy of this country has 
-dono wonderfully well. In the Sixth 
Five Year Plan we had a growth rate of 
5.2 per cent whereas in tho early 19809 
most ot the developed countries suffered 
much recession. So, it was in the fitness 
of things to consolidate than to expand 

, and Jet lost. Our Finance Minister has 
very rightly tried to consolidate economy 
in this budget. 

On the agriculture side greater empha. 
sis \1 required. Our friends have pointed 
out that the deficit financing will have 
COlt boost effect. Now to counter-

, balatet C'Jst boost circet our agriculture 
, ~n playa very vital role. We have still 
lot vaat land which can eome under 
cultivatIon. In the Approach Paper of 
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the Sev~nth Five Year Plan the Plann
ing Commission b'.\s commented that 
seventeen thousand mimOD hectares of 
land can be brought under cultivation. 
There is great potential for it in the 
whole of Indo-Gangetic plain in general 
ar,d in Bihar in most of the areas if you 
provide irrigation, fertilisers and ather 
agricultural inputs there can be tremen
dous rise ill foodgrains production. In my 
area teh oldSone canal has not been repair 
ed. Since it WJS constructed. All attempt 
should bc made to repair it. The Barahiya
tal scheme has not been taken up. If it is 
taken up it will pr('viue grains. to most 
p.\ct of the Coultry. At the moment we 
imp:.>rt lot of edible oils. There is lot 
of potential for il'crease in tho produc
tion of edible oils in our country especially 
in Bihar, :B~ngal and Southern S:ates. 
Cultivation '.If soyabea has not been given 
plc,per impetus. Another advantage by 
developing agriculture is that we can 
cxport agicultural products and thus 
earn foreign exchange. 

After agriculture we cl"'me to educa· 
tion. 0.1 the educotional front our Prime 
Minister has announ ced . the change of 
curriculam. It is in the fitness of thing 
that we change the curriculm and make 
it m.Jre job-Oriented but in doing so we 
must take into accQunt the infrastruc· 
tural input of education should also be 
consolidated. For that what I suggest is 
this : There should be proper infra
structural inputs like buildings, teachers, 
curricula. etc. All these should ~ taken 
into account and devloped. 

In this connection I would like to 
mention that I was touring in our villa
ges during the recent ejection and I 
laW the pitiable plight of sgme of our 
school buildings. 1 thought that this matter 
Should be brought to the notice ~f o\lr 
planners so. th<'t necessary steps are 
taken immediately. . 

In the oducational field, at Univetlity 
level one vast fiekl of roaoarch in the 
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University level, is going waste and it 
is not yet tapped so far, what I suggest 
is that there should be proper encurage .. 
ment of research at university level 
and facilities should be provided for 
that. 

Everybody is thinking that our 
educa1ion should be in tu,1.C with the 
needs of our country. In that respect 
there sh0uld be not only scientific 
improvement, but there should techno
logical improvement also. In this regard, 
in importing technOlogy, what we suggest 
is that We should import sucr. tcchnology 
which should lllso help newer technologY. 

There is a growil'g demand for Indian 
technology in developing countries. We 
can sdl our technology abroad. We are 
getting lot of foreign exchange from 
our workers who work in Gulf countries 
and other countries. There is a vast 
potential for Indian technology in the 
foreign market also because this techno. 
logy is partly imported and partly 
indigenous. This combjnation of techno· . 
logy is sui table for developing countries. 

Now I come to jrdustry. It is said 
that we have not car,d for tho public 
sector. Sir, we cannot minimise the 
important part played by the public 
sector in the country's development. A 
large sum of money-now it is Rs. 30 
thounsand cror .. s-has been SUlik in these 
public sectors. They arc not improving 
as yet. We should identify the causes 
for th,; same. Some of our steel ir.dus
tries are not coming out of the red. Durga
pur and many other stecl plants are 
running in loss. One frier..d to!d me, you 
are comparing Jamshedpur with Durga
pur. In lamshedpur. the same Tata, the 
same Modi. the sarno Managers are 
working sil1ce years. In the other plant, 
in a short span of time, 8 or 9 Ministers. 
many Chairmen, and many Managers' 
have changed. So, how can you 
compare' the efficiency of the one with 
the other? The basic fact is that the 
fault lies Wifh the management. There 

is some discrepancy regarding collection 
of information, in decision making in 
the dessimination of orders and dec;sions 
to lower levels. It is a f,tct tha tour 
manabcrs are not well trai",d to manage 
bjg iudustries and big factories. 
Bokaro Steel Plant was once produc. 
ing I million lannes. Then it was all 
right. But when it started producing 4 
million lonnes it has start('d faltering. 
My point is that our managers should 
be properly trained to manabC big 
industri cs. 

My next point is fhh, Government 
has constituted a Buard. and rightly so, 
for correction of sickness. There should 
be a stalutory regulation that every 
irrdustry (private or pub:i c sector) should 
report quarterly ,tbout their Sickness to 
this Board so that Gllvernment can 
immediately and take sui table remc4ial 
action. 

In an ir.d ustriaI1Y··b;)ckward Slate like 
Bihar, most of the irdustJies arc sick. 
Phulwari Cottoll Mills is lying sick. 
The whole of Dalmiu r.roup of industries 
is sick, Ashok paper mills and Th"k.ur 
paper mills are sick. Some "f the sugar 
ir.dustries are sick. Many small industries 
are sick. We cannot sit idle until the 
whole lot of them d~1 criorat cs to a 
point of no return. So, thcrcshould be an 
early correction of the sickness of hldus· 
tries. The constitution of the Board zs 
suggested by the Minister is welcome. 
Whnt I sugsest is that there should be 
more powers given to the Board. 

Regarding the anti'poverty measures, 
what I suggest is that there shMJld be 
proper monitrring measures m th:lt 
regard. Not only that. Wh.lt I slIggest 
is that the Planning Commission should 
have an independent monitf)fjng syst(m. 
The Planning Commission should moni· 
tor, nllt only the plans approved and 
sanctioned for the various Slates, but 
they should also see that they are properly 
implemonted and progress made. They 
should, also monitor the implementation. 
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of various anti-poverty measures and 
tbese should be period~callY published 
in the 'Yojana' or any newspaper or 
b~ing OUf a smlll publication so that 
the people or the Government should 
know what m;:!asures are being taken by 
the Oovernm ~nt agencies so that they 
may know that the implementation of 
various schemes are as per their pro
gramme in all po-rts of the country. 

I mJY submit here that should be an 
independent policy fJf mJnitoring 
$ystem to see 1hat these meaS'Jres are 
iml'lem~nted well in snme parts of the 
country which is 'ruled by the non
Congress Government. 

Now, Sir, sI)m.::bJdy suggested that 
our bud~et is meant for mlximum benefit 
far a few. But this is njt the fact. 
Somebody has said that our BudglH is 
m:)fO a 'Thalheric;m' than Keynesian, 
that unless he manages his economy, 
will, the ecmll)Jny is not going to 
im.?rove. Someb::>dy hus said that it is 
more 'Rightist' than 'Leftist', but most 
of the ultra-leftist cJuntrics like China 
are also encouraging free enterprise. 
Wbyare thoyencouraaing free enterprise? 
They arc doing it to increase the per 
copita income of the peop! c. So,' our 
budlet aim~ at increasing the average 
in como or the common man and it is also 
going to accelerate industialisation. 

Another thina is that this Budget is 
based on principles of trust, that we are 
going to believe tha~ each ~cctjoD of the 
society, whether they are ind'ustrialiats. 
wheth,_;f they arc professionals, 
whether they al'e labiJurers or wheth ... r 
they are farmers, they have to playa 
constrt:ctive role in the development of 
the eco no illY . Why I say this is b~cau8e 
that by Sivin6 concessions, the OovcrJ;l. 
ment is enc;)uragina saviogs and by givilll 
concessions to the bilger industri :8. the 
In,clium, .. scale idustries and smal1 .. sc~lc 
iru:lust.·ies. the)' say that they would 
invest their Savin.. in th1e manufacture 
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of basic goods, not luxury gooda. So, I 
thhlk this one of best Budaets that hil,~ 
been presented in the recent past and 
scanning through dffierent [lCW8papcr~. 
we find that the people have welcomed 
this budget. But some would say that 
these newspapers belong to the cnpita
lists. But the critics who 'are independent 
hav.; also welcomed this Budget. 

Regarding p:!troleum products, there 
has been criticism that the rise in price 
of the petroleum products, c'.>upled wi th 
the risc in freight and fate rates of 
railw:sys will push the price up further. 
Here, I would like to make a mention that 
in 1983, the pric.! of petroleum product 
was increased. But 011 the suggestion of 
the Members, it was I'cduc\:d. I would 
plead with the Hon. Flnanc,;, Minister 
that he may p:ease consider reducing 
the price of kerosene and cooking gas 
which are used bi the common people 
so that they may feel happy about your 
kind gesture. Sir, I was passing through 
the streets yes' erdl\Y, J heard p ~opl e 
makinl:; remuks about the hike in kero
sene "I'd cooking gas prices. 

Sir, I think that by all means this 
Budget is considered to bj a very good 
Budget, a wcll·balanc cd budget. The 
philosophy of our Hon. Prime Minister 
is to modernise our country. This Budget 
is in tone with that concept. So, we 
w~nt to modernise our c'Juntry. This 
Budget is neither the concept of 'Len ist~' 
nor the concept d 'Rightists'. This 
Budget is to modernise our count~y 
and our country is going to enter 21st 
Century with st. ength and stability to 
our economy. 

DR. RAJBNDRA KUMARI. BAlIAI 
(Sitapur): Mr. Cha~rman. Sir, it is 
being repeatedly said by the oPPJsit,iQn 
that this Budpt cot\tain~ more conces
sions for the capitalists. When we have 
inCluded socialism .85 our loa I in tbo 
preamble to our constitutLn. we ha~ ,to 
take our economy on tho path of locia-
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lim Wha,tever b,e the OovornD)ent in 
the. country, whosoever bo the ruling 
party, the Government have to work 
~_\thjn the framework of the constitution 
with the objective of c~\rrYing the nation 
towards scciali~m as envi!>aled in the 
constitution. Par.dit Jawaharlal Nehru 
had laid the fourdation of sccialism in 
our countryar.d it was durirg his fme 
that we started our plans snd thought of 
increasing prcduction <lnd taking the 
country ~.Jwards progress and baving 
economic development through mixed 
economY. The Privl)te and publ:c sectors 
both hove a place in rnix€d economy. 
We have to assess how much capital we 
invest in the public sector every year 
and in each plan to facilitate basic 
development and progress and how much 
expansion is made in the private sector. 
A.fter having experience of the last 3S 
years, today we have come to the con
clusion that even those countries of the 
world which used to roJy totaUy on 8tate 
enterprise and Were having only controlled 
economics, have d<..cidl.'d to give relaxa
tion in some cases and give a free hand 
to individual entrepreneurs to increase 
production. We have the example of 
Japan before us. We have to see how 
the private industrialists behave in view 
of the concessions given to them in the 
Budget and how they work so as to 
pass on the benefits of these: concessions 
to the common people. I know. in capita
list economy, the foremost consideration 
of the induBtrialist is profit, and other 
thioss com e 1at er, whereas in State 
enterprise or in the public sector, social 
considerationl are kept in view and 
society's welfare is given priority, but 
today, whcQ we are having mixed economy, 
we have to mov~ forward by syntheaiziDI 
both and by brin&inl about coordination 
between the two. This concept is distinc
tly reflected in tbis Budget. It hu been 
Bald in the Budget and the HOD. Finance 
Mini.ter: hal also cateaorically stated 
tbat keepinl in view the country'. 
interelt .. we can give cQncessions or facili .. 
ties to the_ industdalists in the privat.e 
leotor. Today. we have to cbanle our 
l'tkUe .n(l this. bow public loetor -' 

private uctor toaetber can pro~e he1fpul 
in removing u1employment from the 
country. In view of the increasibl 
population, tbe Government and the 
country are confronted with the most 
impo.-tant problem of .:emovina ramp.l Dt 
unemployment. Steps have been taken 
in the present budget in this direction 
and, I think. if production is increased 
and neW industries are s~t-up, unemploy
ment can b'e removed to a Ireat 
extent. Facilities have been giVen for 
setting up new industries and the pro
cedure of issuing licences to the neW 
indU5tricR, which was full of hardIeR in 
the past when one had to go rour.d to 
various for years, has been simplified. 
Our Prime Minister has categorically 
stated that w! want to fight corruption 
a,nd this is our party's declared poJicy 
tbat the black money and the parallel 
economy in th e country be done away 
with. After nt.:utralizing their dl'ect. 
we should create an atmosphere in 
which the entire capital circulating in 
the market is invesl cd properly. By 
doing so, we shall find that w ~ are really 
marching ahead and our production is 
iccreasil1l. We shall have to evolve a 
system where all could benefit, irrespe~ 
live of their being big industry, medium 
size industry or small·scale industry. 

In the Budget, the big il1dustries, 
which were M.R.T.P. industries, ha~e 
been given concession. Now, the indus .. 
tries with a capital of one crore of 
rupees will not be covered under it. On 
the other han.d, the capital limit of 
small scale industries has been raised to 
Rs. 30-35 lakhs. I think it il a very 
wise step. Now, we should not consider 
monopoly houses as untouchables or 
thlllk that they are big industries and 
there is no ,Place for them. If we arc 
~o increale prodUf .. tion in the country, 
we sball have to be practical. 

Our party is not advocatiDI the cue 
of bil industrilS. What we are .yins 
it bow wo cao creat e employment·· in 
vlUap throqh OUf lndultriCi. Bi. IUId 
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small iad'.lstries cannot bJ viewed in 
isolation. There are maay items which 
are produced in big industries, b'Jt tbeY 
are useful (O( th-! sm III industries in tbe 
villages. Now, if they are not provided 
facility for producing thl:m indigenously, 
or if new techD)logy from abroad i. 
Dot brought into the country, 1t can be 
harmful for the village indJstry. Tbere
fore, it is also necessary to invest 
ad equated capital in them. Por tbis, I 
conaratulate the Primo Minister, the 
HOD. Fillance Minister and the Govern
ment that they have not worked on 
cheap slogans but have inst cad boldly 
presented this Budget. 

It is just possible that for the time 
being the p.;:ople may think otherwise, 
but to achieve the objectiv~ for which it 
bas been presented, we have to keep a. 
watch on the observance of rules and 
use restraint at the same time. We can 
make it quite effective through capital 
management in the coming days, whether 
it is in public sector or in private sector. 
I think it will have a areat impact in the 
future. 

Deficit financing is a part of develop
ment. It is a must in a planned ecollomy. 
We still have backwardne$s in the coun
try where the people have no employ· 
ment opportunities. We have to 
provide them work. We have to create 
employment avenues for them. For this, 
we have to carry the industries to the 
villages. The private enterpreneues spend 
accordinl to their income, but the 
Government have aot l'cope for spending 
more and io a developing economy likoe 
ours, deficit fiaRcing ls bound to be there. 
I will 10 to tho extent of saying that if 
industries are to be set-up in the villages, 
potable water is to be made available in 
villages and a ray of hope is to be 
provided to tho frustrated rural youth, 
then we should have more at it and 

,.spend It ill more money 00 them. 
What i, mecclcd is to infure bope in 
'~he people of t~e ooqntrr lind tJlis 
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hope is visible in this Budget. There are 
cc'rtain features of the Budget which I 
particularly welcome. The first is "Free 
EducBtion for Girls", under which 
education for girls upto higher secondary 
level has been made free uniformly 
throughout the country. It is a welcome 
step. There is need to being uniformity 
in the field of education thr mghout the 
country. Tod<l,Y, we see that in West 
Bengal a different kind of education 
policy and sYllabus are being pursued 
and history of a particular type is bein. 
taught. The policy vari es from place to 
place. Our past national glory and our 
ancient heritage is not beingtaught to the 
Children in the right perspective, I wish 
that in tho same way in which our 
Oovemment has brought about uniformity 
in the field of education bY' making 
education free for girls, it should also 
being about such changes in the educa
tion policy which could further streng
then the national unity and inter·State 
relations. 

The second thing, which I welcome .. 
is comprehensive crop insurance for the 
farmers. This is for the first time that 
such a step has beer ta ken by the 
Czntt'al Government-the congress party 
Government. We have fldoptcd a number 
of resolutions on this issue l\nd this 
question came up before the congress 
party many times. Pror. Ranga. our 
veteran leuder, is sitting with us. He 
has :\Iways champiot.ed the c:?use of 
farmers and I know, with this step, he 
is the happiest man. He is happy that 
the Government have come out with 
such a scheme for the farmers, but I 
,would like to say that whereas such a 
scheme has been brought forward to 
help farmers in the event of natural 
calamities, such as :8oods or drought. 
thore is still a bigger probl em which 
milht be there in other States alia, but 
which is particularly rewaginl Uttar 
Pradesh the problem of seepage The 
waters of Shuda Main Canal and 
lome other canala in our State enll '. 
... aut 4ama,a tQ th~ ftekia. ~n. 
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of ,'acr. of land have been rendered 
U ldit fot cultivation. I want to know 
who is responsible for this. This is not 
the fault of the farmer. There A canal 
paStes by the farmer's field and this 
field is being ruined for ever. In the 
event of floods, you pay compensation to 
11im; if there is a drought in a particular 
year. you provide him some relief, but 
is there any scheme for those farmers 
whose land is being ruined year after 
year and who are starving? Either the 
Government should take action against 
the personnel charged, with the work of 
construction of tbe canal~ who destroy 
the fields by their faulty construction, 
or the Government should allocate at 
least Rs. 2.00 crores to Uttar Pradesh in 
the Seventh Five Year Plan exclusively 

'for this purpose ; only then, perhaps, 
this problem could be solved. Such in 
the magnitude of this problem in Uttar ' 
Pra~c8h, Therefore. J would like to 
draw the attention of the Hon. Minister 
or Agriculture, who is Sitting here as I'lso 
the Central Govt. to this problem and 
r'equest that in the allocation for the 
Seventh Plan and in the State Budget 
which will be dra.wn up later, attention 
should be' paid to the farm en who are on 
the verge ~f starva.tion. 

[English] 

MR. CHAIRMAN (SHR.IMAn 
BASA V ARAJESWARI : You may resume 
y6'Ur statement because the Home 
Minister has to make a statement. 

SHRI SURBSH KURUP (Kottayam) : 
Before the makes a statement, I want 
to ask one thing. New. has already 
spread tbt ono Soviet Diplomat has 

beeD kHI84. I want the Home Minister 
•. (l"t~rrNptiolU). 

MR.. CHAIRMAN: Let him mako 
tho statement. I have asked tbe 
JIiIdI1!er 10"0 a statemeat. Let him "b 'the _'_~t ir~ 

Riot, III 
.4lJm,d4b11d 

AN RON. MSNBEi : Oft file lituati 

tion in Oll,jam. 

16.00 brs. 

. STATEMENT RE c'OMMUNAt 
RIOtS IN AHMEDABAD 

THE MINISTER OF HOME AFFAIRS 
<SHRI S. B. ellA VAN) : The H_e ... 
ware that since the middle of Feb .... ", 
1 98S,'student1l in Gularat starteet &1UII1ti' 
tion aaainst increaae in reservation fOfOl ... 
backward classes in medica) .,nd otlser 
technica'1 courses. The ailtation ",as In 
the form of boycott of classea aGt1 
examination, holdIng procesiions, rallio~ 
orpnisiog bundhs etc. Tho anti.reserva. 
tion agitation which was by and large 
peaceful in the beginning Jater resiltea, 
in two violent incidents of burinl of buies 
in Nadiad on 27th FebrUary arid ift 
Rajkot on 11th March in which thrw 
pas8enlerS and the conductor loSt their ' 
lives. Immediatel, after rorl1latiod fit 
the riew MiOiStr1, on 16th March fb.· .. 
Chief Minister reviewed tbe si~tidti· 
arising out of the anti.reservation IIh ... 
don and taking into account the neW's 
expr'cssed by prominent educationist5 
and the stay order issued by tbo H\sII' 
Court against implementation of tho 
deoi~ion tbe State Government &nnoullood 
that 'the pro posed increue in reservatioa 
shan not be implem.ented in the enauinl 
academic year 1985-S6. It w ... furtbOl" 
indicated that efforts to .ecure a 
consoDIUs wou td be made tbrOUlb 
consGttations with all concerned. J)'IPito 
thiS, Anti.TelOrv~tion Action Committee 
pve a call for 'G~arat bandh' on 18tla 
March, 198.5 which evoked only part'ai 
respon.e in the StatO. HOwe+er.' in 
AbmedafJad aDd Sarat, tbere worj .t~ 
inCidenti of stone peltin •.• t~c cit 
bUlos 'aDd closure of sbo,s Oi tbIt_. 
O~ th~ evedih~ of tliCi same dial' (Hth 

Marc;li). d.'ere .. as *h bicildt dt ft8iA1 
tbr .1fm. n'eit Pr~m .J)aftiui WltJit6 .. 
"afoit ~it' 'of A.~ .. 

" " 



If,1 ,,_.,IIl·.,lJ~ CommA.' 
\ IU0181" Ahmedabad 

MARCH 21, 1985 Stat~mtnt R, Pr(lClU'I. 14~, 
ment Price Por wTr,,,, , 

(S~ri S. •• ChanD) 

unfortunately took a communal tum. 
~ntl .. ocial elements indulged in arson 
and looting which suddenly spread to 
oth~r J)"rts of the walled city. The 
rapid spread of the riots ·also· witnessed 
the qse. of kuolcne, petrol and burning 
~alS an~ .inci(l~tlts of flrson. This conti
nued durIng tho day time of 19th March 
198.5 as. well. ' 

On the break out of riotinlon 18th 
Marcil, the police took quick and 
efff'ctive action including resMt to firing. 
Indefinite curfew was imposed throughout 
the walled city from 22.30 hr$. Consider
iDI the gravity of the situation, the 
State Government Ca Hed Army in aid 
or civil lIuthoritif'~. Instructions were 
alto issued for effective use of force 
apiDlt attempt of arson ar.d looling. 
The State Government strengthened the 
.police re.inforeements in the city by 
.8sianins sensitive areas to senior offict'rs 
from outside. Additional armed reserve 
pollce forces Were caPed from R~jasthan, 
Madhya Pradesh and Mabarashtra. The 
State Government also drploycd three 
CRPF Coys which were already available 
at th.,ir disposal in Ahmedabad .. On 19th 
March, additional six companies of 
Central pan~-military forces were 
deployed. 

,The unfortunate incidents since 18th 
March, J 985 till this morning bave 
resulted in 7deaths out of ~hich (; were 
due to police firing. About 42 persons 
Were injured due to police firing and 
stabbing. 122 cases of arson and 27 
ca.s of looting and shop-b. eakinl have 
been tepor.ted during this perjod. The 
extent of damage is being aSBessed. 

As the House is aware, I visited 
Abmedabad yesterday afternon. I visited 
the affected area within the walled oity 
in ·which rioting bad taken place. I also 
,isite4 hospitals and met injured persons. 
• met a number of m embers of opposi
tion ,parties at also de'Putationests belon.
inl to,l,both tbe ccmmunities. After 
lSiat-.inl tile. situation witlt the .Chief 

-Not recorded 
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Minister, Home Minister and officials of 
the State Government I found that tbe 
State Government had acted with consid
erable promptness and dealt the situation 
with right degree of firmness. This State 
Government have taken all possiblo 
measures to restore normalcy. 

The State Government are extending 
relief to the families which have been 
affected ond these dishoused due to riots. 
Ex-gr('tia J'):lymcnt is being made to these 
killed and injured during the course of 
the rioting. 

This forenoon we have been informed 
that the situation now is fully under 
control although' some sporadia incidents 
have taken phlce in isolated plaoes out
side the CUI few area. Unfortunately. 
three incidents of burning -of buses have. 
been reported elsewhere in Gujarat by 
Ilnti-:'f'serv2.tionists. [hope and trust 
that taking into account the present 
situation nnd the fuet that the State 
Qovernment have already announced 
their decision concerning the reservation, 
the Sludent. community of Oujarat would 
call off the agitation and.contribute to the 
restoration of normCllcy in Abme
d~bad and also to ensure that there is no 
broach of peace elsewhere in the State. 
I am confident that all political parties 
will jain mo in this appeal. 

(/nlerrupllons) 

MR. CHAIRMAN : No question will 
be allowed. Nothing will 80 on record. 
If you want any furtner action, you 
live notice. 

16.06 brs 

STATEMENT RE PIlOCURE
MENT PRICE FOR WHEAT AND 
SUPPORT PRICE FOR BARLBY 
1985.~6 MARKETING SEASON 

[English] 

THE MINISTER. OF AGRICULTU 
AND RURAL DEVELOPMENT (SHIll., 
BUTA SINGH): Sir, I wouk1 like to 
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would like to make tbe following state· 
ment: 

Governmont have fixed the procure
ment prico for the 1984-85 wheat crop 
to bo marketed in 1985-86 season at 
R.s. 157/- por quintal for fair average 
quality. 

Government have also fixed the mini
mum support price for the 1984-85 crop 
or barley at Rs. 130 per quintal for fair 
averago quality. 

The procllrement price mentioned 
above would be adopted by all the public 
procurement agencies jn all the States 
and Union Territories. 

(Interruptions) 

MR. CHAIRMAN : There is a discu
ssion at 6 p.m. regarding th is. 

(Interruptions) 

MR. CHAIRMAN: Nolhillg will go 
on record. There is no subjt!ct b:=fore 
the House. Off·hand you are speaking. 

16.10 brs 

GENERAL BUDGET, 1985.86. 
GENERAL DISCUSSION AND 
SUPPLBMBNTARY DEMADS 
FOil GRANTS (GENERAL) 

1984·8S-CQntd. 

[Translation] 

DR. RAJENDRA KUMARI BAJPAI : 
Mr. Chairman, Sir. J want to speak 00 

oftO or two points more. The Opposi
tion bas been continuously saying that 
it is a pro-rieb-man Dudaet. Members 
bayo not seen paragraph 20 at page 7 
of tbo Budact Spee\':h wherein it bas been 
atated that the Government is formulat
iPa a Social Security Scheme which is 
tns,csod-

'-Not recordocl. 

[EnglIsh] 
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-to cOVer the risk ot death by accidcot 
in respect of earning members of poor 
families comprising landless labourers, 
small and marlinal farm',Jrs, traditional 
craftsmen and others not covered by any 
insurance scheme or wor~men'l compensa
tion arrangements. 

[Translation] 

This is a scheme under which today 
we have taken steps to implorDcnt tholc 
Directive PrinCiples of our Constltutioll 
which we could not give effect to for 10 
many years. Is it not a step towards 
Socialism? I want to uk the M.:mbors 
sitting on the other side whether it is not 
a revolutionary step I hope that evory 
section of the House will welcome it. 

As th" Hon. Finance Minister had 
also s.aid, in the Budget due attention has 
been paid to t he poorest of the poor of 
every seCI ion of the society. Tho 
Government has said that landless labou· 
rers whose wages could not bo fixed 
would be covered finder the Sooial 
Security Scheme. The scheme is melnt 
for the poor, for their future a~d old a,e. 
This scheme can be of great help to 
those children who become orphans 00 

the death of their parents in accidoots. 
We should uhdentand it. I weloome 
it. 

It ib a good thing that the pension of 
the retiring employees has becn in;rea· 
licd. 

This is· tho Centenary Year of our 
Freedom Struaglo which resulted in tbo 
attainment of independence. This is tbo 
Centenary Year of the ConpelS &lao. n. 
pension being reeivcd by tbe frOedom 
fighters from the Central as woll ~s tho 
State Governmonts should have been 
increased iD' this Budget. [would ur,c 
Central Government, tbo Fiaaooo MJaiI.a 
tor and the Primo Miaiter to ~ 
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tho, pension of OQt freedom fighters in 
tbiS'v«y Budpt, al this is the Centenary 
Year. I have myself been a freedom 
liabter and I am making this demand 
on behalf of my brethren freedom 
apter,. They sbould be honoured and 
'~Ir :pension should be increased. 1 
h()pe the Finance Minister will touch 
this I'oint while replying to the debate. I 
hope the Government will accept my 
,uuestion, 

~ t~~~ ~~~~et e~ectronic goods and 
~~p~wer8. ha,ve been exempted from 
tlt~~sf. d)lty • a~d the electronic goods 
,av~ "~e~ liven some more concessions 
i'~~'rat,ely. It is clear from the speech 
rn~~~ by the Hon. Minister in this 
House SQme time back thJ.t the Govern
ment is ,an~\Ou:) to ensnre that the country. 
males rapid progress. We cannot make 
progress with traditional equipment only 
~tp the pr~sent era. The people of the 
world aro far advanced now. We have . -,Ie pOpulation to whom jobs haV!) to 
... , provided and, who ha.ve to be taken 
,~ oat tAo road. to progress. We hope 
$qi tJtrouah electronics we would be 
able to mal(c. mo~c progress in every 
waJ« of l~. We do hope tbat with the 
4paJnisrxa shQ,wQ in the budget and tbe 
W83t tbe bil industdt:s are coming -up,jn 
11I".MlQtJd. wo, would aJao be ablo to mak~ 110_.. Tbi~ blldget has been. prepared 
~,aI11hese a.pecta in view. 

Before concludins. I wolud like to 
draw your attention tl) two or three 
.po ..... 1lhe duty 011 'bidis has been raised 'mill Rio 3.74 to. Rs: 4 per tbousand. 
This incroase of 26 paise may mean an 
increuo or one paisa per bundle ooly. 
Wby ,s,bo~td, the Oov~rqmeDt give any 
~~, t~ t,~e P,Oor to say tb~t tb~ 
d.R'Vor~nt b~s incrca,cd t,ax on, bi~is ? 
0Ji QP..vCl~en,t PtQ£,ss:'s the welfare 
9( ~ ~~. We, ,wlJrtt. Co tpeal( on bellalf 
~t't¥~. nr O~~rn~ent, therefore, 
~~ ~.r.,~tt~,IOIl to thi~ asp~~t. . 

-(Jene,a] Dtll~~; , .. 
tJIId Swll'mJat." ' 
Demadl lor q,..U" 

«(}en.) 198 4~~', -- , 

Budlet can bo called anytbing bIt a 'boule 
wives' Budlet. . Every housowife is 
worried over the increase in her family 
in her family budget. Tbe lion., Mini,ter 
should withdraw the levies b»pqs® on 
kero$e~e. cooking sas, vaDa~pati .ad 
soaps. I hope be will pay due att~n~h. 
to it. 

The increase in the duty OD writing 
paper will pinch every parcnt 'belQngina 
to tho middle class. I am appealiQI'to 
the Government to reconsider this 
increase also. . 

In the end. I will suy that all told this 
Budget has been prepared keeping .n 
view the Pl'ogcss of the country. th:e 
interest of the industries, ar,d overall 
propserity. Our Prime Minister and th" 
Finance Minister deserve congratulations 
for this. 

With these words, I welcome the 
Budget. 

*SHRI P. SELVNDRAN (Periaulam) : 
Madam Chairman, on behlf of my party 
tbl~ All India Anna D. M.K" I rise to say 
a few words on the Central Budget for 
1985-86. J\,t the very outset I have ~o 
say that this Budget has rcclived bouquets 
as also bri<;kbats. The ruling party 
members have acclaimed this Budget ~s 
the saviour of suffering poor people of 
the country, as the manna from heaven 
f~r the salaried class, amI as the potent 
weapon for indu~trjal and (conomic growth 
of tbe country. Thl) Opposition Members 
have.criticised this Budget as anti-people, 
as capitalist budget aud as an instrumont 
of surrender to the vested interests. 

So far as r am concerned, I am 
delighed to make my maiden speech 00 

tbe maiden Budget of our YOijllJ ~~ 
ebullient PI!me Minister aDd his aOV~~Q 
ment', first budget.' I. can aay un~d 
tatiosly that his Budget is as altractive and 
as strong Ollr eo'erlctip Priplc ~in~~r. 
,Shri Rajiv Oandhi. 

leiqa. womall,.t, want ,to put reelinp None of us cao cootrovert the \1oivetaal 
.r, .... W..I •. lloa. Miaiatcr. TId. claim tbat this Butlaot bas ~rOu~t 

_t~~~t=u;. d;liv;re4' ia l'Imil. . 
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• 
1lIP~ro.. ilirectional ,ellanages t9 the 
C~OD().C poliO)' of .the Government.. 
·){orm"lly tho Blldget ii, treated as ' • 
• t~teJll~Dt of account of the Oo\'Ornmeat. 
The Budget fot. 1915-86.is rar away from 
~i' appellation .. This Bud set or Shri 
lajiv Ga.ndhi's Government is like the 
N~w Deal o1fered by President Roosevelt 
im~ediately after assuming the Office of 
~e President of United States of 
America. 

So far it has been the usual practice' 
to levy taxes on the assumption that the 
peole are prone to deceive the Govern
ment. It has been axiomatic that tho 
expenditure is exaggerated and the reven
ues from taxes are under-rated, thus build
ing the premise for heavy do.,c of taxes. 
This year's Budget stand'3 aloof from all 
such assumptions. The basis seems to be 
tbe Government's unshakabl~ faith in 
the people and in their honesty. Hence 
tbis Budget de"serves the unanimous 
commendation of lhis House. I am happy 
to say that this BudlJct is a beacon light 
for posterity, beyond the compliments 
and criticisms depending upon the whims 
and capricos of illdividuals. 

In 1970 the Central Budget enhanced 
the income-tax to 90% at the higher 
bracket income. That was the first Bud)lct 
of our late-lamented Prime Minister Mrs 
Indira Gandhi. Our hon Finance Minister, 
Shri Viawanath Pratap Singh has presen
ted his first budget in 198 S, which has 
brought down the income-tax on higher 
bracket incomo to 50%. It is not wrong 
to claim· tbat this is a directional change 
in tho income-tax structure. 

Similarly, tbe minimum exemption/Hmit 
ter iacoa1O-tax has been, raiRd to Rs. 
lS,ooo/Jo, This has removed abot1t 10 
lal;Jas of a.ssees from. (ho income-tax 
..... This wilt rolieve the· I~o.c·tax 

Dtputment ftom unneceaaary heavy work" 
. load. TbiB will ,aablG tile Departl1lOQt to 
ooactAttl*te Oft. ,the completion of b:ome.. 
tax cases and to oxpedite tho t.coll.,.· of 

tax: arrears running into hundreds of 
crores of rupees. The Comptroller and 
Auditor General used to point (lut In 
his Annual Report that so many hundreds 
or crores of rupees are income tiL( 

, arrears. Here after he will be inhibited 
from doing 80 because the Department 
win recover the income-tax arrears 
expeditiously. 

Another nateable change is about MRTP 
compani es. Tho statutory regulations 
were made applicable to companies 
with asset~ worth above Rs. 20 crores. 
180 companies had been registered under 
MR TP anq they were precluded to 
diversify their productive poten tia1. 
This BudJ'.}~ has raised this limit to 
above Rs. 100 Crores; Consequently, 100 
companies have gone out of the purview 
of M.R.T.P. Act. They will now be 
frce to diversity their industrial 
~ctivitics and to cXj)loit theil' productive 
potential for the good of the country. 
Narasimhan Committee had made certain 
recommendations in th.is matter. Our 
Finance Minister has gone beyond the 
recommendat iO:1.i of NJ.r:lo;imhan Com
mit tee in thic; regard. Tho nation stands 
to benefit industrially and economically 
by thi, bold st cp. 

Many other laudable innovations ha vc 
been mado iu this Budget. The We~lth 
Tax duty strnc'ure has bCl.!n modified. 
The Estate Duty has bocn repealed. No 
doubt the common people may not be 
concerned with tbese changes. But thil 
will rid the Inc'Jmc-tax Department frOID 
hoavy load of work, which will assist in 
tho DcpartQlCat's labour elsewhere in 
tighteninl the taxation laws. 

The removal of licensing system' (or 
TV, R.adio etc. is a relief to one and all 
in tho country. This has many indirect 
bcnficial effects, like bighcrsates of tbelG 
i ... ml leading to larger production, whk;b 
i n him will senerate more employment • 
Tho employees of P and T Depart_t 
wUl boa. a 11gh 0' relief. I would lito 
tOe au.eat hOM .bat- they sbould b" liveD 
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[Sbri P. Se:uendranl 
special training for implement in,S the 
small ,avinas programme throughout tho 
country_ It is regrettable that out of S.S 
lakhs of village, in the country ~ thore 
aro no post offices in 4. S lakhs of 
villages, The absence of post offices in 
rural .. reas mean] no serious effort to 
ttaop up small savings there.' Besides, 
when the country enters 21st century, 
the ru:al areas will not be able to 
acCompany the nation in the absence of 
post offices. At Icnst for every 10 
"illases there shou Id be a post office. 
I request the Hon. Minister to take note 
of this and do tha needful, 

Our Hon. Prime Minister has been 
repeatedly stressing the imminent danger 
to human socioty if dcsp.>ilatioo of 
nature is allowed to continue, without 
cbeck. In rural areas the firewood from 
the forest is tho main SQurce of energy. 
The rural women waJk 5 to 6 kms every 
day togathcr firewood for cooking th~ 
meals. It w 11 take decad;;:~"'for the setti:1g 
up of bio-gas plallts all owr the country. 
With string3nt iruplcln~ntation of For ~st 
Laws by the Slates, tho: rural women are 
left with no altcrnativ~ except kero~ene 
for cookiog purposes. Our Hon. Chief 
Minister, Puratcbi Thalaivar Dr. M.O. 
Ramachandrart has CflSllrcd th'J supply 
of electricity to all tile .villag.:s; in fact 
the electricity i'J supplied free of 
charges to smlll farm~rs. Yl!t electricity 
'caollot b~ used for cooking in rural 
arcas. Kerosene is tho only l'ncrgy fucl 
availablo in the ru'ral areas. Now the 
price of korosene has been enhaoced, 
affecting 80% of the people of our 
country livLna in rural areas. I appeal 
to the Hon. Finance Minister to drop the 
increase in the price of kerosene. 

The Hon. Finance Minister hal 
modified the excise duty structure on 
safoty matches. In order to ensure the 
conservation of wood, he has suaaestcd 
lout rates of excise duty, expressing his 
hope that tho manufacturers would take 
to prodllce ,cardboard matches. U afor
lunate))' tho matches are not 101d at ' 

and ,'IIJ/,lf""ntQry 
DtmGlJtb J01 Grall" 

(Gen.), 1984·85 . 
four different prices. The ,match box 
paying less excise duty is sold for 2$ 
paise and tbe match box payins bisber 
excise duty is ~old for 25 paise, tbul 
denying the benefit of ditTorential tate of 
excise duty to ccmsumers. 'In this prOC~IS 
the Oov~rnment is also denied its 
revenue from this area. The objectivo 
of conservation or wood is also defeated. 
Hence I suggest that the excise 
duty on wooden matches should be 
higher than that levied on cardboard 
matches. 

I cannot approve, appreciate and 
admire the increase ill tho price of Oas 
Cylindor. The housewives arc the worst
hit. With the increase of freight rite by 
10% and wit,ll ,the re·classification of 
'essential ~ommodities like wheat, rice, 
pulses, salt etc, beil1g carried on concese. 
sio!lal rates, the price of all these 
essentb,l commodities is going to be 
increased steeply. Nat urally the mothers 
and sisters are afflicted by this budget 
diseaso. Remembering the jewel among 
women who wa'i at the helm of affairs 
of the country for tw;> dec.1de, I want 
that the price ir.creas ~ in gas cylinder 
should be dropped. I request the Hon. 
Prime MIIl:ster to .intervene in this and 
ertsure that thiS is done. 

In all the meetings of National Deve. 
lo?mcnt Cl)uncil, our Chie'r Ministor. 
Dr. M. O. Ramachandran ha. been 
repeatedly drawing the attention of the 
Ca;,tral 0 )Vernment about the frequenl 
increases of DA being given to Central 
Government employees Without taking 
into confidence the State Governments. 
The State Governments, with their 
limited resources and with no possibili. 
tics for augmenting their resources, aro 
hard put to increase the 'DA to their 
employees. The .Reserve Bank of 'Iodia 
is very strict with the States repr.diul 
overdraft facility. The Centre should 
appreciate the problem of States in thb 
rcaard and in coolultatiOQ with the 
Stales, such DA in.creaael .ould ~e 
aaDctioGecI. 
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Our benevolent Chief Minister has 
Idtrodueed the Nutritious' Meal.' Scheme 
for me welfare of ,blossoming buds of 
humanity. When bunger is appeased, the 
cbildred attend to their school work. 
The sinews of posterity are beins atrens· 
tbcned. The scbeme has been acclaimed 
even by international agencies. This 
deserves to be I introduced an over the 
country. I take this opportunity to 
demand that the Nutritious Meals 
Scheme of Tamil Nadu Government be 
treated as a Plan scheme. 

The HOD, Finance Minister has be· 
come the saviour of suft'erins peasants 
by introducing the crop insurance 
scheme. He bas Benerated seeds of hopes 
in tbeir minds and he should allow them 
to grow into fruit-bearing trees by 
introducing such welfare schemes for the 
good of farmers in the conntry. 

The Central Government has. earned 
the gratitude of farmers in the country 
by yet anotber scheme of paying 
Rs. 3000 as compcnation to the depen. 
dents of one who is killed _in an 
accident. I am constrained to say that 
this sum is too meagre even to meet the 
expenses 'on obsequies. I sUlgest tbat 
this should be enhanced to Rs. 5000/. 

The Budget for 198'·86 is like a 
bejewelled and bedecked bride in all ber 
beauty and alory. Just because there 
are one or two pimples on her face, she 
cannot be called ugly and not beautiful. 
Similarly, this Budset mar have one or 
two undesirable propositions. That 
should Dot deter us from commending 
the Bodget to tbe unauimous approval of 
thil HOUle. 

With these words, extendinB my 
aupport to tbe Budget on behalf of 
AJADMK. I conclude my speech. 

[TrtMslatlo"] 

(G,n,), 1984-85 

Chairman. Sir, it is my maiden spe,och 
in tbis House. 

This Budget is unprecedented in every 
respect. I think such a good Bupget bas 
never been presented after independence. 
This is a growth·oriented Budget. It is 
a common man ! s budget, a m idd Ie class 
Budget. Sometim'~s I think if I were a 
Professor of Eeonomics and my students 
had asked me what type of budget the 
country sh(lu1d have, my reply would 
have been tbat it should be like the 
budget of F' 85·86. Before dwelling on 
other points, I would say that tbe Financo 
Minister h~s himself met all thos~ 

points or criticism which the Opposition 
has been raising for several years. The 
rate of income tax has been reduced and 
the tax-structure has been rationalised. 
Estate duty has been withdrawn. Crop 
insurance has been introduced. Provision 
of compensation to the dependents of 
persons killed in accidents has becn made. 
Due attention has been paid to benefits 
for industrial workers. The gratuity 
rate has been raised. Every sector of 
SOCiety bas benefited by this Budget. 

After hearing the argum~nts of the 
oppositon, it app;:ared that they were 
advancing arguments for the sake of 
arguments. I am a journalist. This 
Budget was reviewed by one of my 
friends and severel 1eding da.ilies of the 
country and all of them were of the view 
that this is a good and invigoratinl 
Budget. That is why you S~i.y that it is a 
good Budget. I would like to say to my 
friends in opposition that if there is 
freedoD in the country it is in the preu 
Neither the owner nor the Government 
can pressurize it. 

Let mo give an example. Our HOB. 
frienG hal based half of his Budgct-speoch 
on an article which appeared in a 
leading daily of Delhi. 

[English] 

The Il'eatc.t lain (or tho _l1ost 
pcoplo. 
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rfwnt"aHoiJ 

Tbis was published in yesterday's news
.,.,er. You call that ~wsp'per a 
monopolistic newspaper. Had it beft"l 
monopolisti'C newspaper then it would 
not have been free to write such a critical 
article on which you based your speech. 
So, for God's sake do not malign the 
newspapers of this count ry. It pains us. 
We have only one freedom and we want 
to keep it intact. We will call a spade 
a spade, whether you like it or not. 

Secondly, our friend has said tbat the 
de6clt of RI. 3J49 crores will ClluSe infla
tion and prices will rise sharp)}t Sir, I 
want to submit that the deficit was more 
than this in the 1984·85 Budget. It was 
Rs. 3985 crOTes but the iollat ion did 
not increase more than 5 percent. You 
cannot say that jf there is good monsoon, 
tbe inflationary pressure will be reduced 
and if there is failure of monsootl, the 
inflationary pressure will go up. I will 
submit on the ba~il of your own argu
ment that there were good rains in 
1983·84 re&ulting in a bumper crop. 10 
spite of this, the inflationary pressure was 
much more but in 1984·8 S the rate of 
inflation had decreased. So you cannot 
attribute it only ttl monsoon. With better 
economic matlag~mcnt, the rato of inft.a
tion,gocs down, There is a principle of 
economics that money chases the goods. 
If there Is abundance, of products in the 
market, tbe inflation will 10 down. So, 
it is my submission that the deficit is not 
00 the higb side nnd thotc will 'be DO 

ai.nlftcaut increase ill the prices. 

Sir, praising the budget in every 
respoct, I want to draw your attention 
te ~ ~Dltituency. Indirajt onlle laic! 
thlt Mahatma Gandhi hld tadaht &ave 
a baste prine"}, that V1henever she wil 
in doubt she should teep only oDe tlii_ 
in mind namely hQW her action could be 
beaeftcial to the poorest of lhe pdbr. I 
bolon. to that ConstItuency which !;las 
bWl,ttt6wn al 'Yithil. fft ·hil1orY ror 
tbousuda of years. NitQil, ,5 ~he '~~ 

aild 'S'upjJN~1 
D,tnIlII4I' 'for ',C1itIt't, 
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where 'sita WI. born, where Sita m~~le~ 
Ram. 'There was a tJrne wh~n MitbUa 
was a prosperous relion ttut to~y 
ttlithila is one of tae poorest areal of the 
country. That poor area will ulo ,be 
benefited by this Budaet. There tbe 
farmers wiJl let the be,neftt ,of crop insu· 
ranee and workers will get compensatioD, 
in case there is an accident. Today, thi~ 
area has to bear the brunt of there riven 
-the Kosi, the Kamla and the Bhoothi· 
palan. You cannot ima~ine the sufferina' 
01 the people of that area. The people 
live on boats or on trees by making 
mochan on tbem for 6 months in a year 
due to floods. OUTing the rainy season, ~lI, 
m'eans of communication are disrUpted. 
If someone falls ill, he can be taken to 
the nearby hospital only on a cot' helped 
by four persons. Sita of MithiJa always 
remained in anguish. If Sita of Mithi\a 
remained in anguish, should the people 
of the land of Sita als() remlin in 
anguj~h 1 Lav and Kush did not tolerAt~ 
the suffering. Tod'sy there is ata ntmy of 
Lav Kush there who demand employ .. 
ment. I urge upon the gOvernment to set 
up industri'es there because the unemploy
ment pfoblem is acute and the p'rCWUre 
of popula~iol'l is increasing. Unless ibdus. 
tri~ are sct up tbere and employnrent 
is provided to the people of thit 'ar$, 
it will not be possible to uplift the people 
of tbat area. The Bfmy of Lav Klish 
has arrived in Delhi. Today, three to 
four lakh people from Mitbila are Uvial 
in Delhi. They have com', hCl'e in 80ATCb 

of Hvelihood. Something sh~uld Ie dOl., 
for them S'O that they may be a"10 to Dan 
their livlihood in Mitbila It.tt. 

Thongands of to.tide'. of rilangoej ribl. 
ever~ year itl Mithi1a. if a n1aiJ8o;'~ls~cf 
industry or a gro-based indUSt'tY' rS 
set up there, ' it will provide 
en1l'loyment to tho peop1e of that '~a. 
r have stil1 to covet many polatl bUt •• 
I have b'ee~ dl<ld ~ WMcI \aP, • Milt 
conclude witb these last words. Govern .. 
ment have tried to curb tbo~~\cll~.n 
of black money and it ia a 1000 Itep by 
itsolf and we all Ibou14 wol~mo it. ,Tho 
~b0t4Y '6t 1lte "~6tr; wnt ~rov. 
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only when black money 15 eliminated. 
The Opposition should support all the 
cQnstructive steps of the Government and 
should not criticize all the time only for 
the sake' of criticism. 

With these words I conclude. 

SHRI OW AISI (Hyderabad): Mr. 
Chairman, Sir, the Budget which bas 
been presented in this House after a 
massive victory has failed to fulfil the 
hopes and aspirations of the people. It 
reminds me of an adage, big cry little 
wool. It will be in the fitness of things 
if I say that there has bren DO gain at all 
from it. 

It has been said that in this budget 
that a good number of benefits have been 
provided to the common man but the 
fact is that this Budget is intended to 
give benefits to tbe capitalists and the 
poor will not gain anything from it. You 
must have seen that the Members sitting 
on the other side rl poatcdly pointed out 
that increase has been proposed in the 
prices of kerosene, cooking gas. petrol 
and diesel. It will cause incrcaso 
in the prices of all commodities. 
The Railway fares have increased. 
So, the quest ion is; What has 
the poor man got through this budget? 
If you 8ee the wea Ith o,f capitalists at the 
time of Independence of India and the 
wealth earned by the twenty or twenty two 
capitalist families of today then you will 
know that tbe Gover nment talks of 
socialism but benefits the capitalists. In 
short, through the Budget the poor wilJ 
become poorer and the rich will become 
ricber. Secondly, presenting such type 
of budaet is resulting in the erosion of 
values in India because a poor man 
cannot make both ends meet in these days 
of hish prices. A Government employee 
also finds it difficult to make both ends 
meet with his salary these days. The 
result is that corruption rampant and the 
law and order situation is getting 
worso. If you lo()k at the British 
period of 2$0 y~rs, ),ou will 
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find that the iacidencc 0' Brial and lathi· 
charge was far less tben as compar04 to 
the situation obtain!n, now. 

(Interruptions) 

Simihlry, the ilSue of Gujarat i. before 
us. An agitation has been organised tbero 
against reservation. The State Govern" 
ment, instead of going into the problem 
of reservation. has termed it a communal 
riot. As a result thereof, it has assumed 
serious proportions and man)' people) 
have lost their lives. 

[&glish] 

SHRI HAROOBHAI MEHTA 
(Ahmedab,1d) : Law and order per .. 
tains to the State subject. H ~ i. abusia, 
the privilege. 

[ Translation] 

SHRI OWAISI : I would like to say 
that whereas the moral ~spect or tbls 
issue shou Id be looked into. it should 
Also be kept in mind that in India 
Muslims constitute one of the largest 
minorities. They have some problems. 
You should pay attention to the redreasal 
of tbose problems. 

Muslims are very backward in tho 
matter of education. According to tbo 
Jaw of the country, they can open their 
separate educational institutions. They 
want to open their own medical and 
engineering colleges but all sorts of 
difficulties come in their way. That is 
why tbey are lalling behind in the matter 
of education. 

The Central Government bas set up • 
Minorities Commission. But itl report 
has not been made public so far. T~ 
Commission should be given statutoll 
status so that its report has the desire4 
effect. In this way the problems or the 
minorities will be sorted out. Similary. 
a Minorities State Finance Commisaioa 
should be set uP. ricb aa arc in existen. 
in 10Dle States. This will onable tbo 
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oommon man. who cannot get loan from 
the banks, to gct loans from those 
inltitutions. This will h.)lp them in 
Improving their lot. A soheme should 
be formulated for the MusH ms to enabl c 
them to get employment and make 
prosress. 

. You know that Mu,lim~ are backward 
in tbe matt~r of education and employ
ment. A Ministry for the minorities 
should be set up for the redressal of their 
problems. 

Muslims in Andhra Pr~dcsh feel 
Insccure. It is the duty of the Central 
Government to make provIsion of 
reservation there. You know wh:tf had 
happened there during elections and what 
Is happening today. Even today arrests 
are taking place. When you sec news
papers, you would s<'y that there is no 
trouble of any kind. but if you go through 
thc proceedings of the A')scmbly, it is 
statcd clearly in it that arrests have been 
made there. The Home Minister of the 
Stat8 was informed that the Muslims 
were beaten up and when they asked for 
water, instsuctions were given for passing 
urino on them. I want that the Central 
Government should protect the rights 
of Ininorities and should provide facili
ties to them. 

Similarly, you will find that ten lakh 
rupees were provided from the Prime 
Minister's Relief Fund for those people 
in Andhr8 Pradesh whose shops 'etc. 
had been looted but ti1l date not a single 
paisa has been liven tot hem. When 
they are asked, it is said that assistance 
had already been provided to you and 
88 such those ten lakh rupees have 
been adjuRtcd with the earlier assistance. 
Please tell me \\ hy the money given from 
the Prime Minister's Relief Fund has not 
been distributed. You should look into 
all tbis. I want that the Government 
sbould immediately probe into this aspect 
why when money bas been provided 
from the Prime Mjnisterts Fund, the same 
lla. DO~ been distributed ti11 today. It is 
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for the Central Government to find out 
why the money has not been distributed 
till today to the affected people, to the 
persons whose shops were looted. 
Similary, I want that in the old city 
where Muslims are living and where 
45.5% of the total population of the city 
lives, drinking water sbou'd be made 
availabl e. In spite of so much population, 
drinking water faei lit)' is not available 
there. I want that the Central Govern
ment should do something in this respect 
and solve their problems. When you can 
allocate money for the people from Sri. 
Lanka, you can do something for the 
poople of Andhra Prade'ih also. The 
Government uf India should look into 
this. With thl:se words J thank you. 

(Interruptions) 

J do not ueed your applause because 
when I sp:'ak about Tdugu Desam you 
fell elated but when I talk about you, it 
is not liked by you. Therefore, I do not 
know what your likes arid dislikes are. 

SARI UMA KANT MISHRA 
(Mir7.npur) : Mr. Chairman, Sir, 
heartily support this Budgtt. J want to 
congratulate the Hon. Finance Minister 
and the Prime Minister that without 
abandoning our basic poliCies and 
accepted economic principles, a new path 
has been adopted in the BUdget. First of 
all, I would praise the Finance Minister 
for getting inspiration from Smt. Indira 
Gandhi in the beginring of his 
Budget Speech. The economic poliCies of 
Shrirnati Indira Gandhi were based on the 
principles and ideals established by 
Mahatma Gandhi. Pandit lawahar Lal 
Nehru and on the basis of those princi
ples she established the economic, social 
and political structure of the country and 
made it strong; she took the country 
forward and brought respectability to it. 
We want to congratulate the Finance 
Minister and the Prime Minister on their 

. success in giving a new shape to tho 
Budget wilbout abandoninl the principi~ 
and ideo!o,y of Sbrhnati Oao4bi. 



261 G~"~rat Budget, 1985-86 PHALGUNA 50, t 90& (SAt,.) (j'''tral Budgit. 1985-86 262 
-General Discussion -Gentral Discussion 
and Supplementary and Suppiemllftary 
Demands fpr Grants Demands for Gr .. PIII 

(Ceil.), f984-8S (Gen.), 1984-8S 

Sir, the good features of the Budget 
have been enumerated by many. Taxation 
bas been simplified, taxes have been 
reduced for the private Sector, crop 
insuranCe for the benefit of farmers has 
been provided, Estate duty has b~en 
abolished. surcharge has been abolished. 
the R'I. 15000 limit has been raised to 
Rs. 18000, tell lakh tax payers have 
benefited by the relicf, Compulsory 
Deposit Scheme has been abolishl:d, 
employt:es have bCl.:n givl;l'l relief; but 
the most important r~ature of the Budget 
is that for the econom ic develnpment of 
the country and for generating job 
opprtunities, along wi'h the public 
Sector, other sectors have also been given 
incentives. Just nrM, one Member from 
the Opposition was saying that we had 
relegated pu blic sector to the back M 

ground and its officers were feeling 
ignored. OUr basic economic policy, 
which was formulated by Pandlt Jawahar 
Lal Nehru. is based on mixed economy. 
Under the mixed economy, CtlJ the three 
sectors, i.e., Private Sector, Public Sector 
and Cooperative Sector were to play their 
role for the economic development of 
the country. We did not funy utilise the 
services of the Private Sector, as was 
envisaged, in the name of socialism. 

If the country is to become economi
cally strong and if the backward areas of 
the country. are to be industrialised and 
developed, it is very ncecessary to utilise, 
along with Public and Cooperative 
Sectors, the services of the Private 
also. Private Sector, hus been 
encourged now. It docs not mean 
that we h~ve adopted the capitalist 
system but the idea is to do something 
which may help in the development of 
the country, generation of employment 
opportunities and reduclion of unemploy
ment. Jf the produc.ion increases, the 
poor too will be behefited. To say thut 
with Private Sector capitalism will be 
encouraaed and it will not be a dvnn
tal eons to the poor is Dot true. This is 
inccordance with our policy of mixed 
economy, We havo decided to utilise 

tho! Private Sector fully. The Private 
Sector is fl.!eling !Dspired because settial 
up of industries will result in more 
production and employment. This will 
benefit th~ pOOl' and the economic 
condition of the country will improve. 
The mo~t improtallt thing is th'\t incen· 
tive to the Priv,ltc Sector will result in 
accelerating tho pace of cconomlc 
development of the country. This step 
of the Hon. Prime Minister is a welcomo 
st cp. After bec(,rning Prime Minister, 
Shri Rnjiv Gandhi had declared that the 
Government would adopt a liberal 
economic policy. The people of the 
cOllntry were w~litjng ("0 Sec what typo 
of ecc,nomic policies would be ado!'ted 
by our yonng Prime Minister. The people 
nrc salisfi(:d with the Budget presented, 
It reflects the tib\.!ral pOlicies of our 
Prime Minister. It is not p\)ssible, as 
lhe people are expecting, that the cuuntry 
can be taken into the 21 st century in a 
period of six mont hs or one year. This 
Budget is just a step to take the country 
irto the 21 st century· We heartily 
congcltulatc the Hon'ble Prime Minister 
for Ihis. If I spc,lk more on economic 
ismes,you will ring the bell. This country 
Clmllol develop without resources. 
Without H.I.! tl\XCS imposed by th~ Finance 
Minister, development is not possible. 
Certail' sectors have b~cn exempted and 
certnil1 sectors have been included. The 
l'ro~ress of the C0untry is not poslIible 
without resourCes. To oppDse the laying 
of tuxes by Government or to criticisc 
taxation in a d-:wloping country is to 
obstruct development. In a developing 
country, it is not possible to undertakc 
developmental work without mobilisina 
resourCes, whether by direct or by indirect 
taxation. One thing, of (;ourc, I would 
like to say. With the present taxation, 
certain arti,;les will become costly which 
will affect the common man. Kerosene 
oil, soap, vegetable oil are items of 
daily use by the comman man. Their 
prices should not increase. There is no 
objection if the prices of radiol and 
television acls increase. Reduction in 
tho prices of the radios and tclevioa aets 
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will not make auy difTemce. It will be 
pd if the prices of the used by the 
'COmtnOD man are reduced. 

A ROW facility of crJp insurance has 
been provided to farmers. Mr. Chairm"n, 
as the Hon'ble Finance Minister himself 
Ilid, and the country and the whole 
world ree ognises, our economy is 
dependent on agriculture. Duri og the 
last rew yoars ~gicu1tural yield has been 
very IClod and it is because of this that 
our economy looks strong today and we 
are happy. Decline in agricultural 
production will affect the economy of 
the country also. The credit for increase 
in agricultural output goes to the 
agriculture policy of this Government, 
the hard work of the farmers, and also to 

favourable weather and climate. There
fore, my submission is that wjth a view 
to increasing production, morc incentives 
should be given to the farmers and the 
prices of agricultural produce should be 

. increased. I am happy that the Mmister 
of agriculture has annou'lccd the 
support prices for wheat and certaill other 
items which are more than they were in 
the previous years, but that is not 
enough. The fact is that when the farmer 
IOCs to market, the price he gt!ts for his 
produce is leIs than the price he bas to pay 
for tho items he needs. There is still need 
to further increase the prices of tho 
.aricultural produce. 

17.00 brl. 

Sir, there is lack of irrigation facilities 
, in the eotire country and in the past six 
Plans the irrigation facilities ha ve 

, developed at a very slow pace. Here, I 
would like to mention particularly the 
case of U.P. My first demand is that all 
the irrigation projects in U.P. Jying 
Jftcomplete should be completed on a 
Ikiority basis and the projects which 
'have been completed should be utilised 

,in a better way. Their maintenance 
should be improved, Besides. morc 
areas should be brought unde. Jrrisa
tion, 

and Supplementary 
Demands for GranU 

(Gen.), 1984-85 

Similarly, Sir, potable water is a basic 
necessity of life. Several areas in the 
country are facing the 'acute problem of 
drinking water. Water level in Mirzapur 
district and the areas around it is very 
low and people have to fnee acut driuk .. 
ing water crisis there. I requc::lst that 
urgent steps b~ taken to pr ovidc drinking 
water in that area. Lik cwise, Govern
ment should provide drioki ng water and 
irrigation facilities on priority basis in 
other parts of the country also whero 
thtse are lacking. Jaunpur, BUllaras. 
Mirzapur and many other districts are 
facing acute shortage of drinking water. 
I request that arrangements hi! made to 
provide water there thruugh pipelines. 

In 3ddition l all the dcvelopm~nt p ro
grammes, like Rural Devdopmont pro· 
gramme, Rural Employment Scheme, 
Employment Guafi~ntce Scheme and the 
programme for providing self-employ· 
ment opportunities to the educated 
unemployed are im p()rtaf1t and eSl)enliJ\l • 
More and more funds should be provided 
for these schemes and it should al!io be 
ensured that these funds are utilised 
properly and not mis • .'.ppropriatey. No 
fund has been earmarked for the pro
gramme to provide self-employment to 
the cducatl:d unemployed during the 
year 1985-86. I submit that adequate 
funds should be provided for this scheme 
in order to provide jobs to the educated 
unemployed and save them from frustra
tion. 

Sir, in tho end, I would like to point 
out that Eastern Uttar Pradesh is poverty· 
stricken and backward area. The work 
of eradicating po,'erty in this area hAS 

not been done with the desired spoed. 
Uttar Pradesh is divided into five parts
Eastern U.P. Bundelkhar.d, Central 
U. P. the Hi}.y region and Western U.P. 
The per (fap/ta iflc,.Jme in Eastern U,P.. 
is 7S paise, 80 paise in BUlldelkhand, 
one rupee in Cllntral UP., 90 pais~ in 
the hilly region and it varies from as. 3 
to Rs. 4 in Western U.P. It i. the 
most populous State in tho country. If it 
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remains backward ror centuries together, 
it is a matter of great distress. Govern
ment have not paid due attention to
wards this most populous State. I would 
like to give some examples. If you look 
at the per capita plan outlay in respect 
of all the States in the Sixth plan, you 
will find that it is Rs. 5&7 in Uttar 
Pradesh, 577 in Rajasthan. 570 in 
Korala. 584 in Andhra Pradesh, 600 in 
West Bengal, 614 in Karnataka, 651 in 
Tamilnadu, 687 in Madhya Pradesh, 983 
in Maharashtra, 1073 in Qujarat, 1179 
in Punjab, 1273 in Himachal Pradesh 
and 1385 in Fbryana. In this respect 
Uttar Pradesh lags behind considerably. 
So far as per capita Central assistance in 
tbe Sixth Five Year Plan is concerned, 
the share of U. P. in it has also been less. 

I request the Finance Minister to pro
vide mor~ funds fl)r the developrn~nt of 
Uttar Pradesh particularly its backward 
areas. 

Mirzapur district is a big district 
having an area of 275 sq. kms. It is 
alm:)st equal to that of Karala. Some 
development is taking place in S Jutheso 
Mirzapur because of coal mines and a 
power-house there, but N':')rthern 
MirzlPur and Mirzapur city are getting 
desolate in the absence of any industry 
there. I bave repeatedly demanded that 
some big industry may b~ set up ncar 
Vindhyachal in Mirzapur. 1 request the 
Finance Minister, the Minister of 
Industry and the Primo Minister tQ pay 
attention to it. 

With these words. I welcome and 
support the Budget and thank you, 
Mr. Chirman, for having given me the 
opportunity to speak on it. 

SHRI MAHENDRA SINGH (Ounl): 
Mr. Chairman .. Sir, I congratulate tb: 
Finance Minister on his presenting a very. 
balanced budget. I &upporlit. In this 

. Budlet efforts have been made to provide 
lOme lort of relicf to everybody. 'Whether 
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he be an artisan, a farmer, a wokor or an 
unorganised labourer. 

Launchina of th~ Seventh Plan cannot 
be held up for want of resources in the 
next year, but cfl\)rts have been made 
to impose minimum taxes and provide 
maximum relief to the people. There was 
DO alternative but to impose the~e taxes 
tecpina in view the resoure constraint. 
The econom ic posi tion of our country 
has improved because of the policies of 
Nehruji ann Indiraji. Our poduction 
has increased and many development 
works have bc:cn u1dertaken. 

The practical economic policy adopted 
by the late Shrimati Indira Gandhi was 
not influenced by anyism. Efforts were 
m:lde to eradicate poverty and achieve 
develpomcnt of country through mixed 
econom yand in a Planned way. Incentives 
to small bution to the growth of the 
country. 

Members from the Opposition have 
said that it is R conservative Budget and 
it will take us towards modern capi. 
talism. (Interruptions) 

Marxists Communists and C.P.M. 
(Naxalitcs) call it a bourgeois Budget. J 
am at a loss to UT~derstand the meaning of 
bourgeois because they have fifteen to 
twenty parties. 

It is for the 6rst time that a practical 
budget has been presented. This Budget 
docs not follow the leater track nnd it wi)] 

bring economic prosperity to tbe country 
in the same ma,nner in which Roosevelt 
has brought a bout lhe economic develop
ment of his country through the New 
Deo1. 

It bas proyjded a neW direction to 
curb the corruption prevalent due to 
quota, permit and licence system and 
also to remove the hurdles thus 
created by the bureaucracy. It will 
help each section of the society to march 
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ahead. During the last 30 years, our 
infrastructure bas become strong that we 
have been able to meet the requirements of 
electricity, coal and irrigation. Thousnds 
of persons want to bet up sm::ll-sca1e 
industries because of various deveolpment 
works that have taken pl • .lce. In this 
Budget they have been given ir.centivcs 
for setting UJ small sca'e industries. 

The deficit hr s inc 'cased as compared 
to what il was la~t time. There is a ddicit 
to the tune of Rs. 3uOO crores. I would 
urge upon the Finance Minister to 
ensure tha t tht: deficit docs not increase 
at least this Lime as happened last time. 
It is very imperative for soul~d economy. 

The relief given in the matter of 
income-tax is a welcome step. The 
exemption limit for persopal income tax 
has been raised from Rs. 15,000 to 
Rs. 18,000. It will help 10 lakh 
tax payers, particularly the middle 

class tax payers. out of 40 lakh tax
payers. Another wdcome step is the 
abolition of Compulsory Deposit Scheme 
and simplification of tax-stucture. 
Income slabs have been reduced from 9 
to 4 for which I would like to congratu
late him particularly. I appreciute the 
step tak..:n to rationalise wealth-tax by 
increasing its limit from Rs. 1-1/2 lakhs 
to Rs. 2-1/2 lakhs. 

The sum provided as social security 
has been raiAcd to Rs. 3000/- which is 
also a good step. It should be further in
creased and effort should be made to 
extend the benefit to the m::tximum 
number of people. 

A welcome step has been taken by 
starting crop insurance scheme. The 
C.P.M. Memb:!rs were saying something 
about pr~'millm. They have perhaps not 
gone through the Budget sheecb if tbe 
Finance Minister. Crop insurance would 
benefit thousands of farmels. 

The Finance Millist:r bas done a very 
commendable job by raining tbe tax 
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free limit of retrenchment compesation 
from Rs 20,000/- to Rs. 50,000/-. The 
payment of wages to workers in the 
compan;es, where look-out has been 
declared, would be given priority like 
the dues of other creditors. It would 
provide great relicf to the workers. 
There is a privision in the budget to 
punish the sick units which is a very 
good step. The capitalists used to declare 
certain units as sick by dirverting the 
fun.ds to otber activities and took loans 
from various <lgencies and no punishment 
was awardld to them. Now such people 
would be punished and they would not 
be allowed to set up any other unit in 
future. 

You have taken a very welcome step 
by abolishing tax and licence fee on 
Radio, T.V. "r.d V.C.R. I would like 
to congratulate the Fir.ance Minister for 
the somc. I would t\lso like to congratu
late him for rairing the ceiling of invest
ment in plant and maChinery in respect 
of small scale industries from Rs. 20 
lukhs to Rs. 35 lakhs The increase in 
ceiling in respect of ancH laries from Rs. 
25 lackhs to Rs. 40 Jakhs in a good step. 
It will provide incentive to people with 
meagre resources to set up industies. In 
our Inixcd economy more opportunities 
are available to the people and the Hon. 
Finance Minister dererves congratula
tions for making provision in tbese direc
tion. 

No country can make progrcs 8 these 
days without having electronic and 
comput er industries. I wou ld like to 
congratulate you that you have given 
incentives to them. 

The provision of giving contributiops 
to pJIitical parties by companies with a 
view t,,) checking black maney is allo a 
welcome step. It w;)uld Check growth 
of black m aney. 

Now I would like to put forward 
certain suggestions. First of all. I would 
like to say that our food grain. produc
tior. bas increased 80 much that our 
country bas become self suBicient now. 
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But due to decline in production of sugar 
uoo tobacco and oil seeds as wdl as 
pulses, an amCUllt of Rs. 700 crores has 
to be spent on their import. It would be 
s. sttp in the right direction if produc
tion of pulses and oilseeds is increased. 
It would be in the interest of the 
economy of the country also. ' 

The increase in th", Irrigational facili
ties h~s bcnefit£d a particular area and 
a few rich farmers only. Despite that, 
a huge amount has to be spent on the 
import of 8grh,ultural implements and 
other agrh;ultural imports. I would like 
to say that the benefit of increase in 
irrigational f~ciliticrs should also be 
entered to small farmers and to the 
areas where no such facilities exist tit 

present. Dry cultivation should be given 
the was Olaximum importance with a view 
to increasing the foodgrain production 
and so that the benefits of the country's 
progress could also be enjoyed by those 
people who have not so far benefited at 
all. 

According to study conducted by 
lOBI, due to increase in production 
capacity in 30 industries, which account 
for most of the industrial production, the 
growth rate which was 7.S per.cent in 
198J J declined to 7.3 precent in 1982 
and 5.2 percent in 1983. It is a matter 
of concern that despite the haJp of finan
cial institutions there has bren a decline. 

Secondly, the biggest problem is that 
of sick units. Till 1983, a loan of Ra. 
1735 Crores was lock ~d up in th ese sick 
units. It is very necessary to :Jet them 
right so that the funds could be utilised 
in a profitable manner. 

Capital of about Rs. 36,000 crOTes 
has been invested in the public sector 
1Ulits. In 1982-83, there Wl\S a profit of 
Rs. 1603 crores. Jf of profit ONOC and 
loe etc., is deducted from this profit, 
the carninS from Ihis huge investment 
~mes to a very negligible ?mount. It is, 
therefore, very necessary that tbe condi
tiOQ of the public ac,tQr UQUI is improvQ4 
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80 that the ecoDomy of the country 
could make progr els. 

The licencing system was started to 
check the monopolistic tendenCies, but it 
has encouraged the protected monop::>lis
tic tendency. The big multi-nationa.l 
compan ies especially Reliance Textiles 
should not be allowed to grow in a 
monopolistic manner. Care should be 
taken in this regard. 

The growing administrative expendi
ture is causing great harms to our 
economy. The increase in the percentage 
of administration expnditul e to National 
Income is proving to be a hindrance to 
the dev:iopmcnl'<ll process and you 
would have to take stcPb in this 
directioll. In the budget of 1950-51, the 
administration expenditure which was 
only 5 percent of national income, has 
now grown to 28 percent. This increaso is 
excessive and efforts should bl:made reduce 
it. 75 percent of non-plan cXllerditure 
is under the head defcnce, interest and 
subsidy etc. Whenever efforts were made 
to reditce the improductivc expenditure, 
the axe fell on, social service like Health, 
Eduction etc., unproductive cxpcnditut'e 
should be reduced in such a manner that 
social services are not affected 
adversely. 

If growth-rate in the Seventh Plan has 
to be kept at 5 percent, there should be 
constant improvement in the agricultural 
field. It is very necessary that the 
growlh-ratc of agricultural production is 
stepped up and efforts made to increase 
the Jlcoduction of pulses and oHsecds in 
addition to wheat and paddy. The 
record increase in agricultural production. 
ifi bound to improve industrial production 
If the p.rowth-rate is raised to 7 percent 
as against 5.S or 5.2 pcceDt last year, 
there would be much progress and great 
improvement in the economy of our 
country. The financial discipline must bo 
brouaht about in our economy and the 
states which violate the financial discipline 
JJJust be puni,hcd, Similarly tbe Statos 
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which do not violate the flnaneial disci
pline, must be given incentives. The over
drafts by States special1y. Contribute to 
increasing in inflation. It is very ucceasary 
that overdrafts of States be minimised. 
There should be a ban on the cale of 
thoso States which resort to overdrafts 
quite often. 1 would request the Govern
ment that it should anllounce i) scheme 
to provide additional incentives to the 
States which maintain fil'lar.ciul disci
pline. 

I would also like to add that it is a 
matter of great satisfaction that foreing 
exchange reserves of the Country have 
increased to Rs. 6014 oro res from Rs. 
5498 orores. With a view to improving 
the economy of the country, it is very 
necessary that power generation incrensed 
to the m':.lximum power ger.eration has 
not been imcrcased to the optimum 
level. Besides, power and pctroleum 
products arc equal1y cs')ential item:!l. 
It is very n(ees~ary that indigenous 
production of petroleum is increased 
to the maximum so that import of 
petroleum could be minimised. I am 
happy to Dote that Government has made 
sufficient provision for this, purpo~e. 
for power sector also, a provision of 
Rs. 202S crores has been made as 
against Rs. 1484 crores last year. A 
provision of Rs. 200 crores has been 
made in tbe budget for the development 
of nuclear power plants, which is a very 
good step. All these things will have 
lood efi\:ct 00 every sphere of the 
economy of our nation. 

New textile policy is proposed to be 
announced by the Gove .-nment. I would 
request that evory effort should be made 
to make the clo th available at cheaper 
prices and the vew tc)(tilc policy should 
" declared as early as pos'iib1e. 

The mos t urgent need is to provide 
the people with cheaper houses. 
HUDeO provIdes loan for-Constructej 
of hosues. but the HUDCO charges 
il1tcrest lUte aq uS\l1'cr. Witll th~ 10aQ 
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which is sanctioned it is not possi.lo to 
maintain the prescribed specification and 
standard. I would, therefore, requelt 
that practical specifications should bo 
prescribed and maximum number of 
houses should be constructed in the rural 
areas. One of the main causes or 
consumptioll is that the teachers and other 
Government employees who aro pistcd in 
villages are unable to get houses. It is 
also necessary to bring down the price 
of building m:'1terial, otherwise a time 
may come when it would be impossible 
for the people to construct houses. 

J would also request that you should 
provide maximum subsidy for irtstallation 
of hand pumps in the villages. In each 
villagetwo, four of five handpumps should 
be installoJd. You should make maximum 
provision for this purpo~e so that at least 
the problem of drinking water could be 
solved after 37 years of Independence. 

I would also like to add that the loans 
being provided to the people under IRDP 
and other programmes, are being grossly 
mismed. The banks are putting obstacles 
in such lonns. The Minister of State for 
Finance, Sbri Poojaryji had visited our 
area. He continues to visit all the areas 
and he is marking all possible efforts for 
which I would like to thank him. This 
aspect is in his knowledge, but more 
effort_; should be made in this direction. 
Many complaints of consumption have 
been received regard ina disbursement of 
Rs. 2S.000/- as loan to the unemployed. 
there loans are leing disbursed to the 
familie6 who are not entitled to receive 
them. 

So, I rcqueest the Minister to Ibake 
arrangem :nts for according priority in 
the matter of providinlloans to 'hose 
families where not a single member is 
omployod so that lenuine and need, 
persons get full benefit of this scbcR'k!. 

As the Chairman is not allowing me 
more time, I conclude my speech and 
support the budget presented by tho 
Ph 'anace Mini.ttr. 
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SHRI LAL VIJAY PRATAP SINGH 
(Sarguja): Mr. Chllirmnn, Sir. I 
support the Budget whole heartedly. All 
the sections of society will be benefited 
by it because it h~s been prepared wi!h 
great wisdom, imagination and judicious. 
ness. 

Mr. Chairmen" Sir" you know that 
ours is a big and a developing country. 
There are greet potentialities of its 
development. There is a large number 
of law income group, middle income 
group and high income group peopb in 
the counury. This Budget has be en 
prepared keeping in view the interests 
of all sections of society and I feel it 
will benefit all of tbem. If you glance 
at the budget proposals, you will find 
that the incomt.!-tax limit has been 
increased from Rs. 15,000/. to 
Rs. 18,000/- which is a welcome step 
and it will bl!ntfit quite a large number 
of people. Similarly. in the case of 
w~alth-tax, the Jinlit has been raised 
from Rs. 1,50,000 to Rs. 2,SC,OOO and 
the rate of tax has been reduced from 5 
percent to 2 percent. It is also a good 
step because most of the people come 
under this category. In addition, the 
introduction of the crop insuranace 
scheme is also unique in itsolf and 1 feel 
it will benefit the country to a great 
extent. It will benefit the farmer and 
have a very good impact on our country. 

In addition, I would like to submit 
that the proposal regarding contributions 
to the Prime Minist erts Relief Fund is a 
welcome step. It is well known that 
peoplo have black money in abundance 
which is .leept concealed. Now donations 
to the Prime Minister's Relief Fund, 
will qualify for relief in tax. It is a aood 
step and it will be helpful in preventing 
the- generation of black money which 
can be put to a bett er usc. 

The Finance Minister deserves congra
tulations for abolisbina the COillpal. 
lOry J)eposit SchclQc as the aDlplo~ 
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had been demanding ita abolition for I 

lang time. The limit for payment of bonus 
has allo been raised fcom Rs. 750 to 
Rs. 1600. There is also a proposal to give 
cottlpensaiion to the victims of accidents. 
All these measures do not appoar to be 
important. but a closer scrutiay reveall 
their importanc.:. lD addition, tax reUcf 
has also boen provided to the sportsman 
and the scientists. Authors of university 
level text-books, dictionaries etc. ia 
Hindi and other Indian languages have 
also been provided tax L'elief. I welcome 
all these steaps. If we see the Budget in 
totality, we shall find that the Finance 
Minister has used imagination to 
prepare this practical Budget. The 
Members from the Opposition have 
expressed apprehensions that the prices 
wiU go up on account of this budaet, 
but if the budget proposals are given 
effect to properly, the prices will 
certainly come down. 

Mr. Chirman, Sir, through you I 
would like to touch one or two moro 
points. So far as duty on petroleum 
products and other essential commodities 
is concerned, I request you to reconsider
this ma tter because tbese commodities are 
used by the common man. For example, 
petroleum products are used by every· 
body in the country, whether he is a 
small farmer OL a worker, directly or 
indirectly. I would, therefore, request 
the Finance Minister to reconsider tho 
increase in all seriousness and ultimately 
it is he Who will have to decide whether 
to provido some reliof or not. 

A laudable stop has been taken 10 fir 
as modern computers and mcdicillOs a ro 
concerned. A provisioD has beeD made 
for tbe import of medicines ror aerioUs 
diseases like T.B. etc. Similarly, IOma 
other facilities have been ,iven to the 
public in this Bud,et aDd these abould 
real1y be appreciated. 

I would allO Uko to draw tho attea
tiq .. or tbo P~co MiniJtcr towarda tile 
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backwardnc)s of Sargujl district from 
where I have been elected. It is inhabited 
mostly by Adivasis. This district supplies 
fuel. coal and other uesful items in large 
quantities to the entire country. There is 
areat scope· for development, but it is a 
mattor for rearet that despite many 
e1factive steps this district could not be 
linked with the mainstream of the 
country 80 far. The schemes meant for 
linking this district with the mainstream 
are progressing at a slow paco. Whatever 
tbe reasons fo: the slow pac!, whether 
it is backwardness ignorance or any 
other reason, additional funds shouCd be 
provided for expeditious execution of 
tho schemes. Acute drinking water 
scarcity is also there in this d ~trict. I 
would only submit that keeping in view 
its backwardness and to ensure its proper 
development, it is absolutelY nl!cessary to 
make proper arrangements for drinking 
water there. It' proper aUetion towards 
d~velopmcDt of this <lfCa is paid, this 
backward arca will definitely join the 
mainstream of the country. 

With these words, J once again 
congratulate the Finance Minister on 
presenting a very good Budgl~t. 

[English] 

SHRl JAGANNATH PATTNAIK 
(Kalahandi): Mr. Chairman, Sir, I 
we1comd this Budl~t because it is a tax
curtailing and forward looking Budget 
aod aD attempt has been made in this 
Budget to inject honestly the philosophy 
to modernise India and to land Iudia 
safo)y in the twentieth century. 
That is the de,irc of this generation 
whose symbol is Sbri Rajiv Gandhi, 
the Prime Minister of India and it has 
been reflected ill the Budget. Sufficient 
attention b~s been pei d in thiS Budget 
to soe th 1 t India can be advanced and 
modornised technically, and industrially 
in this RIC of ,I('bal competition. The 
philosophy of this Budget is that it is 
bdttor to consolidate in lomo sectors 
~~IUI to ~av. un.o~.nti6c Bnd uoplanpe<l 
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growth, and I welcome this philosophy. 
Measures like free education to girls. 
b:!nefits to industrial workers and to 
pers. ns who meet with accident, curbing 
of black money, givien incentives to 
various sectors. generating the genius of 
youth in the fields of culture and sports, 
are highly appreciable and the younger 
generatioll of the country will be bene· 
fitted by these measures. 

While preparing this Budget, must 
probably there w,)Uld have been three 
options left to the Financ~ Minister or 
the Finance Ministry. Firstly. to curtail 
the plan, secondly to increase the 
borrowing~ heavily and, thirdly, to inject 
heavy doses of tax'ltion. and out of these 
our Finance Minister has rightly chosen 
not to curtail the plan or to borrow 
heavily and create problems for the 
future gentlration, but to have some 
taxation. Practically that is the best 
solution so far as my view is concerned. 

I would like to urge upon the Govern
ment that we have to be vigilant and 
careful abou1 our economy because our 
economy is a gamble with weather, and if 
the weather god is not kind to us. there 
is every possibility of inflation and the 
whole risk that we have taken in this Bud
get may prove to be a disaster. Therefore, 
my suggest ion would bo that we shou Id 
give sufficient subsidy for food and 
fertilizer. Especially, we should supply 
subsidised food to the rural people and 
to the lower income group. Similarly, 
sufficient incentives and subsidy should 
be given to the farmers in the matter of 
fertilizers and other inputs also. I say 
this because there is a feeliog amon. 
the agriculturists as we observed during 
the elections whi1~ talking to them, that 
a 1 t hough this is a country of rural and 
agricultural economy, but ill actual 
pract ice they are not done sufficieDt 
justice. So, we should take care of them. 
I think in this Budget we hav, given 
concessions to all tho sectors, mainly to 
the industrial sector, but we ~vo Dot 
liven suffii~leQ.t iqceqtives an~ s\I\7sidy to 
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tho agriculturists. So, we should do 
that. 

As we have taken a very pract ical 
approach so far as our industrial policy 
is concerned, and have given sufficient 
incentives to the industrialists in the 
private sector, there cannot be any 
grumbling now that lh; Government is 
not allowing them to grow in a free 
atmosphere. Sufficient scope has now 
been given to them for their free and 
fair growth. Now it is the duty of the 
Government to review whether the 
industrialits arc taking advantage of 
the concessions provided to properly 
take care of the growth of industry or 
not. We should be more vigilant now, 
because we have given them sufficient 
incentives. 

The mere provision of f1nallcc or 
giving them tax concessions will not be 
sufficient for the growth of industry. 
We have also to take "Ire of the r.lw 
materials and power generation. 

We all believe in socia1ism, Now it is 
not a party matter, Ii is enshrined in 
the preamble of the Constitution by the 
Fortysecond Aml;;ndmcnt, We have takon 
the pledge to have social justice in articles 
38 and 39 On our Directive Principles. 
Therefore, we should now be morc care
ful about the growth and development 
in the field of agriculture and industry. 
There shouid be proper ju')tice done 
through equal distribution so that there 
will be socialism. We should take steps 
to eradicate regional imbabr_cc. From 
that point of view t we should pay more 
attention to States which are not 
developed agriculturally or industrially, 
where the per capita income is very low. 
We should take this philosophy, not 
oDly to the State but to the district level, 
~o that proper justice will be done to aU 
parts of the country. 

Even thoulh Orissa is a land of plenty 
from the point of view of minerals, 
mainly because of the political insta-
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bility, it remlined a poor and backward 
State all these Years. Now there is no 
more political instability and We want to 
bring the State up to the level of the 
ind"lslria!ly and agriculturally advanced 
States. One of the reasons fl)r our back
wardnes~ is that we are lacki ng in the 
field of irrigation and power. So, suffi
cient attention should be paid and morc 
funds should be allocated to the 
State of Orissa, to enable it to increase 
the area u'lder irrigation, which is in 
fact the first point of the 20·Point Pro
gramme. 

In the Indravathi Project, which is the 

biggest project now in progress, the pace 
is slow because of lack of fmds. This 
project will provid.: not only irrigation 
but also generate power to the extent of 
600 MW. So, more funds should be 
provided for this project. 

As sufficient coal is avalilable in our 
region near the Jib river, a Thermal 
Power Plant may be set up. The Super" 
Power Thermal Stati~m at Talchcr 
should be taken up and executed 
cxpendit iously. 

Improvement in the matter of railway 
facilities is a must for the growth of the 
State and also the national economy. 
Therefore, the Talcher-Sambalpur lino 
and the Ambaguda-Jcypore line, Which 
will link Kalah!lOdi whi<:h is rich in 
mineral deposits like bauxite, should bo 
taken up without further delay. 

In order to remove tbe regional 
imbllance. sufficient attention should 
be given to bjckward States and back· 
ward dist(icts. The Planning Commis!ion 
should have an independen~ monitoring 
ccli, which should periodically cvalul1tc 
the progress, which should be printed in 
their magazi ne, YojQ1JQ. 

I again welcome this budget, as it has 
givan attention, to all sections of the 
people. At the end, I will IJpongly pltid 
tbat the enhanced rates of levy OD 
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kerosene and cookiDS gas should be 
reviewed or withdrawn. 

[ Translation] 

SHRI NARESH CHANDRA 
CHATURVEDI (Kanpur) Mr. 
Chairman, Sir, fij rst of all, I thank you 
for giving me an opportunity to speak 
and 1 also congratulate the Hon'ble 
finance Minister on presenting such a 
judicious and courageous Budget.' I 
conlratutate him on introducing new 
features in the Budget which were 
not there in the Budgets of the past 
several years. The special flCatures of the 
Budget are tax relief to big companies, 
abolition of the Compulsory Deposit 
Scheme, concession to electronics industry 
tax relief to the authors of books in 
Hindi and other Indian languages and 
they are commendable. The criticism 
by the Opposition about these issueli is 
unreasonable and they havc opposed for 
the sake of opposition only. 

The Hon'ble Finance Miuister Ius 
mentioned certain things in the Budget 
and 1 would like to say something about 
them. In the beginning of the BuJ.get 
specch he has quoted Shrimati Indira 
OanJhi: • No section of our vast and 
diverse population should fcel forgoth:n.' 
This approach bas been adopted in the 
Budget. I support this ap~}foach 

but 1 would like to draw his 
attcntion towards an event which 
occurred many years a~o. This event 
relates to the period when our great 
)u.der and the first Prime Minister, 
Pud;t Jawahar Lal Nehru took over the 
reina of the country on the eve of 
Independ,:nc:e in 1946, and he w.ent to 
Mahatma Gandhi to seek his bI essings 
and auidanco to run the country's 
administration. Bapu had given him a 
,"idiDI principle that While taking any 
docision, he should keop in view the 
poorest of the poor of this country and 
thereafter whatever decision he took 
would be for tho benefit of the whole 
COlD try. I want to ,ubmit to the Hon. 
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Finance Minister that though he has kept 
in mind the diverse population of India, 
yet be ha.. overlooked the direction of 
Bapu at one place; at the time of increas
ing tax on potroleum. products be has 
forgotten tbat petroleum, diesel, keros"ne 
oil and gas cylinders are no longar used 
exclusively by the affluent people; no'" 
these are being usod extensivelY by the 
small people and middle classes. 
Every well-to·do farmer has a tractor and 
USes diesel in it. Each and evory 
hut of the village burns keros()ne oil. 
Even the bidis smoked by people with 
the lowest incomeJ have not been spared. 
Therefore. I request the Hon'ble 
Finance Minister to reconsider taxes on 
these items. To irc,.cas~ onc rupee per 
litre on petrol, Rs. 6 on every gas 
cylinder and 75 paise per liter on 
kerosene, to my mind, is quite a heavy 
burden on the poor eitize!ls of thi; 
country. The Govcrnmt:nt should rec..onsi
der it. 

I would also submit that increase in 
paper prices is also not justifiable. Thoro 
is still great 1]ecd to proi>agatc literacy 
in the country, and in ,1 country where 
paper is need<.;d not only for media but 
also for books, exercise-books by crores 
of children, the increase in paper prices 
is a mJ.tter of groat concern. Our 
Finance Ministry and the H'JO'ble Finance 
Minister, whO' himsolf is an illtelligent 
and a scholarly person, canllot overlook 
the fact that paper is ncejed extensively 
both for literary pursuits and educational 
work. I hope he will reconsider this 
matter. 

For one thing I will definitelY congra· 
tulate him that he has mui.ntained the 
dynamism of the Budget nnd has not 
bothered that the Opposition Members 
will brand him as supp()rter of the 
capitalists or make othres, baseless allega
tions. He has done what a good Finance 
Minister should do for the botter future 
of the country. The exemption limit for 
personal income·tax has been raised from 
Rs. 1 S ,000 to Rs. 18,000 which I think 
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is on the lower said. Today in India, 
there has been considerable increase in 
the nurnb~r of persons with a minimum 
salary of Rs. 2,000, whether they acc 
bank employees or L.I.C. employ¢.es or 
profess:)fs or teachers. You take any 
middle class man. his pay will not be less 
than Rs. 25,000 per annum. The exemp
tion limit :;hould have b.!en at least Rs. 
20,000. By not doing so, the Finance 
Ministl y bas shown its somewhat narrow 
approach. [hope that the Hon. Finance 
Minister will remove this short·coming 
and extend th~ limit from Rs. 18,000 to 
Rs. 25,000. 

I would like to say a few words about 
the provi~ions made regarding Education. 
Labour and Indmtry. I have been elected 
to Lok Sabha from KanplJr city. Two 
or three mills of the city havJ been 
closed down. The Hon. Finance Minister 
himself, when he was the Commerce 
Minister, while speaking on J.K. Rayon 
Mills has stat.:d that the mills would be 
opend soon. A period of two to three 
years has elapsed since that announcement 
was made. J.K. Manufactures, the second 
mill, has been lying c(Jsed for the last 
7 -8 years. Thousands of workers of that 
mill have been rendered jobless. They are 
suffering a lot. I think Jack of complete 
control over the industrialists JUnning 
these mills is the cause of the sufferings 
of these PO,)I" employees. If the Finance 
MinistrYI after giving compensation, 
takes over the mills, the problem can be 
solved to some extent. The management 
of the mill is not in a position to rUil the 
mill. When the State Government put 
pressure on the management for starting 
the mill, they went to court and got a 
stay order. The problems of the 

• employees cannot be solved this 
way. When the new taxtile policy comes 
into force. many sections wjll be affected. 
It will affects Kanpur also because 
maximum number of taxlile miUs are in 
Kanpur. We wilt welcome modernisation 
but if it affects the interests of the toiling 
workers adversely. there would b~ difficul
tiell in accepting it. Only after the new 
textiJe poliCy bas been announced, we 
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will come to know about its merits, but 
this shou \d bo taken care of tbat it does 
not create difficulties for the workers. 

The fur.ds allocated for ed ucation are 
ill sufficient. The J;:~diall educational 
system is in doldrums. Eduction being a 
Stale subject. neither th~ three-language 
formula is being implemented nor any 
clear language plllicy seems to have been 
fvrmulated. 10 c-rtain States, the teach
ing of the English language starts from 
the First Standard, in the others from 
the Third or Fourth Standard and in 
certain States English is not t"ught at all. 
Th~rc are States where Hindi is not 
tau ght. Whenever the metter of three
language formula is raised, it is said that 
there are financial constraints. Hindi is 
spoken by a majori ty of the people in 
this country. Nl'n-use of Hindi in work 
and frequent cbange in policies are 
resorted to at the State Level. My 
submission is that the langu~lge poPey 
should be .;larificd. Even after 38 years 
of independence, it is nol clear how lo~g 
English is going to continue. If Hindi 
and other Indian languages a re not given 
jmportance~ Ind~pendcnc~ loses its 
mC(lning. Bapu has s,\id that a country 
is dumb if it does not use its national 
Janagugc in carrying out its entire work 
an d docs not d'~vclop it. The fact is 
that our progress in the matter of use 
of Hindi rem Lins far bt!hind. I want 
that the FillJl'ce Minister should provide 
sufficient funds for the development of 
the national laf'guage Hindi and for the 
propagation and development of all the 
Indian languages. It is very importart. 
Without this the country will remain 
dumb. To enable the country to become 
articulate ard to infuse vitality in it, it 
is necessary thqt there should not be any 
negligence in this regJrd. If the Indian 
languages are not developing due to lack 
of finances. effo:ts should b~ m'l de to 
remove this constraint so th at Indian 
languagos could develop and the brighter 
profile of the Indian people is projected 
beforo the world. 

I would like to submit that tho 
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workers bl our country are facing very 
difficult pr,jb~ems. Firstly, there is the 
housing problem b~ing faced by lakhs 
of workers eng~ged in the big faclodcs 
in the mctropolita.n cities. I khow ahl)Ut 
Kanpur where the mill· workers even 
artar working fIJI' years together, have 
still to live in sh·,\hties. They have rot 
boen provided with a roof over their 
heads or a flat to live in. On the other 
hand, hundreds of residcnti al quar ten 
have been constructed in Kr.npur city. 
Therefore, I would request you that in 
Kanpur city, where ab)ut fiw and hllf 
lakh fabJu:crs rnd workers live without 
any proper h_)using facility and ,tbJut 
two lakb<; of th~m sleep on footp.lths 
braving heat, could and inclement 
weather, and many are living in Jhonpris 
which leak, the Government should at 
least' provide a roof over their heads I 
am not speaking of Kanpur '1lone but 
in all the industrial citi es of out' <.::ountry 
where there is ~ little or no housing 
(.lcility fot' workers. appropriate provi
sion for the p'lrposc should bo made. 
Th~ dWelling units may be sm:lIl or big 
oneg, but at le:lst a roof should be 
provided to all of them. In a welfare 
State like ours if we arc not able to 
provide food, medical facHities o~ 

employment opportunities, we should at 
least provide them with a roof over their 
heads. 

It is apprech\ble that government has 
introdu~ ed crop insurance scheme but 
it is atill in its in r.m(~y ',lnd its s; ope is 
ver'} limited, I wou'd like its scope be 
widened. Alongwith the workers, the 
defence employees are also facing the 
hOUsing problem. 

These numbel is about one lakh and 
a half and there is no Iab,ur colony for 
them. Therefore, effecti/e steps should 
be taken to provide them with housina 
facilities. I would Ijkc the Finance 
Minister to h')ok into it and provide 
funds thcrefllT so that these welfate 
measures could be implemented. This 
budget is bcneft~ial to all Iccli.,IDS of the 

country. This should benefit the conwon 
man also. With these words, I support 
this budget. 

17.58 hrs 

DISCUSSION ON URGENT NEED TO 
ENSURE REMUNERATlVE 

PRICES FOR AGRICUL-
TURAL PRODUCE TO 

FARMERS 

[ English) 

MR. CHAIRMAN : Now, two more 
minutes arc left for 6 o'clock. Shall we 
take up the Discussion on the urgent 
need to ensure remunerative prices for 
agricultural produc~ to the farmers under 
rule 193 1 

Prof. Madhu Mandavato. 

PROF. MADHU DANDAVATE 
(Rajpllr): Mr, Chairman, Sir, I rise to 
raise a discussion on the urgent ne ed to 
ensure remunerativ~ prices for agricul· 
tural produce to the farmers. 

Mr. Chairman, in our coul11ry, the 
lobbies of organised labour and those of 
industry are quite vocal. Bllt unfortuna
tely, the p~asent who is the backbor~e of 
our entire economy in the country bas a 
very feeble voice. To aive voice to 
the demands of the peasants and their 
aspirations, I risc to raice this discussion 
under rule 193. 

The question is one of remu1erative 
price. For any agricultural produce, to· 
quantify the remuaerative price for all 
times to come is a meaningles'l proposi
tion. The remunerative 'Prices for the 
agricultural produce basically depend OD 

the Cost of 'Production in the field of 
agriculture. This in turn depends upon 
the cost of fertilisers and other inputs, 
like, water, electriCity, diesel, oilicode, 
etc. 


